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LOK SABHA
Monday, 5th March, 1956

The Lok Sabha met at Half Past Ten
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

ORAL ANSWERS TO
QUESTIONS

Mr. Deputy-Speaker: Shri Shree
Narayan Das—absent; Shri Jhulan
Sinha—absent ; Shri Radha Raman—
absant ; Shri Bhagwat Jha Azad—
absent.

Hon. Members have not perhaps
adjusted themselves to the change of
time.

BHAVNAGAR OIL REFINERY

*433. Shri T. B. Vittal Rao: Will
the Minister of Production be pleased
to refer to the reply given to Starred
Question No. 725 on the 12th Decem-
ber, 1955 and state:

(a) whether the private firm, the
sponsors of the Fourth Oil Refinery
at Bhavnagar, have since given up
the idea of installing the Refinery :

(b) if not. whether they have sub-
mitted the full particulars asked for
by Government; and

(c) if so, the nature of action taken
thereon?

The Deputy Minister of Production
(Shri Satish Chandra): (a) to (c).
The sponsors of the Bhavnagar Qil
Refinery Project have since submitt-
ed fuller details which will be consi-
dered when the decision to set up
a new refinery is taken.

Shri T. B. Vittal Rao : May I know
the name of the firm which has sub-
mitted this proposal? .

1—58 L. S.
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Shri Satish : Sir, it is Mr.

Chandra
* Nusserwanji H. C. Dinshaw of Bom-

bay.

Shri T. B. Vittal Rao : May I know
whether this is going to be done in
collaboration with a French firm,
which is going to participate in the
capital structure of this refinery?

Shri Satish Chandra : Yes, Sir,” they
have submitted this proposal in con-
sultation with a firm of technical con-
sultants in France who have also pro-
mised them "some financial collabora-
tion.

Shri T. B. Vittal Rao : May I know,
Sir, if the Assam Oil Company also
have sought the permission of Gov-
ernment to instal a refinery at Cal-
cutta and to lay a pipe-line from Dig-
boi to Calcutta, a distance of 690
miles?

to the installation of a refinery in
Saurashtra.

1
¥
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Shri S. C. Samanta: Atre Govern-
ment aware that production of petro-
leum products would not be able to
meet our whole requirement even by
the end of the Second Five Year
Plan, and if so, whether Government
propose to allow the participation of
Indian Capital and Indian manage-
ment in this industry, over and above

the installation of the Bhavnagar re- “

finery?

Shri Satish Chandra: The sugges-
tion will be considered when a deci-
sion is taken to set up new oil refine-
ries. It is possible, Government may
itself participate in the capital invest-
ment required for plant set up to re-
fine indigenous crude oil.

Shri S. C. Deb: May I know whe-
the refinery at Digboi is sufficient for
getting all the oil from Naharkattia,
or whether Government propose to
expand that refinery?

Shri Satish Chandra: I could not
follow the gquestion.
Mr. Deputy-Speaker: Is that re-

gion in Assam.

Shri Satish Chandra: Yes, Nahar-
kattia is in Assam.

Mr. Deputy-Speaker: What is the
question? The hon. Minister is not
able to comprehend?

Shri S. C. Deb: I would like to
know whether the refinery of the As-
sam Oil Company is sufficient for re-
fining all the oil available there, or
whether Government propose to set
up another refinery in Assam?

Shri Satish Chandra: Another re-
finery will have to be set up for the
exploitation of the Naharkattia one.

Shri B. S. Murthy: May I know
capital intended to be invested in this
project and the capacity of the re-
finery?

Shri Satish Chandra: Which re-
finery?

5 MARCH 1956
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Shri B. S. Murthy : Of the Bhav-
nagar refinery. ,

Shri Satish Chandra: According
to the proposal we have received, the
company will have a capital of Rs. 10
crores. They have asked the Gov-
ernment to use its good offices to
assistance  from
banking institutions or corporations
to the tune of Rs. 5 crores. They
have also entered into some arrange-
ment with the consultants in Paris
that they will accept deferred pay-
ment for plant and equipment suppli-
ed by them to the refinery.

Pandit C. N. Malviya: In the pro-
posal submitted by the company,
have they shown the quantity of oil
that will be produced and do Gov-
ernment propose to take some shares
in this concern?

Shri Satish Chandra : The Company
proposes to process 1,20,000 tons of
crude oil per annum for the manufac-
ture of petroleum, kerosene, Diesel
oil, furnace oil, etc.

Basic AND PRIMARY EDUCATION

*434, Shri K. K. Das: Will the
Minister of Planning be pleased to
state :

(a) whether the pattern of Basic
and Primary Education to be adopt-
ed in the country during the Second
Flve-Year Plan was discussed at a
meeting of the Panel on Education
of the Planning Commission during
December, 1955 ;

(b) whether the above conference
recommended the adoption of the
Travancore-Cochin and Madras Pat-
tern in so far as Primary and Basic
Education are concerned ; and

(c) if so, the details of the Travan-
core-Cochin and Madras Pattern of
Primary and Basic Education?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) Yes, Sir.
(b) The Panel considered both the

systems but no definite conclusions
were reached.
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(c) A statement is phmd on the
Table of the House. .[See Appen-
dix III, annexure No. 14].

Shri K. K. Das: May I know whe-
ther there are any other States in
India, in addition to Madras and
Travancore-Cochin, which have al-
ready adopted this system?

Shri §. N. Mishra: In Bombay
State also this has been introduced
in the first two classes and good re-
sults have been achieved.

Shri K. K. Das: May I know whe-
ther the State Governments have been
informed about this recommendations,
if so what are their reactions?

Shri S. N. Mishra : About particular
reference to all the State Governments
1 am not in a position to state just
now, but I think all these recommen-
dations are generally referred to State
Governments with whom the execu-
tive responsibility lies.

Shri T. S. A. Chettiar : May I know
whether the difference is only in the
matter of shift system or it differs in
any other matter also from basic edu-
cation?

Shri S. N. Mishra : I could not get
the exact import of the question.

__ Shri T. 8. A. Chettiar : May I know
how the Tranvancore-Cochin and the
Madras pattern differs from the other
patterns of basic education—is it
only in regard to shift, or whether
there are any other matters in which
they differ ?

Shri S. N, Miskra: In the working
hours and curriculum also there are
some differences, but they are matters
of detail into which 1 cannot go just
now.

Shri Gadilingana Gowd: May I
know if it is a fact that the Madras
pattern of primary basic education
was found unsuccessful in the And-
hra State, because the boys in the
other half of the day were found
loitering in the streets, and the car-
penters and smiths did not like to
take responsibility of training these
students?
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Shri S. N. Mishra : That was ulti-
mately given up.

TRADE AGREEMENTS WITH FOREIGN
COUNTRIES

*435. Shri Bansal : Will the Minis-
ter of Commerce and Industry be pleas-
ed to.lay a statement on the Table
stating :

(a) the trade agreements with
various countries which have expired
at the end of 1955;

(b) which of these agreements have
been renewed recently ; and

(c) whether Government propose to
renew trade agreements with the other
countries also?

The Minister of Commerce (Shri
Karmarkar): (a) to (c). A statement
is laid on the Table of the House.
[See Appendix III, annexure No. 15.]

Shri Bansal: From the statement
I find that out of the 12 countries
with which our trade agreements were
due to expire at the end of 1955, the
proposal for renewal is under consi-
deration in the case of 6 countries.
In view of the fact that with these
6 countries there is no trade agree-
ment at present, may I know how
trade with these countries is carried
on?

Shri Karmarkar: They ask for
goods and we send them; we ask for
goods and they send us.

Shri Bansal : May I know whether
Government have made any scientific
assessment of the value of the trade
agreement with these countries?

Shri Karmarkar: The value of the
trade agreement is something that
cannot be assessed, in the sense that
we can value the trade proper. My
hon. friend knows, as well as I do,
the value of the trade as between two
countries.

Shri Bansal :- May I ask another
question?
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Mr. Deputy-Speaker: The hon.
Member’s questions are too vague,
and they do not elicit any answer.
How can I go on allowing him?

Shri Joachim Alva: Before trade
agreements are arrived at do Govern-
ment examine thoroughly the gques-
tion of the rights of the nationals,
the passport restrictions, visa or any
other restrictions that may come for
impediment of trade between two
countries.

Shri Karmarkar : In regard to trade
agreements we consider matters about
trade and in regard to visas etc. it
is the External Affairs Ministry which
is primarily concerned.

RECRUITMENT COMMISSION,
PONDICHERRY

*436. Shri A. K. Gopalan : Will the
Prime Minister be pleased to state:

(a) whether Government have re-
ceived any representations about the
constitution of, and exercise of powers
by, the Recruitment Commission of
Pondicherry ;

(b) if so, the specific nature of
these representations and their source;
and

(c) the action taken by Government
thereon?

The Deputy Minister of External
Affairs (Shri Anil K. Chands) : (a) Yes.

(b) and (c). A statement is placed
on the Table of the House. [See
Appendix III, annexure No. 16].

Shri A. K. Gopalan: From the state-
ment it is found that the selection
made is open to question. May I know
whether specific instances of appoint-
ments where irregularities had been
found have been brought befere the
Government, whether the Government
has enquired about them and, if so,
what are the results?

Shri Anil K. Chanda: I could not
catch the first part of the question.
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Shri A. K. Gopalan: It has been
stated in the statement that the in-
tegrity and impartiality of the selec-
tions. made by the Commission by
personal interviews of candidates is
open to question. 1 want to know
whether in the representation that
was made by the Opposition Leader
in Pondicherry Assembly he had bro-
ught forward certain names and inst-
ances where he said that there had
been irregularities, favouritism and
nepotism? If such specific cases had
been brought forward I want to know
whether enquiries have been made
and with what results?

Shri Anil K. Chanda: T am afraid
I have not got with me at present
the actual copy of the representation
made by the Leader of the Opposi-
tion. .But, may 1 inform the House
that this Commission is composed of
the Chief Commissioner, the Chief
Secretary, the Chief Councillor, Coun-
cillor of Works, P.W.D., Labour and
Industries and also the Councillor
and Secretary of the Department con-
cerned when the recruitment is made.
1 am not prepared to belicve that a
big Commission consisting of the
highest officials and Councillors of
States jointly would lay themselves
open to nepotism, corruption etc.

Shri Nambiar: May I know whe-
ther there are non-officials in the
Recruitment Commission and, if so,
whether there are only Congress Mem-~
bers of the Legislature, or are there
also members belonging to the Oppo-
sition?

Shri Anil K. Chanda: This Com-
mission is composed of Government
people. As I said, there is the Chief
Commissioner, the Chief Secretary

Mr Deputy-Speaker : Are there no

non-officials?
Shri Anil K. Chanda: No.

Shri Veeraswamy: May I know
whether there is any Scheduled Caste
member in that Commission and whe-
ther the Pondicherry State Govern-
ment has fixed up any percentage of
posts for the Scheduled Caste and
Scheduled Tribe people?
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Shri Anil K. Chanda: I have not

_ got the information with me. I do

not know the caste composition of
the Commission. L

Shri A. K. Gopalan: In the state-
ment it is said: “The Commission
consists, among others of two Coun-
cillors who are members of the Re-
presentative Assembly and belong to
the Congress Party”. 1 want to know
whether it is a fact?

Shri Anil K. Chanda: It is a fact.
Sir; they belong to the Congress
Party. 1t is also a fact that they are
nfe facto Ministers of that administra-
tion.

GoAN HONORARY CONSULATES AT
LAHORE AND Dacca

*437. Shri Dabhi: Will the Prime
Minister be plcased to state whether
the attention of Government has been
drawn to a newspaper rteport from
Karachi, December 28. 1955, stating
that Goa has asked the Pakistan Gov-
ernment for permission to open
“Honorary Consulates™ at Lahore and
Dacca?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): Yes.
But there is no information that the
Consulates have been opened.

Shri Dabhi: May I know whether
Pakistan is helping the Portuguese
authorities in Goa in any other way
as for example, by supplying goods
etc.?

Shri Anil K. Chanda: There has
been close economic and cultural co-
operation of . late between Portugal
and Pakistan.

Shrimati Renn Chakravartty : May
1 know, Sir, what exactly is the status
of “Honoralz Consulates™ stated in
the question?

Shri Anil K. Chanda: I do not
know exactly what is meant by
“Honorary Consulates”. It happens
that in most countries at different
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places are maintained what are
known as “Honorary Consuls”. Pro-
bably, the questioner had that in
mind.

Shri Joachim Alva: Is the subject
of Goa mentioned in the Treaty
drawn up between India and Pakistan
and later when Liaquat Ali Khan
came here and there was a regular
agreement on the disputes between
the two countries was a guarantes
given that they will not have any in-
terference in the matter of Goa, or,
was it sought for and was it given?

Shri Anil K. Chanda : So far as any
agreement with Pakistan is concern-
ed 1 am not aware that any specific
mention of Goa was made, but
with regard to the opening of thesc
Consulates we had diplomatically
drawn the attention of the Pakistan
Government but their response has
not been very satisfactory.

KARVE COMMITTEE

*439. Shri Krishnacharya Joshi:
Will the Minister of Planning be
pleased to state:

(a) whether the recommendations
of the Karve Committee have been
accepted ; and

(b) if so, the main recommendations
accepted?

The Deputy Minister of Planning
(Sbri S. N. Mishra): (a) Planning
Commission have considered the
Karve Committee’s recommendations
butfno final decisions have been taken
so far.

(b) Certain tentative decisions have.
however, been taken on the follow-
ing:—

(1) Basic approach: The basic ap-
proach of the Karve Committee has
been generally atcepted by the Plan-
ning Commission.

(2) Rural  electrification: It is
generally agreed that the principle of
multiple rates which has been accept-
ed all over the world may be adopted.
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(3) Licensing: It is agreed that
while the whole question should be
examined in detail, the States may be
delegated with powers in regard to
licensing of the establishment of only
selected industries, e.g., rice and oil
mills, at present.

(4) Planned supply: It is consider-
ed that the Ministry of Food and
Agriculture should be consulted about
the inclusion of the products of
village industries within the scope of
the proposed Co-operative Develop-
ment and Warehousing Corporation.

(5) Sources and channels of
finance: 1t was agreed that consulta-
tions with the Departments concern-
ed would be necessary.

Shri Krishnacharya Joshi: May I
know whether the Government have
received the views of the State Gov-
ernments in this matter?

Shri §. N. Mishra: I do not think
they are involved in this particular
matter so much.

Shri Krishnacharya Joshi: What
are the reactions of the various
Boards, like the Khadi Board and
the Village Industries Board, to these
recommendations?

Shri S. N. Mishra: The Chairman
of the Khadi and Village Industries
Board was associated with this Com-
mittee and that Board has also
forwarded certain views.

Shri Bansal : Sir, the hon. Deputy
Minister stated in reply to part (a)
of the question that the recommenda-
tions of the Karve Committee are
still under  consideration, by
and large. May I know if this delay
in coming to conclusions about the
recommendations of this Committee
is due to the fact that the factual data
and the treatment of the Report is
not as comprehensive as the Plan-
ning Commission were expecting; if
so. may 1 know whether there is a
proposal to have another committee
set up to consider this whole ques-
ton?
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Shri §. N. Mishra: No, Sir, there
is no such proposal as the hon. Mem-
ber seems to have in his mind. It
may be that because of the brief time
that was available to the Committee
the factual data could not be collect-
ed, but, even so I would like to men-
tion that the delay has been mostly
because many Ministries had to be
consulted and that process is necessa-
rily slow.

Shri L. N. Mishra: One of the re-
commendations of the Karve Com-
mittee was that till the efficacy or uti-
lity of Ambar Charkha is established
no fresh licence for additional spind-
lage will be issued. I want to know
whether till the Planning Commission
comes to a decision on the recommen-
dations, issue of fresh licences has
been stopped or not.

Shri S. N. Mishra: Sir, so much
light has been thrown on the subject
that any further observation would
make it simply dim.

Shri Balwant Sinha Mehta : May I
know whether the Government pro-
poses to demarcate the spheres of
cottage industries and set up a sepa-
rate Ministry as envisaged by the
Karve Committee?

Shri S. N. Mishra: That recom-
mendation is still under considera-
tion.

Shri Krishnacharya Joshi: May [
know whether the Government are
going to accept the recommendation
of the Committee that a separate
Ministry should be formed for small-
scale industries?

Shri S. N. Mishra : 1 have already
said that no decision has been taken
so far.
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Shri N. M. Lingam : On a former
occasion, the Minister had  stated
that some of the offices were reluctant
to move out of Delhi. May 1 know
whether Government have been suc-
cessful in overcoming this resistance
on the part of certain departments?

Shri Karmarkar: We have been
successful in resisting that to the ex-
tent that has been shown in the state-
ment which the hon. Member may
kindly see.

Shri S. C. Samanta: May I know
how many Government offices have
been shifted to Delhi since this pro-
posal came forward, and what were
the main reasons for shifting them
to Delhi?
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Shri Karmarkar: With regard to
the number of offices that have been
shifted to Delhi, I should like to have
notice. The fact is that as the work
has grown here, there have to be
necessarily more offices, and therefore
the question of shifting the offices has
acquired an wurgency. The whole
question is now before the Cabinet,
that is to say, how far we can shift
the offices and to what extent.

Shri Matthen : Will the Minister be
pleased to lay on the Table of the
House a list of all the proposals for
the shifting of offices from Delhi as
on date, and showing how many were
to be shifted and how many have
been shifted?

Mr. Deputy-Speaker: The hon.
Member may put an unstarred ques-
tion on that.

PAPER

*442. Shri N. B. Chowdhary : Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) the price (average) at which
Government purchase paper (white
printing paper) from the Indian
Paper Mills per lb.;

(b) the corresponding price offered
to public by these mills; an

(c) the reasons for disparity, if
any, between the prices?

The Parliamentary Secretary to the
Minister of Works, Housing and Sap-
ply (Shri P. S. Naskar): (a) Eight
annas, five pies per b, F. O. R. Mill
siding.

(b) Eleven annas, eight pies per Ib.,
F. O. R. destination.

(c) The price payable by the pub-
lic is higher because it includes ex-
penditure on publicity and sales, com-
mission for distributing agents, and
cost of transportation from the mills
to the places of sale. Besides, Gov-
ernment are bulk purchasers.

Shri N. B. Chowdhury: May I
know the total annual purchase by
Government from these Indian mills?
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The Minister of Commerce (Shri
Karmarkar) : The approximate an-
nual purchases are to the tune of
60,000 tons, out of a total production
of 185,000 tons.

Shri N. B. Chowdbgry: May 1
know the number of Indian mills
from which Government have made
their purchases?

Shri Karmarkar: 1 should like to
have notice about that, because the
number may vary from year to year.

ForeEIGN MISSIONS

*443, Shri D. C. Sharma : Will the
Prime Minister be pleased to state:

(a) the number of Foreign Mis-
sions inspected by the Foreign Ser-
vice Inspectors so far during the
year 1955-56: and

(b) the number that remains still
to be inspected?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda) : (2) 21.

(b) 49.

Shri D. C. Sharma : May I know the
agency through which this inspection
is carried out, and whether that
agency belong to the External Affairs
Ministry, or it is a part of the Finance
Ministry? May I know also the status
of these inspectors?

Shri Anil K. Chanda: On several
occasions in the past we have re-
plied to such questions. The inspec-
torate is composed of two joint sec-
retaries of the Ministry of External
Affairs, and one officer, having the
status of a joint secretary, of the
Ministry of Finance.

Shri D. C. Sharma: May I know
whether these inspectors carry out
an overall inspection, or they deal
only with financial matters?

Shri Anil K. Chanda: T do not
know what the hon. Member has in
mind when he says, overall inspec-
tion. The inspectorate was specially
created to advise Government with
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regard to the refixation of the foreign

. allowances of the officers, the ceiling

rents for accommodation, purchase
of property, revision of sumptuary al-
lowances etc.; but any matter which
they think is of importance to Gov-
ernment obviously would be brought
to the notice of Government.

Shri D. C. Sharma : In view of the
fact that only one inspection has been
carried out during this year, and 49
more inspections are yet to be carri-
ed out, is it not necessary that Gov-
ernment should expand their machi-
nery or increase the tempo of the
inspection?

Shri Anil K. Chanda: It is very
difficult to increase the size of the in-
spectorate ; apart from the question
of finance involved, there is the ques-
tion of suitable personnel. In 1954,
the inspectorate visited 13 stations :
in 1955 they visited as many as 21
stations ; in 1956, 10 more stations
are to be inspected. That will leave
us another 30 stations.
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Shri K. C. Sodhia : What I mean to
say is that if it had ®een taken into
account, then there would have been
no ebjection in audit. Has the Minis-
ter seen the audit report on the Pro-
duction Ministry, in which it is stated
that the interest charges have not been
taken into account in fixing the sale-
pricc of salt ?

Shri Satish Chandra : 1 have no in-
formation at present. I do not know
which audit report the hon. Member
is referring to. While calculating the
cost of production, 4 per cent. interest
on capital is taken into account.
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Shri Bansi Lal: May I know the
percentage of salt produced in Govern-
ment sources and private sources
separateiy !

Shri Satish Chandra: I could give
exact figures only if a separate notice
of the question is given.

Mr. Deputy-Speaker: There are
administration reports. Let us go to
the next question.

Shri K. C. Sodhia: May I know...

Mr. Deputy-Speaker: The hon.
Member has asked three questions
already.

Shri K. C. Sodhia: I want to put
wonly one more question.

Mr. Deputy-Speaker: No.
NEIVELI LIGNITE PROJECT

*446. Shri Veeraswamy: Will the
Minister of Production be pleased to
state :

(a) whether it is a fact that the
Irrigation Adviser, Government of
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India and Member, Lignite Project
Co-ordinating Committee visited Nei-
veli in Madras State towards the end
of December, 1955

(b) whether the Lignite Project
Committee meeting was held there;
and

{c) if so, the purposes thereof?

The Deputy Minister of Production
(Shri Satish Chandra): (a) The Irri-
gation Adviser to the Government of
India visited Neiveli towards the end
of December, 1955. Though not a
member of the Project Co-ordinating
Committee, he has been closely asso-
ciated with lignite investigations as an
expi:rl on drilling and casing of pump
wells.

(b) Yes, the meeting was held on
the 29th December. 1955.

(c) The meeting reviewed the pro-
gress of work with special reference
to the preparations for pumping
tests. Problems connected with land
acquisition and purchase of equip-
ment were also discussed.

Shri Veeraswamy: May I know
whether any arrangements have been
made to pump out the water from
the large area which has been cover-
ed by water?

Shri Satish Chandra: The pumping
tests have started a few days back.

Shri Veeraswamy: May 1 know
whether the German experts who
were touring the country were also
present at that meeting, and whether
they have given any suggestions to
Government for easy pumping out of
the water from there?

Shri Satish Chandra: There was
no question of German experts be-
ing present at that meeting. Some
German experts who came here in
connection with the Industries Fair
desired to visit the project, and they
were given all facilities. They have
generally approved of the lines along
which work is being carried on.
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Shri Nampiar: In view of the fact
that the pumping is going on now,
may I know whether the men who
had been retrenched previously arc
taken back, or new recruits are being
taken in?

Shri Satish Chandra : 1 do not know
of that problem. If the hon. Mem-
ber puts a separate question, I shall
be able to answer.

Shri T. B. Vittal Rao: In view of
the fact that something like 20,000
gallons of water a minute have to be
pumped out from these mines, may
1 know whether Government have
consulted the Irrigation Adviser as
to how that water could be utilised
for irrigation purposes?

Shri Nambiar: That is a serious
fact.

Shri Satish Chandra: These pro-
blems will arise when the tests are
over, and we take up the project. At
present, it is only testing which will
be confined to a limited period.

Shri Nambiar: There is a large-
scale irrigation possibility.

The Minister of Production (Shri K.
C. Reddy): 1 may add that there is
no problem about the water that is
being pumped out. It is all being taken
to a tank nearby, which has been dry
during the last ten or fifteen years.

CENTRAL ASSISTANCE TO TRAVANCORE-
CocHIN

*448, Shri Velayudhan: Will the
Minister of Plamning be pleased to
state:

(a) the total amount estimated by
the Travancore-Cochin State Govern-
ment in the Plan they submitted to
the Planning Commission ;

(b) the total estimated amount pro-
posed to be granted ; and

(c) the amount granted in the First
Five Year Plan and the amount used
by the State?
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The Deputy Minister of Planning
(Shri S. N. Mishra) : (a) The size of
the Draft Second Five Year Plan pro-
posed by the Government of Travan-
core-Cochin to the Planning Com-
mission was Rs. 131-2 crores.

(b) The magnitude of the Second
Five Year Plan of Travancore-Cochin
as now fixed is Rs. 712 crores.

(c) A statement indicating an up-to-
date progs of expenditure on the
State’s First Five Year Plan is laid
on the Table of the House. [See
Appendix III, annexure No. 18.]

Shri Velayudhan : May I know whe-
ther the States had utilised the whole:
of the amounts granted to them by
the Central Government under the
First Five Year Plan?

Shri S. N. Mishra: All that has
been indicated in the statement plac-
ed on the Table of the House.

Shri Velayadhan: They are not in-
dicated in the statement.

Shri S. N. Mishra: In that case, I
could indicate the figures. Out of a
total grant of Rs. 31-28 crores, the
utilisation is expected to be Rs. 29-88
crores.

Shri Velayudhan : May I know whe-
ther there were any special reasons
why when the Draft Plan was sub-
mitted for Rs. 1312 crores, it was
reduced to Rs. 71-2 crores?

Shri S. N. Mishra: There might
be many reasons but obviously the
most important is the lack of re-
sources.

Shri Achuthan : May | know in what
sector the Planning Commission have
made a cut in the proposals submit-
ted by the State Government in re-
gard to the Second Five Year Plan?

Shri S. N. Mishra : 1 think I should
not state any particular sector;
there are so many cuts on so many
items.

Shri V. P. Nayar: May I know
whether in reducing the amount from
Rs. 312 crores to Rs. 712 crores:



635 Oral Answers

the Government of India had taken
into consideration the very special
problems of unemployment which are
very peculiar to the State of Travan-
core-Cochin, and the magnitude of
of which is more than that in any
other State today?

Shri S. N. Mishra : For that we are
going to pay more attention under the
recommendations of the Study group
that was appointed for examining this
problem of the educated unemployed.
But, even in this Plan, special con-
sideration was given to this aspect.

Shri Velayudhan: May I know
whether the Travancore-Cochin Gov-
ernment had submitted a plan for giv-
ing employment to the educated.
coming to about Rs. 280 lakhs, and
whether the Central Government have
not accepted that particular item?

Shri S. N. Mishra : I have no know-
ledge about the figure that the hon.
Member has given just now. But, I
know that the State Government is
now working on a proposal with the
help of experts. Their opinion
would certainly be taken into account
so far as the implementation of the
recommendations of the Study group
1s concerned.

FOREIGN ENGINEERS

*449. Shrimati Renu Chakravartty:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Government are now in
a4 position to dispense entirely with
foreign engineers, designers and con-
sultants for dam and power construc-
tions ; and

(b) the number of under-studies
who have to be trained to take the
place of the present foreigners in the
Damodar Valley Corporation ?

The Deputy Minister of
(Shri 8. N, Mishra) : (a) No Sir.

(b) Two.

Shrimati Reau Chakravartty : May
I know whether it is a fact that for
uite a large number of engineers,
emists and technical personnel,
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their contracts will be over in a very
short time and whether it is a fact
that they are neither allowed to app-
ly for other jobs elsewhere nor guar-
anteed permanent service?

Shri S. N, Mishra: It is a fact that
some of the appointments are going
to expire. But, 1 do not know what
exactly the hon. Member is aiming
at.

Shrimati Renu Chakravartty : May
I know how many engineers and
technical personnel during the last
two years have taken jobs already in
other firms and organisations when
we ourselves need many more engin-
eers and technicians for the Irrigation
and Power Ministry?

Shri S. N, Mishra : I require notice.

Shri Joachim Alva: Has the Govern-
ment realised the gravity of the short-
age of engineers and has Government
drawn up a plan by which at least
our engineering students with a three
year course can have quick appren-
ticeship in these vast projects?

Mr. Deputy-Speaker: Hon. Mem-
bers are making constantly sugges-
tions for action. They are not elicit-
ing any information. They want the
Government to do something.

Shri Velayudhan : May 1 know whe-.
ther many of the experts who have
come to India and with whom many
Indians are under-studies, are pro-
longing their stay in India saying that
these under-studies are not very cap-
able, so that they can get a higher-
salary and a better life?

Mr. Depaty-Speaker : All that argu-

ment is not necessary continuing for
the purpose etc., continuing to exist
without training under-studies is.
enough.

Shri Velayudhan : That is my ques-
tion.

Mr. Deputy-Speaker : That is what
1 am asking ?

Shri S. N. Mishra: How can it be that
experts continue here without our
permission? In fact, they continue
only according to our necessity.
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Shrimati Renu Chakravartty : May
I know what is the reason why such
an infinitesimally small number of
-under-studies have been trained or
are being trained?

Shri S. N. Mishra : 1 think they have

‘been considered adequate to our
needs.

INDUSTRIAL ESTATES IN MYSORE

*450. Shri Wodeyar: Will the Mi--

nister of Commerce and Indpstry be
pleased to state :

(a) wheher Government have in-
formed the Mysore Government that
they are prepared to advance loans
for starting Industrial Estates :

(b) the other facilities which have
“been offered along with loans ; and

(c) whether the Mysore Govern-
ment has sent any reply to this offer?

The Minister of Industries (Shri
Kanungo) : (a) Yes. Sir.

(b) (1) The cost of preparing blue-
prints, plans. estimates etc. will be
-given as a grant by the Central Gov-
-ernment.

(2) If the rent to be charged on
the users of the Industrial Estate has
to be subsidised, the Central Govern-
ment will give 509 of this expendi-
ture as a grant for a period of 5 years.

(c) Yes, Sir. They have informed
us that they will be sending their
proposals shortly.

Shri Wodeyar: May 1 know how
many industrial estates are going to
be established in Mysore and out of
them, how many are going to be start-
ed in Malnad area attached to Shi-
moga and Chickmagalur?

Shri Kanungo : We have merely the
intimation that a scheme for Mysore
is coming. Whether it is for Malnad
area or any other area, we have no
idea as yet.

Shri Wodeyar: Will the Government
instruct the Mysore Government to
-start as many estates as possible in
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that area since natural resources are
abundant for starting them in Mal-
nad? '

Shri Kanungo : It is for the Mysore
Government to decide about it be-
cause part of the financial responsi-
bility has got to be borne by tﬁgm.

Shri Gadilingana Gowd: May I
know the names of the other States
which  have applied for a similar
help?

Shri Kanungo : At the moment, Sau-
rashtra. Delhi and U.P. These are the
States for which schemes have been
finalised.

Shri Gadilingana Gowd: [ saw in
the press a statement mentioning
Mysore and others. I want to know
about the Andhra State.

Mr. Deputy-Speaker : The question
relates to Mysore. If the hon. Mem-
bers have got any questions regard-
ing Mysore, they can ask generally.

Shri Gadilingana Gowd : If the hon.
Minister has any information he can
give. 1 am interested in the Andhra
State.

Mr. Deputy Speaker : ] am not going
to allow this. I am equally interested
in Andhra along, with the hon. Mem-
ber.

DURGAPUR STEEL PLANT

#452. Shri Gidwani: Will the Mi-
nister of Iron and Steel be pleased to

* state whether it is a fact that a high

official-in-charge of Durgapur  Steel
Works has been placed under suspen-
sion pending enquiry into certain al-
legations against him?

The Minister of Industries (Shri
Kanango) : Yes, Sir.

Mr. Deputy-Speaker: Shri K. K.
Basu.

Shri K. K. Basu: May I know
whether the officer concerned......

Shri Gidwani : rose.
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Mr. Deputy-Speaker: The hon.
Member did not rise for supplemen-
tary questions.

Shri Gidwani: 1 did not hear the
reply.

Mr, Deputy-Speaker: I have al-
rcady called Shri K. K. Basu.

Shri Gidwani: 1 have questions.

Mr. Deputy-Speaker : Order, order.
1 will call Shri Gidwani again. |
have called Shri Basu. Shri Gidwani
was looking only at his papers. not
even hearing what was said.

Shri Gidwani: | did not hear.

Mr. Deputy-Speaker: I am sorry.
He must also be sorry for that.

Shri K. K. Basu: May we know
whether the person concerned is an
employee of an ex-employee of the
State or the Central Government? If
so. who is the person responsible for
his appointment?

Shri Kanungo: He was employed
by the Iron and Steel Ministry, and
at the moment he is under suspen-
sion. He was appointed by a selec-
tion committee.

Shri K. K. Basu: My question was
whether he is an ex or present em-
ployee of the State or the Central
Government ?

Mr. Deputy-Speaker : What I urge
upon the hon. Members is, when the
hon. Minister is answering let there
be no interruption. Let them wait
and hear fully and then put the ques-
tion. What is this impatience about?

Shri K. K. Basu: T asked the ques-
tion after he sat.

Mr. Deputy-Speaker: He did not
sit. I was looking at him.

Shri K. K. Basu: He must answer
the question.

Mr. Deputy-Speaker If he does not
answer the question, there is nothing
lost in being a little patient, and when
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he sits down saying that he has not
answered the question asked, instead
of, as the Minister gocs on, saying
one word here and another there.

Shri Gidwani: Is it a fact that he
is alleged to have secured Rs. 27
lakhs by issuing tenders of his own
for construction works and other
material required for the work—
Rs. 15 lakhs in the form of cheques,
Rs. 7 lakhs in treasury challans and
Rs. 5 lakhs in cash; if so, whether
alilljy gamount has been recovered from

1m:

Shri Kanongo: The matter is un-
der police investigation and the case
is sub judice. Therefore, we have not
got the full information, and we will
not have the full information till the
investigation is completed.

Shri Gidwani: May I know whe-
ther it is being enquired into, or whe-
ther a case has been registered by
the police? It can only be sub judice
when a prosecution has been ﬁled it
cannot be otherwise.

Shri Kanongo : The person is under
judicial detention. That means the
case is sub judice. A case has been
filed and the matter is being inves-
tigated by the special police.

Shri K. K. Basu: I wanted to know
whether the person concerned was
an employee of the  Government
before he was appointed for the parti-
cular post; if so, whether he was a
Central Government employee or a
State Government employee?

Shri Kanungo : He was not a per-
manent employee of any State Gov-
ernment or the Central Government,
but he was on a temporary post.

Shri Gidwani: When will the pro-
secution be launched?

Shri Kanungo :
to decide.

It is for the courts

Shri Bogawat: May I know the
}:il;:é%as that are alleged in the case
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Mr. Depaty-Speaker : The case has
not been filed yet. Police investiga-
tion is going on.

Shri Kanengo: He has been pro-
-duced before the court and they have
remanded him to custody.

‘O PURCHASE AGREEMENT WITH IRAN

*453. Th. Lakshman Singh Charak:
Will the Minister of Works, Housing
-and Supply be pleased to state :

(a) whether it is a fact that the
‘Government of India have signed an
-agreement with the Government of
Iran for purchase of oil?

(b) if so, the quantity and the value
-ofdoi] to be purchased from Iran;
‘an

(c) whether a copy of the agree-
ment will be laid on the Table?

The Parliamentary Secretary to the
Minister of Works, Houasing and Sup-
_ply (Shri P. S. Naskar) : (a) No, Sir.

(b) and (c). Do not arise.

RE-ENTRY OF INDIANS INTO BURMA

*454. Shri M. S. Gurupadaswsmy :
"Will the Prime Minister be pleased to
state:

(a) whether it is a fact that Burma
‘Government had refused the issue of
fresh visas to Indians who sought re-
‘entry into that country on the
strength of time-barred visas after
Ist January, 1956 ;

(b) whether it is also a fact that
this has resulted in a lot of incon-
venience to those Indians who had to
go to Burma to look after their busi-
ness, profession etc; and

(c) if the answer to parts (a) and
(b) above be in the affirmative, whe-
ther Government have taken up this
‘matter with the Government of

Burma?

The Deputy Minister of External
Afiairs (Shri Amil K. Chanda): (a)
and (b). We received information
recently that from January 1, 1956
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Burmese consular offices in India had
stopped granting fresh visas on the
strength of time-barred re-entry visas.

(c) The Indian Embassy, Rangoon,
has taken up the matter with  the
Burmese Government.

Shri M. S. Gurupadaswamy : Is it
not a fact that as a result of this
stoppage of visas, the businesses of
those people who are running busi-
nesses in Burma and also other peo-
ple who have been serving in Burma
In various professions have suffered?

Shri Anil K. Chanda: Obviously.
If a man who has his business in
Burma cannot go there, his business
no doubt would suffer. It is because
of this that we have made a formal
representation to the Burmese Gov-
ernment.

Shri M. S. Gurupadaswamy : Is it
possible to have an agreement with
the Burmese Government in respect
of the granting of visas as a result
of the negotiations that are being
carried on by our Government with
the Government of Burma?

Shri Anil K. Chanda: We have
already drawn the attention of the
Burmese Government. We have not
received their reply yet. If the time
comes for a discussion of the nature
contemplated by the hon. Member,
we shall do so.

Shri B. S. Murthy: May I know
whether the Government is in a posi-
tion to tell us the number of people
affected by this new rule of the
Burmese Government?

Shri Anil K. Chanda: I am not in
a position to supply the number, but
we have received a number of repre-
sentations from South India, and 1
should think that the number would
be quite considerable.

Sardar Igbal Singh: May I know
whether Government is aware of the
fact that Indians, especially those
living in areas which are not at pre-
sent under the Burmese Government,
are facing very great difficulties in
getting visas and otherwise in coming
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to India? May I know whether the
Government has received any com-
plaints in this connection, and if so,
what action has been taken by the
‘Government?

Shri Anil K. Chanda: This is too
general a question for me to reply.

CoaL

*461. Shri Gidwani: Will the Mi-
nister of Production be pleased to state
whether there are proposals for ac-
quiring unworked coal areas for
«development in the Public Sector and
whether these proposals were the
subject matter of discussion between
the Central and State Governments?

The Deputy Minister of Production
(Shri Satish Chandra): Yes.

Shri T. B. Vittal Rao : May I know
whether any decision has been
arrived at regarding the gquota to be
allocated to the private sector and
the public sector out of the increas-
ed 23 million tons which is to be
raised during the Second Five Year
Plan?

Shri Satish Chamndra: The private
collieries have been asked to send
their detailed plans. Government will
raise as much coal as is necessary to
reach the target. We will allow reason-
able expansion of the private indus-
try also.

Shrimati Renu Chakravartty: May
I know wheher the Government is
going to adhere strictly to the 1948
Industrial Policy Resolution, namely,
keeping the new units to be opened
in the public sector?

Shri Satish Chandra : The Industrial - -~

Policy Resolution will be reviewed in
1958. The idea is to raise as much
as possible in the public sector and
also to allow the private sector to
develop in contiguous areas mainly.
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Mr. Depaty-Speaker : Acquiring un-
worked coal areas for development in
the public sector is different from
“chori”.

Shri K. K. Basu : May I know how
many new units are going to be esta-
blished for exploring these urniworked
coal areas in the current financial
year?

Shri Satish Chandra: The work is
being started at Karanpura, Korba
and other coal-fields as far as the
public sector is concerned. A coal
Production Commissioner has been
appointed and an organisation is be-
ing set up. Preliminary operation
are commencing.
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Shri Satish Chandra: The unwork-
ed areas in undeveloped coal fields
may be acquired for the public sector.

Shrimati Tarkeshwari Simha : May
I know whether any survey has been
made regarding this, and also whe-
ther the approximate cost has been
estimated ; if so, what is that?

Shri Satish Chandra: The approxi-
mate cost of what?

Mr. Deputy-Speaker : For acquiring
unworked coal mines.

Shrimati Tarkeshwari Sinha: Yes.
That is why I asked about the esti-
mated cost.

Shri Satish Chandra: Naturally,
surveys are being made, otherwise
no programme can be drawn up.

Mr. Deputy-Speaker : Has any esti-
mate been made of the expenses or
purchases etc.?

. Shrimati Tarkeshwari Sinha: Why
is he not answering the next part of
the ?question, about the estimated
cost
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Shri Satish Chandra: The cost di-
fiers from place to place. The actual
cost can only be calculated when
particular areas are taken over.

Shri Sarangadhar Das: The ques-
tion was asked just now whether
there is any change in the 1948 In-
dustrial Policy Resolution in so far
as new units may go to the public
sector, and the hon. Minister has not
answered that satisfactorily. I wish
to know if there is any change in
that policy with regard to the esta-
blishment of new units in the public
sector.

Shri Satish Chandra: The 1948 In-
dustrial Policy Resolution is still the
guiding factor in the programmes of
industrial development. - Availability
of resources is a very important fac-
tor. Particular issues have therefore
got to be decided in the light of the
circumstances prevailing at a parti-
cular time.

Several Hon. Members rose—
Mr. Deputy-Speaker : I have allow-

ed so many questions on this. I am
afraid I cannot allow any more sup-
plementary questions. If hon. Mem-
bers are very much interested in it,
they may apply for half-an-hour dis-
cussion.

Dr. Lanka Sundaram : May I make
a submission with reference to the
supplementaries to this particular
question? The Deputy Minister
admitted that surveys have been
made and proposals are there but he
has not given the information which
the House required, namely, what is
the estimated cost of acquisition.

Mr. Deputy-Speaker: I am only
informing hon. Members that 5 or 6
supplementary questions have been
allowed and if they still think that
the answers are not enough, they may
apply for half-an-hour discussion.
There is a provision there in the
Rules and if I consider that this is a
matter of  such great importance, I
shall allow that. But, I cannot go
on allowing 10 or 11 supplementary
questions on a particular question.
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Dr. Lanka Sendaram: My submis-
sion is that the supplementary ques-
tion was about the estimated cost of
acquisition. He may or may not
give the information but he is avoid-
ing to give the information.

Shri Satish Chandra: I am sorry.
1 thought the question was about the
estimated cost of coal production. If
it is about the estimated cost of ac-
quisition, then, that is fixed by the
Ls;nd Revenue authorities in each
te.

Mr. Deputy-Speaker: Evidently,

there was a misunderstanding.

EMPLOYMENT EXCHANGES IN
PONDICHERRY

*463. Shri A. K. Gopalan : Will the
Prime Minister be pleased to state :

(a) whether Government have re-
ceived any proposals from the Lead-
er of the Opposition in the Pondi-
cherry  Repersentative  Assembly
regarding setting up of Employment
Exchanges in Pondicherry ; and

(b) if so, at what stage the matter
stands?

The Deputy Minister of External
{’uﬁm (Shri  Anil K.Chands): (a)

(b) The Pondicherry Administra-
tion have agreed in principle to the
setting up of Employment Exchanges
and are working out the details of
the scheme.

Shri A. K. Gopalan: May I know
whether the unemployment slluauon
after merger, has improved or not?

Shri Anil K. Chanda : My own im-
pression is that the unemployment
situation is not so acute as it was
before.

Shri Nambiar: May I know whe-
ther Government are consulting the
Madras Government to see that the
unemployed in Pondicherry do get
employment in places other than
Pondicherry?
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Shri Anil K. Chanda: We have un-
dertaken vast development projects
in Pondicherry and I have every hope
that every unemployed person in
Pondicherry would be provided with
some sort of job in those develop-
ment projects.

INDUSTRIAL HOUSES AT NEHRU NAGAR

*464. Shri N. B. Chowdhury : Will
the Minister of Prodaction be pleased
1o state:

(a) whether Government have sign-
ed any agreement with Burmah-shell
Refinery Company, for construction
of Industrial Houses at Nehru Nagar,
Chembur ;

(b) if so, the specific terms of this
agreement ;

(c) the number and type of houses
which have so far been constructed;

(d) the number of houses allotted
and terms of allotment; and

(¢) the machinery to ensure whe-
ther these houses are being construct-
ed and allotted according to the terms
of the agreement?

The Deputy Minister of Production
(Shri Satish Chandra): (a) and (b).
A statement is laid on the Table of
the House [See Appendix I1I, an-
nexure No. 19].

(c) 68 three-roomed tenements and
596 two-roomed tenements.

(d) 399 two-roomed tenements have
already been allotted and the rest are
in the process of allotment. Allot-
ments are made according to normal
terms of the Housing Board, Govt.
of Bombay, with a proviso that a
tenant who ceases to be an employee
of the Refinery, will vacate the house
allotted.

(¢) Bombay Government are, res-
ponsible for the work.

Shri N. B. Chowdbury : May I know
the number of employees now work-
ing in that refinery and how many of
them have uptill now been provid-
ed with accommodation?
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Shri Satish Chandra : According to
the terms of the agreement, the Re-
finery must build houses for one-third
of the labour force. This arrangement
has been made in pursuance of that
object. I could not give the exact
figures and require notice.

Shri N. B. Chowdhury : From the
statement I find that Government will
have to bear an additional obliga-
tion only in case they employ labour
in excess of 1,500. My question was
about the number of employees work-
ing under the Refinery. Only when
we know the number shall we be in
a position to know whether Govern-
ment has any additional liability.

Shri Satish Chandra: I could not
give the exact number just now. The
maximum of 500 has been fixed on
the assumption that the Refinery will
not employ more than 1,500 workers.
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Mr. Deputy-Speaker: Next Ques-

tion.

=t ®o o @fym : =T F g
TS # w9 w2 fadt §, m F At
fod qmars &t gf & ?

HinpusTAN MacHiNE TooLs L1p.

*467. Shri Velayudhan : Will the
Minister of Production be pleased to
lay a statement on the Table of Lok
Sabha showing the components
manufactured 1in. the Hindustan
Machine Tools Ltd.?

The Depoty Minister of Production
(Shri Satish Chandra) : The informa-
tion is being collected and will be
laid on the Table of the Lok Sabha.

Shri Velavadhan: May 1 know whe-
ther the Government is aware that
this Hindustan Machine Tools Ltd.,
produced two lathes in 1953 out of
which one was found uscless and the
other was produced at a cost of
about Rs. 7 lakhs?

Mr. Deputy-Speaker : How does it
arise out of this question. This is
about the components manufactured
in the Hindustan Machine Tools
Factory. The hon. Member is asking
about the purchase of some other
thing.

Shri Velsyudhan: It is not about
the purchase but production, Sir.

Mr. Deputy-Speaker : Even then it
does not arise out of that question.

Shri Velayudhan: T may submit
that T had not used the words ‘com-
ponent parts’. It was somebody else
that has added that.

Shri Satish Chandra : 1 may be ner-
mitted to say that the information
available to the hon. Member is not
correct.

Mr. Deputy-Speaker : This was also
asked on another occasion.

Shri Velayudhan: It has already
begun the production ; is it not easy,
to collect the material?
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Mr. Deputy-Speaker: Certainly,
when the hon. Minister says that they
are gathering materials and will place
them on the Table of the House, it
will be done as early as possible.

Shri Satish Chandra : I would have
been, perhaps, able to supply this in-
formation today but the question as
admitted is so entirely different from
the original text of the question. So
we could not get this information in
time. 1 will lay it on the Table of
the House in a few days.

Mr. Deputy-Speaker :

into it.

I will look

WRITTEN ANSWERS TO QUES-
TIONS

DOCUMENTARY FIiLM ON MODERN
INDIA

*429, Shri Shree Narayan Das : Will
the Minister of Information and
Broadcasting be pleased to state :

(a) whether any and, if so, what
progress has been made with regard
10 the proposal for production .by a
Soviet film unit of a ten-reel colour
documentary on modern India;

(b) the important details of this
film ; and

(c) the naturc of Indian partici-
pation both official and non-official in
this venture?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) to
(c). The film is a documentary in col-
our intended to present India with
special reference to the progress since
Independence, and the trends of deve-
lopment in future.  Government of
India is associated with the produc-
tion. Participation by Government
consists in giving advice in the hpr .
paration of the script with the help
of a well-known Indian producer of
documentaries and feature films, asso-
ciation of five official Indian techni-
cians with the production, and facili-
ties in production. The exhibition
rights in this country are to be given
to the Films Division. The shooting
of the film has commenced.
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SYNTHETIC RUBBER INDUSTRY

*430. Shri Jhulan Sinha: Will the
Minister of Commerce and Industry
be pleased to state the progress made
regarding the establishment of the
Synthetic Rubber Industry in the
country?

The Minister of Industries (Shri
Kanungo) : The scheme is still in the
exploratory stage.

ROURKELA STEEL PLANT

*431. Shri Radha Raman : Will the
Minister of Iron and Steel be pleased
to state:

(a) whether Government have re-
ceived the Final Report on the Steel
Plant at Rourkela prepared by the
German experts ; and

(b) if so, the type of method sug-

gested to be emiployed as regards pro-
duction of steel?

The Minister of Indostries (Shri
Kanungo) : (a) Yes, Sir.

(b) It has been decided to employ
the ‘L. D. Process’ of steel i
for 75% and ‘Open Hearth process’
for 259, of the total production.
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TEXTILE INDUSTRY

*438. Shri Ibrahim: Will the Mi-
nister of Commerce and Industry be
pleased to state:

(a) whether Japan's supremacy in
rayon as well as in cotton textiles in
the international market has in any
way affected the textile industry of
India ; and

(b) if so, to what extent ?

The Minister of Commerce (Shri
Karmarkar): (a) and (b). There
has been some decline in Indian ex-
ports to Ceylon, Malaya and Singa-
pore and Australia during 1955 as
compared to 1954, whereas the Japa-
nese exports to these countries have
registered a rise.  Apart from this,
Government have no precise assess-
ment of the effects of Japanese com-
petition. This is one of the frnctions
of the new Export Promotion Council
for Textiles.

AMBAR CHARKHA

*441. Shri S. C. Singhal: Will the
Minister of Prodoction be pleased to
state :

(a) how much an average man will
be able to spin on Ambar Charkha
by working eight hours a day;

(b) what will be the quality of the
yarn in comparison with mill yarn:

(c) how much daily a man can earn
by working on Ambar Charkha in
comparison with textile mill worker ;

(d) the approximate number of
Ambar Charkhas working in the
country ; and

(¢) the number of licences given
last year for new spindleage?
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The Deputy Minister of Production

(Shri Satish Chandra): (a) About 16

hanks of yarn, if a person is engaged
in spinning only and not in other
operations such as carding etc.

(b) and (c). Tests are being carried
on and definite results will be avail-
able by the end of April.

(d) About 4,500,

(¢) The number of new spindles
licensed during 1955 is as under: —

New spinning Mills . 4,75,780
Substantial expansion 4,30,960

of existing Mills
ToraL . 9,06,740

INDUSTRIAL ESTATES

*445, Shri Punnoose: Will the
Minister of Commerce and Industry
be pleased to state :

(a) whether Government have any
plan to set up Industrial Estates in
the States during 1956-57 ;

(b) if so, the details thereof; and
(c) the proposed sites State-wise?

The Minister of Industries (Shri
Kanungo) : (a) Yes, Sir.

(b) and (c). A statement is laid on
the Table of the House. [See Appen-
dix I1I, annexure No. 21].

VILLAGE LEATHER INDUSTRY

Shri Sivamurthi Swami :
*447. { Shri N. Rachiah :
Shri V. Missir :

Will the Minister of Production be
pleased to state:

(a) whether  Government  have
sanctioned loans and grants to the
State Governments for the develop-
ment of village leather industry in
1955-56 ; and

(b) if so, the names of such States
and the amount sanctioned to them?

The Depufy Minister of Production
(Shri Satish Chamdra): (a) Yes, Sir.
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(b) A statement is laid on the
Table of the Lok Sabha. [See
Appendix III, annexure No. 22].

WORKING GrROUPS ON MAN-POWER
STUDIES

*455, Ch. Raghuobir Singh: Will
the Minister of Planning be pleased to
state the nature of the recommenda-
tions made by the Working Group on
Man-power Studies and Technical
Training set up by the Planning Com-
mission?

The Deputy Minister of Planning
(Shri S. N. Mishra): The Working
Group on Man-power Studies and
Technical Training is an informal
Group consisting of the representa-
tives of the Planning Commission and
the Central Ministries. It discusses
from time to time problems relating
to man-power and technical training.
No specific recommendations as of a
formal committee have been put for-
ward by the Group, though its con-
clusions on various matters have been
used to working out man-power re-
quirements.

CasH DoLE TO DiSPLACED PERSONS

*456. Shri Tushar Chatterjea: Will
the Minister of Rehabilitation be
pleased to state:

(a) whether Government are aware
that in the Government Women Re-
fugee Centre of Bhadrakali (Hooghly
District, West Bengal) cash dole has
been stopped to a number of re-
fugees:

(b) if so, the reason for such stop-
page ;

(c) whether Government have re-
ceived any representation as to the
hardship caused by stoppage of cash
dole ; and

(d) if so, whether Government pro-
pose to revive the cash dole in de-
serving cases?

The Minister of Rehabilitation (Shri
Mehr Chand Khanna): (a) to (d). The
information is being collected and
will be laid on the Table of the Lok
Sabha in due course.
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JaPAN's ApMission To U.N.O.

*457. Shri S. V. Ramaswamy : Will
the Prime Minister be pleased to state
whether the Government of India has
given an assurance to Japan that
India will support her claim to admis-
sion to the UN.O. next year?

The Deputy Minister of Extemal
Affairs (Shri Anil K. Chanda): Yes,
Sir.

SaLt CEss

458, Thakur Jugal Kishore Sinha :
Shri Asthana :
Will the Minister of Prodoction be
leased to refer to the reply given to
gtarmd Question No. 868 on the 15th
December, 1955 and state:

(a) whether the question of exemp-
tion of salt cess from industrial con-
sumers has been examined ; and

(b) if so, the result of the examina-
tion?

The Deputy Minister of Production
(Shri Satish Chandra): (a) and (b).
The question is still under examina-
tion.

Kosi EMBANKMENTS

L ]
459 [ pandit D. N, Tiwari :
15Im Bibhuti Mishra :

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether work on the two Kosi
protective embankments—Eastern and
Western—has been started during the
new season ;

(b) if so, the length of the embank-
ments to be completed in Indian tern-
tory through public co-operation and
contractors this year

(c) the agency through which pub-
lic co-operation has been sought;

(d) whether response from local
people to work on the public co-
operation sector has been encourag-
ing : and
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(¢) whether the rates of payment
to the two agencies of public co-
operation and contractors arc the
same or different?

The Deputy Minister of Planning
(Shri S. N. Mishra) : (a) Yes, Sir.

(b) In addition to resumption of
work on portions where partial work
was done during the last working
season, lengths of 184 miles and 34
miles in the Indian territory will be
done through public co-operation and
contractors respectively this year.

(c) Bharat Sewak Samaj.

(d) Yes, Sir. Public co-operation
this season has been most encourag-
ing. It has made remarkable progress
in so far as the co-operation of the
local people is concerned. In Febru-
ary 1955, the number of people work-
ing on the embankments was about
3,500 per day on an average. In
February 1956, it is about 21,000
per day, although the work on the
entire reach allotted for public co-
operation has not yet been taken up.
People have voluntarily offered their
land without waiting for the land
acquisition prooceedings.  This has
expedited the work on the construc-
tion of embankments. People who are
not accustomed to manual labour on
social considerations have also offer-
ed to work in large numbers. The
output of carth®ork during this sea-
son upto 15th February, 1956, was
about 3-5 crore c.ft. as against a little
over 4 crore cft. done during the
whole of the last working season. On
the whole this season has definitely
shown greater progress in the direc-
tion of mobilization of local people
for work on the comstruction of em-
bankments.

(¢) The rates depend on the nature
of the soil and the location. The
basic rates for-similar conditions are
the same.

STANDARD INTERNATIONAL TRADE

CLASSIFICATION

#462, Shri Bansal: Will the Minis-
ter of Commerce and Industry be pleas-
ed to state:

(a) whether Government have taken
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a decision to adopt the Standard In-
ternational Trade Classification ; and

(b) if so, from which date detailed
statistics of import and export trade
will be maintained on the lines of
S1T.C.?

The Minister of Commerce (Shri
Karmarkar) : (a) Yes, Sir.
(b) Detailed statistics of import

and export trade will, it is hoped,
begin to be compiled on the basis of

the Standard International Trade

Classification from 1st April, 1956.
Goa

*466. Shri Sivamurthi Swami :

Will the Prime Minister be pleased to
state whether it is a fact that
Nationalist uprisings in North Goa
have resulted in a fresh wave of inci-
dents during the first fortnight of
January, 19567

The Deputy Minister of External
Affgirs (Shri Anil K. Chanda): It is
difficult to obtain or give factually
correct information about happenings
in Goa on account of the closure of
the Consulate General of India in
Goa. Information has, however, been
received to the effect that there have
been a number of incidents in Goa in
January, 1956 and that the nationalist
agitation therc is continuing.

BokarO THERMAL POWER STATION

*468, Shrimati Renu Chakravartty :
Will the Minister of Irrigation and
Power be pleased to state:

(a) the total amount of power being
generated at Bokaro;

(b) the amount contracted for. and

(c) the names of the parties ﬁﬁng
the biggest bulk supply ?

The Minister of Planning
(Shri S. N, Mishra): (a) to (c). A state-
ment is laid on the Table of the
House. [See Appendix III, annexure
No. 23]
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REVALUATION OF EVACUEE PROPERTY
DAMAGED BY FLOODS

*469. Sardar Iqbal Singh: Will the
Minister of Rehabilitation be pleased
to state:

(a) whether Government propose
to revalue the evacuee property and
houses in Punjab damaged in recent
floods ; and

(b) if so, the steps taken in the
matter?

The Minister of Rehabilitation
(Shri Mehr Chand Khanna) : (a) Yes,
in respect of substantially damaged
evacuee properties.

(b) Special staff both on deputation
from Punjab Public Works Depart-
ment and from the open market has
been engaged. Revaluation of more
than 702 of the damaged evacuee
properties has been completed.

TUNGHABHADRA SHUTTER MANUFAC-
TURING FACTORY

*470. Shri T. B. Vitial Rao: Will
the Minister of Commerce and Indus-
try be pleased_ to state:

(a) whether there is any proposal
to take over the management of the
Shutter Manufacturing Factory.
Tunghabhadra Dam by Government :
and

(b) if so, when?

The Minister of Industries (Shri
Kanungo) : (a) Yes, Sir.

(b) The matter is under considera-
tion.

AmBAR CHARKHA

*471. Shri S. V. Ramaswamy : Will
the Minister of Production be pleased
to refer to the reply given to Starred
Question No. 136 on the 21st Febru-
ary, 1956 and state:

" (a) whether any ‘interim report has
been received ;

(b) if not, whether it is proposed to
be called ;
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(c) the places where these 15 train-
ing and 100 work centres are propos-
ed to be located ;

(d) the nature of the tests being
carried out ;

(e) the data obtained so far as to
(i) productiye capacity and (ii) wage
earning capacity on the Ambar Char-
kha; and

(f) whether any technical tests are
being carried out by the Ahmedabad
Textile Industries Research Associa-
tion?

The Deputy Minister of Production
(Shri Satish Chandra): (a) and (b).
The Board had been requested to give
an interim report. It is likely to be
available during this month.

(c) A statement is laid on the Table
[See Appendix
111, annexure No. 24].

(d) The tests cover various pro-
cesses involved in carding, spinning
etc., for assessing the production cap-
acity of the Ambar Charkha and
suitability of its yarn for Handloom
Industry.

(e) The information may become
available in the interim report.

(f) Yes.

M. P’s Frats

*472, Shri Velayudhan: Will the

Minister of Works, Housing and Sup-
ply be pleased to state :

(a) the total expenditure on cons-
truction of flats for the Members of
Parliament in the North Avenue and
the South Awvenue: and

(b) the total repair charges paid
for these flats after they were handed
over to the Estate Office by the Cen-
tral Public Works Department?

The Minister of Works, H
and Supply (Sardar Swaran Singll)‘
(a) Seventy three Lakhs Se\remv four
Thousand rupees.

(b) One lakh eighty nine Thousand
rupees, from 1951-52 to date,
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BRrICK MANUFACTURE

230. Thakur Jugal Kishore Sinha :
Will the Minister of Production be
pleased to state the steps taken to
popularise the scientific method to
ensure lesser consumption of coal in
baking bricks?

The Minister of Production (Shri
K. C. Reddy): The methods that
could be adopted to ensure lesser
consumption of coal in baking bricks,
have been brought to the notice of
the Brick Makers’ Association. .

HINDUSTAN ANTIBIOTICS LIMITED

231. Dr. Amin: Will the Minis-
ter of Production be pleased to state :

(a) the quantity that the Hindustan
Antibiotics Limited are producing at
present of penicillin and other anti-
biotics and at what cost ; and .

(b) the price charged to the pur-
chasers for the bulk supply?

The Minister of Production (Shri
K. C. Reddy): (a) Penicillin only is
being produced at present at the rate
of 7,50,000 mega-units per month. It
will not be in the interest of the Fac-
tory to disclose the cost of produc-
tion.

(b) Some initial sales fetched a
price of Rs. 312-8-0  per thousand
mega-units.

ADDITIONAL EXCISE ON DHOTIES

232, Shri Jhulan Sinha: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of cloth mills which
have rendered themselves liable under
“The Dhoties (Additional Excise
Duty) Act, 1953; and

(b) the total amount of additional
excise duties thus realised upto the
31st December, 1955?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T.
Krishnamachari) : (a) and (b). These
statements showing the names of mills
and total collections of penal excise
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duty for 1953-54, 1954-55 and 1955-
56, (upto September 1955), are attach-
ed. [Sec Appendix 1II, annexure
No. 25]

RASHTRAPATI BHAVAN

233, Shri Dabhi: Will the Minis-
ter of Works, Housing and Supply be
pleased to state:

(a) whether it is a fact that in,
“Rashtrapati Bhavan” all the tradi-
tional furnishings are being replaced
with khadi ; and

f(]:v) if so, the estimated cost there-
of?

The Minister of Works, Housing
and Supply (Sardar Swaran Singh) :
(a) It is not a fact that in “Rashtra-
pati Bhavan™ all the traditional fur-
nishings are being replaced with
Khadi. Khadi is being progressively
used for replacing old furnishings.

(b) The estimated cost of furnish-
ings during the year 1955-56 replac-
ed is Rs. 20,000.

ALL-INDIA HANDICRAFTS BOARD

234. Sardar Hukam Singh : Will the
Minister of Production be pleased to
state:

(a) the amounts of loans and grants
sanctioned to the All-India  Handi-
crafts Board during 1955; and

(b) the amounts given to various
States, during this period, for the de-
velopment of handicrafts?

The Minister of Production (Shri
K. C. Reddy): (a) and (b). A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix III, annexure
No. 26.]

AJLR. NATIONAL PROGRAMME .

235. Shri Heda: Will the Minister
of Information and Broadcasting be
pleased to state:

(a) the number of National Pro-
grammes held at (i) Delhi Station
and (i) all other stations during
1955 ; and
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(b) the reasons for locating such a
big number in Delhi?

The Minister of Information and
Broadcasting (Dr. Keskar) : (a) (i) 104.

(ii) Nil.

(b) National Programmes can be
originated only from the Delhi Sta-
tion because of the location of the
All India Radio’s most powerful tran-
smitters in Delhi which can guar-
antee pgood reception throughout
India.

BHARAT SEWAK SAMAI

236. Pandit D. N. Tiwary : Will the
Minister of Planming be pleased to
state :

(a) whether it is a fact that Gov-
ernment have under consideration a
plan of the Bharat Sewak Samaj to
give six months training in technical
trades to the educated unemployed
people ; and

(b) if so, the nature of the scheme
and the number of training centres to
be opened?

The Deputy Minister for Planning
(Shri S. N. Mishra): (a) and (b). Gov-
ernment have considered a scheme
submitted by the Bharat Sewak Samaj
for opening Technical Training Cen-
tres for Educated unemployed, but
have not accorded their approval to
it. A proposal is. however, under
consideration for the starting, on a
pilot basis, of “Work and Orientation
Camps™ for this class of persons, as
recommended by the Study Group on
Educated Unemployed. It should be
possible to associate the Bharat
Sewak Samaj to a great extent in the
implementation of the scheme, the
details of which are being worked out.

InDIANs IN CEYLON

237 Shri D. C. Sharma :
* Shri Sivamurthi Swami :

Will the Prime Minister be pleased
to refer to the reply given to Unstar-
red Question No. 531 on the 15th
December, 1955 and state:

3—58 Lok Sabha.

5 MARCH 1956

Writlen Ansewers 664

(a) the total number of Indians in
Ceylon on whom quit notices were
served since the 20th November, 1955,
and

(b) the total number of persons
who have come to India during the
same period?

The Prime Minister and Minister
of External Affmirs (Shri Jawaharlal
Nehru): (a) and (b). The latest figu-
res are being collected and will be
placed on the Table of the House.

SoaP INDUSTRY

238, Shri D. C. Sharma : Will the
Minister of Commerce and Indasiry
be pleased to state the amounts of
foreign capital invested in the soap in-
dustry in India during the last five
years (year-wise)?

The Minister of Commerce and
Industry and Iron and Steel (Shri T.
T. Krishnamachari) : As far as we
are aware, the total investment of
foreign capital in the soap industry
from time to time upto the end of
1955 was of the order of Rs. 3-9
crores. Information regarding invest-
ment during the last five years year-
wise, is not available.
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DiSPLACED PERSONS' SHOPS ON IRWIN
RoaDp AND PANCHQUIN ROAD

240, Shri Velayadhan: Will the
Minister of Rehabilitation be pleased
to state whether there is any scheme
to shift the refugee traders from
Queensway, Irwin Road and Panch-
quin Road?
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The Minister of Rehabilitation (d) the basis for fixing the rent

(Shri Mehr Chand Khanna): Some
Refugees on Irwin Road only are
being shifted to the newly constructed
Shanker Market.

There is no scheme at present for
shifting the Queensway and Panch-
quin Road stall-holders.

CARPET WEAVING INDUSTRY

241. Shri Velayodhan: Will the
Minister of Production be pleased to
state :

(a) the number of employees em-
ployed in the Carpet Weaving Indus-
try in India;

(b) the average wage per employee :
and

(c) whether Government intend to
take any step to increase their wages?

The Minister of Production (Shri
K. C. Reddy) : (a) Information is be-
ing collected and will be placed on
the Table of the Lok Sabha.

(b) The wages per employee range
between Rs. 25 to Rs. 80 per month
depending on the quality of work
done and the locality.

(c) There is no such proposal under
consideration.

RECOVERY OF RENT OF GOVERNMENT
QUARTERS

242. Shri Velayudhan: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether rent based on rule 45-B
is charged from Employees of Goven-
ment in case of normal allotments in
any form either as regular, out of
turn, or any other wording used for
allotment ;

(b) whether it is a fact that from
the employees of the Employees’
State Insurance Corporation also rent
is being charged at the same rate
under 45-B;

. (c) the names of Sections or De-
partments of Government where rent
under rule 45-B is charged from its
employees ; and

under rule 45-B for Government em-
ployees?

The Minister of Works, Housing
and Supply (Sardar Swaran Singh):
(u} to (d). Rent under Fundamental
Rule 45-B is not charged from any
employee of Government, eligible for
Government accommodatien and allot-
ted such accommodation normally.
The employees of the Employces”
State lnsurance Corporation are em-
ployees of the Corporation as such
and not Government servants proper
eligible for such accommodation.

D1sSPLACED PERSONS COLONIES

243, Shri D. C. Sharma: Will the
Minister of Rehabilitation be pleased
to state:

(a) the amount spent on providing
basic civic amenities to the people
living in displaced persons colonies in
Delhi during 1955-56 ; and

(b) the items on which it has been
spent?

The Minister of Rehabilitation (Shri
Mebhr Chand Khanna): (a) Rs.
4,93,200.

(b) Water supply, Sewerage, Street
lighting, Plantation, Schools and Col-
leges, Hospitals, Parks.

“Froop CoNTROL PROJECTS

244. Sardar Iqbal Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the total amount to be spent in
Punjab next year on flood control pro-
jects ; and

(b) whether Government propose to
give some special aid to the Punjab
in view of the recent floods there?

The Deputy Minister of Planning
(Shri S. N. Mishra) : (a) The informa-
tion is not yet available. The Punjab
Govt. have reported that the list
of flood control works pared by
them has to be changedprf:ompletely
in the light of the experience gained
during the Oct., 1955 floods and that
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the revised list of wogks and the appli-
cation for loan assistance will be sub-
mitted as soon as the approval of
the State Flood Control Board has
been obtained. These are still await-
ed.

(b) No special aid is proposed to be
given to Punjzb to finance approved
flood control works. As in the case
of such works in other siates affected
by floods, the financial assistance to
Punjab will be by way of loans.

Inpia's ConTriBUTION TO UN.O.

245. Sardar Iqbal Singh: Will the
Prime Minister be pleased to state:

(a) the amount of India’s contribu-
tion to U. N. Budget during the cur-
rent year ;

(b) whether there is likely to be
any decrease next year; and

(c) if so, the amount thereof?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru) : (a) U.S. §1,339,360.

(b) and (c). This question will be
considered by the U. N. Committee
on Contributions and later decided
by the General Assembly at its ele-
venth session. No authoritative in-
formation can therefore be given at
this stage.

DiSPLACED PERSONS IN RAJASTHAN

246. Sardar Igbal Singh: Will the
Minister of Rehabilitation be pleased
to state:

(a) the number of displaced per-
sons rehabilitated so far in Rajas-
than ;

(b) the number of persons who
were given lands, property—rural or
urban—and other benefits ; and

(c) the number of persons still to
be rehabilitated?

The Minister of Rehabilitation (Shri
Mehr Chand Khanna): (a) to (c). It
is considered that the time and labour
involved in the collection of the in-
formation will not be commensurate
with the -results to be achieved.

- 5 MARCH 1956

Written Answers 668

Inpian FiLMsS

247. Sardar Igbal Singh: Will the
Minister of Informatiom and Broad-
casting be pleased to state the names
02 Indian films banred so far during
19567

The Mircister of Information and
Broadcasting (Dr. Keskar): No In-
dian film has been refused certificate
by the Central Board of Film Cen-
sors so far during 1956.

INpDUSTRIAL HOUSING

248, Sardar Igbal Singh: Will the
Minister of Works, Housing and Sep-
ply be pleased to state the amount
that has been sanctioned and utilised
under the subsidised housing scheme
for industrial workers during the years
1953-54, 1954-55 and 1955-56 in
PEPSU and Punjab separately?

The Minister of Works, Housing
and Supply (Sardar Swaran Singh):
A statement containing the required
information is placed on the Table of
the Lok Sabha. [See Appendix III.
annexure No. 27].

INDIAN VISITORS TO PAKISTAN

249. Shri M. Islamunddin: Will the
Prime Minister be pleased to state the
number of Indian citizens who visit-
ed Lahore on the occasion of the first
cricket test match between Pakistan
and the M.C.C. played recently?

The Prime Minister and Minister
of External Afiairs (Shri Jawaharlal
Nehrs) : According to the latest in-
formation, 44,840 Indian nationals
visited Lahore on the occasion of the
Cricket Match.
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4. LR

252. Shri Veeraswamy: Will the
Minister of Information and Broad-
casting be pleased to refer to the reply
given to Unstarred Question No. 7 on
the 16th February, 1956 and state the
highest and lowest remunerations
being paid to those music producers?

The Minister of Information and
Broadcasting (Dr. Keskar) : The high-
est and lowest monthly remuneration
paid so far to Producers for music
at the South Indian Stations are
Rs. 800 and Rs. 475 respectively.

PENICILLIN
{ Dr. Rama Rao:
253.
Shri Mohana Rao :

Will the Minister of Production be
pleased to state the quantity of Pro-
caine Penicillin being produced at
Pimpri as against Crystalline Penicil-
lin per month?

The Minister of Production (Shri
K. C. Reddy): The factory is pro-
ducing approximately 7,50,000 thou-
sand mega-units per month and pro-
cessing it in the approximate ratio
of two to one between Procaine and
soluble Crystalline Penicillin.
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. Business of the House
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Equal Remuneration Bill
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Motion to consider .
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LOK SABHA DEBATES
(Part I—Proceedings other than Questions and Answers)

1567
LOK SABHA

Monday, 5th March, 1956

The Lok Sabha met at Half Past Ten
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]
QUESTIONS AND ANSWERS

(See Part 1)

11-30 aM.
PAPERS LAID ON THE TABLE
AMENDMENTS TOo TEA RuULEs

The Minister of Commerce (Shri
Karmarkar) : I beg to lay on the Table,
under sub-section (3) of section 49 of
the Tea Act, 1953, a copy of each of
the following notifications, making cer-
tain amendments to the Tea Rules,
1954 :—

(1) Notification No. 36 (4)-Pla.ut}54,
dated the 17th April, 1954.

(2) Notification No. 32(9)-Plant/54,
dated the 22nd January, 1955.

[Placed in Library. See No. S-75/56]
AMENDMENTS TO COFFEE RULES

Shri Karmarkar: I bteg to lay on the
Table, under sub-section (3) of section
48 of the Coffee Act, 1942, a copy of the
notification No. 15(17)-Plant/55, dated
the 20th February, 1956, making cer-
tlagi;ls amendments to the Coffee Rules,

[Placed in Library See Mo, S-75/56]

PRESIDENT'S ASSENT TO BILL

Secretary : Sir, I have to inform the
House that the University Grants Com-
mission Bill, 1954, which was passed
by the Houses of Parliament during the
current Session was assented to by the
‘President on the 3rd March, 1956.

1—16 Lok Sabha.
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DEMANDS FOR SUPPLEMENTARY
GRANTS—RAILWAYS, 1955-56

The Minister of Railways and Trans-
port (Shri L. B. Shastri): I beg to pre-
sent a statement showing Supplemen-
tary Demands for Grants in r t of
the Budget (Railways) for 1955-56.

DEMANDS FOR EXCESS GRANTS—
RAILWAYS, 1950-51

The Minister of Railways and Trans-
port (Shri L. B. Shastri): 1 beg to
a statement showing Demands for Ex-
cess Grants in respect of the Budget
(Railways) for 1950-51.

DEMANDS FOR EXCESS GRANTS—
RAILWAYS, 1951-52

The Minister of Railways and Trans-
port (Shri L. B. Shastri): 1 beg to
gresent a statement showing Demands
or Excess Grants in pect of the
Budget (Railways) for 1951-52. .

DEMANDS FOR EXCESS GRANTS—
RAILWAYS, 1952-53

The Minister of Railways and Trans-
port (Shri L. B. Shastri) : I beg to pres-
ent a statement showing Demands for
Excess Grants in res| of the Budgcl
(Railways) for 1952-53.

RAILWAY BUDGET—GENERAL
DISCUSSION .

Mr. Deputy-Speaker: The House
will now proceed with the general dis-
cussion of the Railway Budget for which
15 hours have been allotted. I might
state that according to the usual rule
that we have followed, there will be a
time-limit of fifteen minutes for each
individual Member, and about thirty
minutes for leaders of parties. That is
the time-limit within which the discus-
sion may be carried on. I will strictly
follow this time-limit. There is no
escape from it. I would request hon.
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[Mr. Deputy-Speaker]
Members to restrict their speeches with-
in the time allotted, without putting me
to the necessity of ringing the bell. If,
however, it is necessary, I shall have
to ring the bell.

Shri Nambir (Mayuram): May I
make a submission ? With regard to the
:nterventaon of certain Ministers, allow-
ances in the time-limit should be given.
It has always been the practice to count
that time also in this time-limit. I re-
quest you to change that practice.

Mr. Deputy-Speaker : So far as the in-
tervention by the Ministers is concerned,
when another hon. Member is speakmg.
that time will be allotted to the share
of the party concerned, whoever be the
hon. Member speaking at that time.
That is what has done all along, and
there is no difficulty in that matter.

. Shri V. V. Giri (Pathapatnam): 1
rise to congratulate the hon. Railway
Mll:usler whom I have always tried to
treat as God's big man, the Deputy Mi-~
nister who, 1 hope, will get promotion
as a Minister of State and the energetic
and the industrious Parliamentary Sec-
retary who, 1 hope, will join the ranks
of Deputy Ministers and the Railway
Ministry for the presentation of an illu-
minating budget.

Dr. Lanka Sundaram (Visakhapat-
nam) : What will you do with the Mi-
nister ? Where does he go ?

Shri V. V. Giri: 1 claim your in-
dulgence, Sir, for making certain con-
structive suggestions and observations
and I do hope my hon. friend the Rail-
way Minister will take my criticism in
the good spirit it is made and if he
finds any points interesting and worth
noting, he will give such consideration
to them as they deserve. We are proud
and we are very glad at the machine
touch on the railways, and the lgn'}-
gress made in this direction by the Rail-
way Administration is indeed pheno-
menal and spectacular. I however want
the Railway Administration to continue
to do that good work in that direction,
so that we may be an example to others.
1t belied the expectations of doubtful
friends and opponents in this country
and elsewhere that after Independence
we might make a mess in running and
administering  this great undertaking,
one of the greatest public undertakings
that the world has witnessed. The great
Chittaranjan Locomotive Works would
produce those big and gigantic engines
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which are responsible in giving facili-
ties to the millions of our countrymen
and women to travel day in and day
out. The Integral Coach Factory at
Perambur promises to make India self-
contained and self-sufficient in the mat-
ter of coaches. The wagon works at
Tatanagar and other places where they
would be established, manufacture
wagons which will be able to carry our
goods, and the gigantic railway work-
shops throughout the country which
keep our rolling-stocks in order and in
good repair—all these and more, ure
proof, if positive proof is necessary,
that we are trying to run the railways
in the right direction. The budgetary
position seems to be on the credit side
and if, therefore, the railway workers
expect better wages, living wages, bet-
ter conditions of service, social amenities,
etc., we should protect the worker and
his tami]y from the womb to the grave,
and there should be no criticism. On
the other hand, we should admit that
their demand is entirely justified. There
fore, I consider that the Railway Ad-
ministration should consider the ques-
tion of appointing a Wage Commission
so that a nmew wage structure can be

vided for and unless and until there

is a contented staff, you cannot expect
better work.

The second Five-Year Plan lays
great emphasis on industrialisation and
unless the partners in the industry co-
operate fully, the Five-Year Plan and
the targets contained therein will not be
able to succeed. Last time, when I
opened the budget debate, I appealed to
my hon. friend the Railway Minister
that the railways being the biggest pub-
lic sector, we should set an example in
trying to see that the workers are con-
ceded a voice in the conduct and man-
agement of the industry, and I was glad
that the hon. Minister responded to my
suggestion and he seems to have re-
peated that idea even now. But the proof
of the pudding is in the eating. I do
hope he will try and see that he puts
his ideas into practice. I call upon the 11
lakhs of railwaymen to whatever cate-
gories they may belong, whatever their
demands and grievances may be, to co-
operate fully with the Government in
the implementation and the successful
implementation of the Five-Year Plan.
I have known the Railwaymen for many,
many Yyears, before Independence and
Independence and our railwaymen
throughout the country have always
been’ nationalistic and patriotic and we
can rely on them to do their duty. I
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want the railwaymen to understand that
today they should always place duties
and responsibilities first before rights
and privileges which are bound to fol-
low. I want them to do a good day's
work for a good day's wage and utilise

the joint standing machinery in the pro-’
e

per way so that the strikes may be avoid-
ed. Strike, in my view, is the very last re-
sort in the armoury of the workers and
it should be utilised as a last resort,
when all other attempts at settlement of
disputes and differences fail. If these
ideas are before the railway workers, I
am absolutely certain that they will
ultimately succeed in getting their de-
mands fulfilled. 1 want them to have
a high sense of integrity, character,
discipline  inside and outside their
work, which will enable them to dis-
charge their duties towards themselves
and their families and to the country
at large.

Last year I spoke with equal enthu-
siasm and optimism with regard to the
buman touch and with regard to the
promotion of industrial realtions by the
administration. I may be forgiven by
the hon. Minister if I am not able to
be as vehement and as enthusiastic as
I was on the last occasion. I have travel-
led during the last year to most of the
railway centres in India, met the work-
men's leaders and addressed meetings,
and unfortunately I have come to the
painful conclusion that the joint stand-
ing machinery or the permanent nego-
tiating machinery is cracking. It seems
to be not very satisfactory. Workers of
all sections feel, and I have felt after
going through matters that the machi-
nery is not working properly. It is a
great machinery for which some
of us have fought for quarter of
a century., And it was to the
credit of Shri Gopalaswami Ayyan-
gar and the present Railway Minister
to have introduced that machinery. If
that machinery becomes unsatisfactory
in the very beginning, my fear is that
the railwaymen may refuse to have any-
thing to do with it and it will fail as
miserably as the Works Committee has
failed. T want the Railway Minister to
make workers understand the great uti-
lity in taking part in it. I have n told
everywhere that these committees do
meet, but generally there is so much of
evasion and so much of diversion and
officers are not able to take initiative.
Either they have not the imitiative or

are not given enough power—whe-

r agents or officers. If that is so, they
ought to be given that initiative to see
that at those meetings they are able to
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give the decisions. There is so much of
evasion, so much of drift, so much of
delay that the workers say that they
are dissatisfied. None will be happier or
gladder than myself to be told by the
Railway Minister that I am entirely
wrong and I am exaggerating ideas. And
if he can prove that to me, I shall be
the first person to apologise to him and
the Railway Administration uncondi-
tionally and I shall admit my mistake.

Shri Nambiar : But he cannot prove.

Shri V. V. Giri: Therefore, I am cer-
tain that with the democratic instincts,
with the great popularity and the great
wisdom and sincerity which our Railway
Minister possesses, he would take this
criticism as coming from a friend who
has devoted all his life for railway in-
dustrial relations, and I shall be happy
assist him in every possible manner to
see that the railway industrial relations
are maintained at the highest spirit.

I bave to refer to another unfortu-
nate controversy that is going on with
regard to the railwaymen’s organisation.
When I returned from Ceylon after my
ambassadorial duties were over there, I
found in this country two sets of federa-
tions—the old All-India Railwaymen’s
Federation for which I and some others
were responsible in organ.ising and
founding it, and the Indian National
Railwaymen’s Federation—and the rival
unions in all the zones of the Rail-
ways. I felt that the division among the
railwaymen was dangerous and harm-
ful to the railwaymen and to the coun-
try itself. And at that time I approach-
ed our esteemed friend, Shri Jaya Pra-
kash Narain, who was then the Presi-
dent of the All-India Railwaymen’s
Federation, and Shri Harihar Nath Shas-
tri of revered memory who was the
President of the other Federation. They
readily responded to the idea and the
result was that a sort of unity was
brought about. Unfortunately the mis-
take that was committed was—and in
that mistake I share also responsibility
and humiliation—that we tried and at-
tempted unity at the top, which resulted
in the formation of the National Federa-
tion of Indian Railwaymen, but the rival
unions continued at the bottom. That
was really responsible for the failure of
that undertaking, so much so that in
11 years' time there was drift, dissen-
sion, disintegration, and the work of the
Federation almost came to a dead stop.
I am not here to assess responsibility
for this and apportion it against one or
the other body. Nor does it serve my
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[Shri V. V. Giri] for i : ot
urpose in any way for the solution
fhe most difficult problem. It occurred
that after a time the drift became so
great that one section—I mean the All
India Railwaymen's Federation section
led by the General Secretary—and the
other section, that is, the Indian Nation-
al Railwaymen’s Federation section led
by the President, had gone so far as to
have two separate conventions. The
General Secretary claimed and the old
wing of the Federation claimed that
:heirs was the most legal, theirs was the
most constitutional, theirs was the most
valid convention ever to be held—that
was held in Madras. Latterly the Presi-
dent called for another convention and
he claimed that his was the most ra-
tional, legal and constitutional conven-
tion. We do not know who is right and
who is wrong. It does not serve my pur-
pose again to go into that matter or to
give a verdict as to who is right and
who is wrong. 1 must admit frankly that
the Railway Minister did his best and
tried to see how best a solution could
be arrived at satisfactory to all parties.
However, I may be for%iven if I were to
say that if my hon. friend had taken
greater initiative and been more bold,
I am absolutely certain even now he
could find, and I am sure he will find,
a solution for this problem. I am sorry
I was incompetent, unable and unintel-
ligent to convince him of the soundness
of my suggestions. And I always felt as
a colleague of his sometimes that his
judgment was correct and not mine, but
in this matter 1 fear my judgment ulti-
mately will, I hope, be considered by

him as equally good as his.

Now 1 have made certain proposals
and I must say in fairness to the Rail-
way Minister, who is courtesy itself,
that he has given me every opportunity
and granted me interviews many times,
and I corresponded with him and he
corresponded with me, but the fact re-
mains that we are not able to come to
a common agreement on these matters.
I do not pretend that I am the official
leader of the railwaymen. The only pre-
tention I may have is that the railway-
men in India have some affection for
me for the last 35 years and my word
has found value with them. 1 am not
here to fight the Railway Board or the
Railway Minister or the leaders of the
railwaymen. What I want to say is that
I receive some respect in their hands
and 1 want to make certain proposals
for the good of the country as well as
for the good of the railwaymen. My pro-
posals were these. I have already stated
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that the unity should have been tried
from the bottom and not from the top.
Therefore, my proposal was that an im-
partial committee, with an impartial
Chairman and with the representatives
of both sides should prepare the com-
mon roll of membership of both the
rival unions throughout all the zones.
When the roll is agreed upon, it means
that my ideal of one unit in one indust
would have been achieved and there wi
be one federation for all the railway-
men. Secondly my proposal was—though
it was more or less a counsel of despair,
if no solution was possible or if my
first proposal was not accepted—to give
status guo to the old unions, to give
status quo to the old federations still
existing and negotiating with the ad-
ministration their position and then try
later on a more opportune occasion to
secure the unity. This is not only just
and proper, but moral. Shri Jaya Pra-
kash Narain, myself and Shri Harihar
Nath Shastri, whose memory exists to-
day, the three of us including the Rail-
way Minister would have been respon-
sible to see that my first proposal or
second proposal is accepted. But, if re-
ports are true, I am not certain. I have
been informed that the railway admi-
nistration has recognised the Bezwada
Convention. I respect the Railway Board
and I respect the Railway Minister for
having done so, but my fear is that by
doing so, you are making the other side,
which also claims 2% 1 of members
and which is certainly a strong body,
to feel that the railway administration
is, by an indirect method, attempting
to have company unions and company
federations. In a great national under-
taking, this would create constant dis-
satisfaction and disaffection; I do not
know what will happen. 1 therefore beg
of the Railway Minister to recall the
recognition, if he has already recognis-
ed it. If he considers that this is the
only issue that he must settle in his .
mind, namely, which federation is legal
and constitutional, then it is the duty
of the Railway Minister and the Rail-
way Board to refer the question, which
is a judicial question of law and consti-
tution, to a Supreme Court Judge, whose
decision will be taken as final, even if
It is a:Fainxt one body or the other. That
should be the last resort. I would ask
the Railway Minister to consider my
first proposal in all seriousness, because:
1 am told that the two wings have
generally understood that they should
have one union on the 1954-55 basis ot
membership. Wedge in with very un-
fortunate and unreal conditions,
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rhaps the Bezwada Convention agreed
tpl:at the President should be held to be
supreme and that the President will ap-
point the members to a committee which
would get this common roll prepared,
but all that is false dignity. on the
fundamental fact the two wings have
agreed to have a common roll on the
basis of the 1954-55 membership, it is
the duty of the Railway Minister to say
that since the fundamental fact has been
agreed, unless the elections are conduct-
ed in an impartial manner under the
supervision of an impartial authority,
he would not give recognition till that is
done to any union or federation, which-
ever it may be. That should be the posi-
tion that must be taken. My hon. friend,
the Railway Minister, has done much ;
no other Railway Minister has done so
much. He should rise far higher and
belp to see that unity is secured am-
ongst the ranks of the railway workers.
That is the only way of making your
Five-Year Plans succesful, of making
the railway administration successful,
of making your desire to have workers’
voice in the control of the industry suc-
cessful ; otherwise, none of these things
will succeed.

I would like in all humility to appeal
to my hon. friend to consider these as-
pects dispassionately, not from the point
of view of this party or that , this
section or that section, but in highest
interests of this country, in the highest
interests of trade and commerce and in
the highest interests of the Five-Year
Plans. I am sorry that the Tribunal that
was appointed has been shelved and
there 1s a great dissatisfaction on the
part of the railway workers throughout-
the country that it has been shelved.
Why was the Tribunal established ?
After all attempts were made to setile
the matters and after they have failed
to settle all the matters, an impartial
Tribunal was brought into existence. I
am sorry that one wing thought that
they were superior enough to have an
understanding or to discuss the matters
with this Tribunal. 1 am certain that has
not produced the necessary results. I
would request the Railway Minister to
see, not that the Tribunal is set up
again, but it is asked to finish up the
unfinished work.

Dr. Lanka Sundaram : Which is that
wing 7

- Shri V. V. Giri: I do not want to
mention the name; I am a negotiator
more than a fighter. I have no personal
axe to prind. 1 am not connected with

5 MARCH 1956

General Diceussion 1576

any federation, but certainly I am inter-
ested in my country and in the railway-
men. I have made the speech in ali
seriousness. I know that it might dis-
Bease my esteemed friend, Shri Lal

ahadur Shastri; but, I feel that my
country, the ra:lwaymen and the move-
ment of labour for which I have fought
all my life are more important than per-
sonal friendships. I hope my friend will
forgive me if I have gone out of my way
in pumng matters in a strong way. [
tried to do so, because I hope such an
occasion will not arise again for me to
put it in such a way. But, I have the
greatest confidence in the sagacity, in
the wisdom and in the impartiality of
the hon. Railway Minister and I am
sure he will do what is needful, what
Is just and what is reasonable.

Shri Asoka Mehta (Bhandara): Mr.
Deputy-Speaker, I am deeply grateful
to our d?setinguished friend Shri V. V.
Giri, for the eloquent manner, with
the range of authority that he alone can
command, in which he has given expres-
sion to the views and the feelings of
a million railway employees in this
country. After such an able, such a
persuasive and such an impassioned
speech on behalf of the rights of labour
in the most important nationalised in-
dustry in our country, I do not think
that I can add anything useful on that
subject. All that 1 can say is that I un-
derscore every single word that he has
said and I would beg of the Railway Mi-
nister to recognise that the words of
Shri Giri are not the words of Shri Giri
alone, but behind them is the massive
strength of a million railway employees
with whom are standing today shoulder
to shoulder millions of other workers
of this country.

I would like, therefore, to cover cer-
tain other aspects of railway adminis-
tration and railways finance. It is diffi-
cult to discuss these questions, because
our Railway Minister disarms us with
his simplicity and courtesy. But the
trouble is that though he is so simple,
so courteous and so unassuming, yet he
is the supreme master of window-
dressing. He is perhaps the world’s finest
salesman. Look at the way he has

resented his budget. The wares that
Ee sells are short in measure, and they
are shoddy in quality. But they are
wrapped in attractive rainbow-coloured
cartons. He has placed the Railway
Budget before us so persuasively, with
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[Shri Asoka Mehta]

so many little gadgets here and there,
with little amenities thrown in on all
sides that it becomes very difficult for
us to look into the working of the rail-
way system as a whole.

12 Noon.

Fortunately for us, and unfortunately
for the Railway Minister this time, we
have before us authoritative reports that
have studied the working of the railway
system ; the Railway Corruption Enquiry
Committee’s report, and five valu-
able reports that have been brought out
by the Estimates Committee give us an
inside view of the working of the rail-
ways. 1 must say that this House is
deeply grateful to both the committees,
and particularly to the Estimates Com-
mittee for informing our understanding
of the problems of railways with the
measure of knowledge that the commit-
tee have supplied to us.

The Railway Minister has been able
to place before us a budget which is
generally table to us all, because
the burden development has been
thrown upon the General Budget. As
the Economic Weekly has pointed out,
Shri L. B. Shastri's effort benefits at the
expense of Shri C. D. Deshmukh. That
Shri C. D. Deshmukh also benefits at
somebody else’s expense is a different
matter. The deficit financing to the ex-
tent of about Rs. 400 crores provides a
convenient cushion which enables both
our friend the Railway Minister and
our friend the Finance Minister to come
to us with large schemes of develop-
ment and with limited schemes of addi-
tional taxation. But these are problems
which we shall take up when we come
to the discussion of the General Budget.
But it is necessary to remember that the
Railway Minister has been able to cut
a coat that is larger than the cloth that
he has produced so far, and the absence
of the cloth has been made good by
sources which are outside his control.

1 would normallv have tried to dis-
cuss the operation of the railways, but
the subject has been exhaustively review-
ed by the Estimates Committee and I
am also happy to find that there has
been a marked improvement in recent
months in the working of the railways ;
and I welcome the fixation of targets
for increased efficiency by the Rail-
way Board, and I hope every effort will
be made to see that these targets syn-
chronise with the targets that have been
fixed by the Estimates Committee.

5 MARCH 1956

General Discussion © 1578

I would like to take this opportunity
to express my disagreement on some of
the sugpestions. that have been made by
the Estimates Committee. The Commit-
tee in their Nineteenth Report have re-
commended that a separate Ministry of
Transport should be set up. I consider
that suggestion to be a retrograde and
an unwise step. Let us by all means, as
Shri V. V. Giri had suggested, have
a Minister of State for Transport work-
ing under the Railway Minister.

But experience of other countries sug-
gests that there is supreme need not
only for co-ordination but for further
integration of transport. In Britain, as
you are aware, the Transport Act of
1947 set up a Transport Commission,
with railway executive, road transport
executive, docks and inland waterways
executives, London transport executive
and hotels executives working under it.
It is that kind of an integrated approach
which we need. In England unfortu-
nately, later experience has been vitiat-
ed to a considerable extent by political
prejudices and political predilections.
But the fact remains that if we look at
the working of the transport system the
world over, we find that the movement
is towards greater and greater—not just
co-ordination but—integration.

The Nineteenth Report of the Esti-
mates Committee also recommends
that there should be a review, and a
fresh regrouping of zones; and it has
suggested that in place of the seven
zones which we have now, we may per-
haps have ten or twelve zones.
Estimates Committee have stated that
‘the general concensus of opinion is that
the size of a railway unit should not ex-
ceed 3,000 to 3,500 miles’. It is a
problem on which only experts can ex-
press a definite opinion. But all that I
would venture to suggest is that the size
ultimately depends upon the internal or-
ganisation.

As far as the internal organisation is
concerned, we were influenced to a
considerable extent in the past by the
district or the dcpartmcmar system of
organisation which is peculiar to the
Bntish railway system; and I am happy
to find that we are moving on to I:El:
divisional system; or as the Minister of
Railways has said in his speech, we
are moving towards divisionalisation.

In the USA, where the conditions are
comparable to ours—it is a big country
with wide-spread transport facilities—
not only the system followed is that of
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divisionalisation, but for about 247,000
miles of railways that are there, there are
574 separate companies. But 361 per
cent of the entire transport load is car-
ried by just nine companies, operating
on B,000 miles or more each. 274 per
cent of the load is carried 12 large
carriers operating over 4, miles or
more each. Therefore, experience in
America shows that not only railway
units over 4,000 miles but even those
over 8,000 miles are wholly efficient.

1 would also like to invite your at-
tention to the fact that while the num-
ber of workers per mile of railroad in
India is 29, in the United Kingdom
it is 33. Surely, we do not want to
learn lhings and copy things from a
country which has not even shown the
efficiency that we possess. As against
that, in the USA it is 535. And I am
glad that the Railway Ministry are try-
ing to get some kind of informed advice
in this matter from the USA.

Then again, we find that the Railway
Minister has set up a National Railway
Users’ Council. Perhaps, it is doing good
work ; I do not know very much about
its working. .

An Hon. Member : Not much.

Shri Asoka Mehta : I am not satisfied
with such a Council only. I would
really like the Railway Minister to set
up a Central Transport Consultative
Committee which would be able to have
an overall view of the transport situa-
tion in the country. And I would like
this committee to be under an obliga-
tion to make an annual report to the
Ministry, which should be placed before
Parliament, so that as we had the Esti-
mates Committee’s reports this time,
we may have an independent report on
the working of the Railway Ministry
before us, to enable us to come to valid
conclusions on the working of the rail-
ways.

In the USA, there is what is known
as the Shippers’ Advisory Board which
co-ordinates, and which acts as the co-
ordinating link between the shippers of
goods and the railroads. This kind of a
region-wise and commodity-wise co-
ordination between the shippers of goods
on the one hand and the Railway Mi-
nistry or the Railway Administration on
the other would also be of considerable
value.

I am glad that the Railway Board is
going to be strengthened, and attempts
are to be made to relieve the members
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of the Board of their routine responsl-
bilities. But I find that in the structure
of the Railway Administration at the
top, there is an obvious gap that needs
to be filled. We have at present only an
Economic Adviser. We must have a
full-fledged Bureau of Economics of
Transport. We find that increasing at-
tention is being given to the collection
of statistics ; and the economics of trans-
port is going to be an expanding branch
of knowledge in this country. In the
United States of America under the
Inter-States Commerce Commission,
theraeis a full-fledged bureau of transport
economics and  statistics. So also in
Canada, the Board of Tramsport Com-
missioners has under it the bureau of
transport economics. In the USSR—as
has been pointed out by the team of
experts from the Ministry after a visit
there—there is an economic planning
bureau as an integral part of the struc-
ture of railway administration. We in our
country cannot be  satisfied merely
with an Economic Adviser. We need a
full-fledged directorate or bureau or
whatever it is called.

I am also not happy that the research
centre is not being worked, or is not
working, as well as it should work. I
regret that there has been a fall in the
revised estimate compared to the budget
estimate of last year and I would sug-
gest that our research centre should be
expanded, should be developed and
should be fully and adequately linked
and coordinated with the large national
laboratories that are working in our
country.

I would invite your attention to one
little achievement in other countries.
For instance, it is reported that the
amount of coal necessary to produce
1,000 ton-miles declined from 170
pounds in 1920 to 116 pounds in 1946,
and the amount for producing a kilo-
watt hour of electricity declined from
three pounds to 1-3 pounds during the
same period. Things of this kind would
relieve tremendously the burden that our
transport system has to carry today.
There are all kinds of things that the
research centre can carry out. I would
invite the Railway Minister to make a
special study of the working of such
research centres in the advanced coun-
tries of the world.

I would also like to make a few ob-
servations on the economics of railway
transport. Economic development con-
forms not only to the resources pattern
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of a country but to the transport

itself. In the United States of Agnaenca,
half the manufaqunng output is in the
territory adjacent to just three main
railway lines. It is very important and
significant to note that bulk of the ma-
nufactunng output is ;u.st around three
main railway lines. So important is the
value of railways to the development of
economy. Professor Landon points out
in his very exhaustive study of this sub-
ject thus:

“The transport factor
nant in locau%?ml thaory as lth:s
been developed by all students of
the subject.”

We are interested in dispersing our in-
dustries. We want to see that every
region in India gets developed. There
will not be that kind of balanced re-
gional development in the country unless
we recognise that the transport factor
is the dominant factor. I am happy that
as against 12 per cent of the total plan
investment in the first Five-Year Plan,
we are going to invest 19 per cent in
railways in the second Plan and as
against 20 per cent invested in transport
as a whole, this figure has gone up to
27 per cent. I find that there is a con-
siderable amount of opposition particu-
larly in the learned quarters ; economists
both the foreign and Indian, have con-
stantly been saying that it is an oversize
allocation. 1 am happy to find that the
lay opinion here is much better inform-
ed than the so-called expert opinion on
the subject. If we look at the develop-
ment in the Soviet Union, we find that
the percentage distribution of invest-
ment in the USSR in transport varied
between 17°3 to 15:6 during the first
three five year plans and many of these
experts want us to be guided by invest-
ment pattern of the USSR, but I may
point out that backlog of unshipped
freight varied between 20 and 15 mil-
lion tons in the second Plan period in
the USSR. I would also like to draw
the attention of such experis to the in-
cidence of accidents in that country.
Not only is it necessary that we should
have the present allocation, but I would
strongly urge that the allocation should
be increased. In the United States of
America, 18 per cent of the national
income has been invested in the railway
system. In Canada, the contribution of
the railway system to the national in-
come comes to about 7 per cent. This
transport, this freight, is going to grow
from year to year. If we look at the
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USSR and the USA, what do we find?
What is going to happen in the next 15
years in our country ? The per capita
freight carried in USSR is 20 times
that of our country, and in the United
States of America it is 50 times that of
this country. After all, if we want to
plan for the future, we have got first
to create adequacy of transport. Other-
wise, everything else will go wrong.

I would like specially to invite the at-
tention of the House and also the at-
tention of the Railway Minister to what
he has said in his budget speech at Eage
4. He has said that in the second
period there will be enough transport
available for steel, for iron, for coal
and for cement. But all other goods—
everything else—will have to stand in the
queue. As the Estimates Committee has
shown, about 13 million tons of other
coal and 18 million tons of other goods
will have to com Lﬁete for transport. What
will be the res The result will be
that in India, only this highly cap-
italised structure of our economy—the
steel industry, the cement industry—
they alone will have the necessary trans-
portation facilities. We talk about decen-
trall:.mg our production and of help-

the small man; we talk about arti-
cu ating our economy in democratic
terms; that there will be sibilities
open for all kinds of people in all kinds
of places. But those possibilities are go-
ing to be throttled by the transport
bottle-neck. Transport will be made
available only to the giant worksho
that are being set up—the steel work-

shops and the cement workshops.
But those large numbers, those
innumerable, millions of peasants

and petty entrepreneurs in our country
will have to queue up. Is that the kind
of economic democracy that we want to
create ? Is that the picture 7 Is that the
new dimension of development that we
are discovering? 1 would like the offi-
cial benches and the Planning Com-
mission to answer this question.

Then again, if you look at the em-
E}oyment target fixed by the second
ive-Year Plan, we find that with re-
gard to the 52 per cent of the addition-
al employment that has to be provided
—that is over 4 million peop! will
have to get employment in trade, com-
merce and ancillary activities. Here is an
outstanding study of the subject—Ap- -
proaches to Economic Development—
a book that has reviewed economic
development in major countries of the
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world. It has drawn certain conclusions
to provide guidance to countries that
seek to develop their economy. This is
what the learned author has to say:

“If the last half of the nine-
teenth century may be called, with
pardonable exaggeration, a gi
tic boom chiefly built around the
steam engine and the steamship,
perhaps the most far-reaching con-
sequence of this boom was the
astounding growth of internal trade
and commerce in many countries.”

We want to provide employment to
our people. That astounding growth of
commerce and trade in our country will
have to be preceded by the develop-
ment of adequate transport. If requisite
transport facilities are not opened up,
all talk about providing 52 per cent of
new employment in the tertiary sector
is, to my mind, merely a moonshine. I
would, therefore, like not only the
Railway Minister but his colleagues to
tell us how they hope to bring their em-
ployment prospects to fruition.

The Estimates Committee, on behalf
of this Lok Sabha, has in a very pre-
cise and unequivocal manner posed this
question, and I am sorry to find that the
Deputy Chairman of the Planning Co-
mission has not taken the problem that
has been Iiosed by the Estimates Com-
mittee with the seriousness that it de-
served. This House should have been
treated in a more responsive, in a more
well-informed manner than the Deputy
Chairman of the Planning Commission
has thought it worth his while to do.

Then again, I find from the figures
regarding the pressure of coal in res-
pect of transport—I do not know what
the figures for this year are and I am
speaking with the last year’s figures—
that 38 fper cent of railway transport is
needed for carrying coal. Further I find
in the more developed countries in the
world like United States of America, 30
to 40 per cent of the freight traffic is
needed for coal. No matter how fast or
how much we develop our economy, it
seems that the percentage of traffic need-
ed to carry coal will remain constant,
varying between 30 and 40 per cent. In
‘the circumstances, is it wise and should
we be happy that the shipment of coal
loaded at the Calcutta Port has fallen
from 249 in 1949 to 162 in 19557
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On the one hand, we are finding every
day that there is a terrific pressure on
our inadequate railway transport facili-
ties. On the other hand, simultaneously,
we are witnessing a fall from 249 ship-
ments to 162 within a period of 6
years. Why is this hap]ﬁmng? ‘What
kind of co-ordination is being achieved?
You appoint a committee to go into
these things. These things are not done
by committees. There has got to be a
high level meeting between the persons
concerned and you have got to reach a
conclusion and find out why this is
happening.

The shipping companies argue and I
do not know how far their contention
is true, that they are undercut by Rail-
ways. The Railway Minister is silent on
that. Is it a fact that the railways are
subsidising indirectly industry by carry-
ing coal below cost price? If there is
a subsidy being paid, I can understand
that. It might be worthwhile paying
some subsidy to keep our industries
working and to remove disadvantage of
distance. Our industries should not be
concentrated and should not be attract-
ed to one place around the coal mines.
If subsidy 1s to be paid, why should it
be indirect ? Government can work out
direct forms of subsidy. Perhaps that
would enable us to exercise greater
control over those industries which we
are indirectly subsidising. I do not know
if there is any subsidy. But, if coal is
carried at present at very much below
cost of its carriage and the result of that
is that we are unable to utilise our
shipping capacity to the full, this is a
a question which deserves fuller and
more detailed consideration.

I would also like to invite the atten-
tion of the Railway Minister and of my
hon. friend Shri Tulsidas, who is not
here, to the very penetrating suggestions
made by the Director Generafg(?f the
French National Railways in his address
to the Institute of Transport in January
1953. I have no time and I shall not be
able to read the speech. But, I invite the
attention of the Minister to the book,
The Economics of Transport by Prof.
Bonavia, who is acknowledged as an
authority on the subject, wherein the
speech is quoted. The Director General
of the nationalised railway system in
France said that we are moving towards
decentralisation of production and tech-
nique of production is getting decentra-
lised. Where we to have the power
drawn from one source, today, power
is drawn from a variety of sources.
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Likewise, there has got to be decentral-
isation of transport. He has said, and
this is very important—

“For fifty years we only knew
how to use motive power by con-
centrating it in a locomotive,
while today we build motor vehi-
cles becoming increasingly lighter,
and motors of size and weight so
reduced that they can be adapted
to bicycles. Furthermore, whatever
type of machine is used, diesel, lo-
comotive, lorry or bicycle—the cost
ﬁr“ horse power hardly varies at

_ Therefore, he comes to the conclu-
sion,

“This development in technigque
has multiplied the means of loco-
motion ; any one who possesses a
little money is in a position to
acquire modes of tramsport well
adapted to his needs and of as good
an efficiency as those used by pro-
fessional carriers. A factory, for
example, can profitably acquire,
for the transport of its workpeople,
a4 bus or, for the tramsport of its
products, a lorry both identical to
those used by road transport
companies.”

We are asking private enterprise to
provide housing facilities for their em-
ployees. I believe, for getting over diffi-
culties of transport that are likely to be
created, we should advise and advocate
that private enterprise should also pro-
vide a part of the transport that is need-
ed. I do not know what my hon. friend
Shri Tulsidas will have to say about it.
I am sure that he, who has been so
insistent on this question of the tran-
sport bottle-neck in the country, would
at least pay some consideration to the
suggestion that I have made.

Freight structure in India is being
studied just now. The demand for rail-
way development in this country is very
great. The Estimates Committee has re-
minded us that we should remember
the target that was laid down in 1908
by the McKay Committee. It was said
that we should have in this country
100,000 miles of railways. If we are to
have this kind of highly ambitious tar-
gets, we have got to find the requisite
resources. How are the resources to be
raised? To my mind, there are only
two ways. Either the railways must pro-
vide a considerable part of the finances
needed for development or the General
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Budget must provide that. That is a
uestion which Parliament must decide.
or the time being, for a year or two

or 3 years, deficit financing may enable

us to escape this dilemma. ut, one
can’t play with deficit financing too
long. If we are seriously interested in
planning, it is necessary that we apgly
our mind and see what part of the fin-
ances needed for the development of
railways should come from altered
freight structure and what is to come as
contribution from the General Budget.
I find that the average rate charged for
carrying a ton of goods one mile has
been steadily increasing. 1 am not very
sure about my figures. I believe it has
increased by 40 or 50 per cent, since
the achievement of independence. This
is a problem on which I would very
much like this House to focus its atten-
tion. Cheap transport facilities may
mean that the entire burden will have
to fall on the general community and
it will have to pay higher taxes. What
is to be distributed between the fare
and freight structure on the one hand
and the tax structure has to be determin-
ed. I think nothing is gained by helping

Shri L. B. Shastri at the cost of Shn

C. D. Deshmukh all the time and the

whole way.

Lastly, I would like to say just one
word about the problems of labour. The
Railway Minister has suggested about
workers’ participation. It is a very vague,
pious suggestion that he has made. I
wvould like him to spell it out a little
more. Let us know precisely what are
the ideas of the participation of workers.
Any how, I happen to be the President
of probably the only union that exists
on the Central Railway. I have been
authorised by my union to assure the
Railway Minister that if he is willing to
work out the details in consultation
with us, we shall be ha to under-
take the responsibility of carrying out
the first experiment of its kind in this
country.

Secondly, about housing. I drew the
attention of the Minister to this even
last year. The houses built are not good.
I had invited attention to his own ex-
perience where he had kicked a wall, a
small weak man that he is, and even
his kick was sufficient to bring down
the structure to dust. I was in Jubbal-
pore a few months ago. Where there is
acute shortage of water, five-storeyed
and six-storeyed buildings are being
built. The wives of the poor railway
employees have to worry about the
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water-supply every minute of their life.
Why the vertical dimension in housing
has been emphasised in Jubbalpore, I do
not know. On the problem of housing
also, it is necessary that the railway
employees should be taken into consul-
tation.

As far as the problems created by
the Federation are concerned, as far as
the danger of a company of unions in
this country is concerned, my task has
been lightened very much by the able
and eloquent contribution that has been
made by Shri V. V. Giri. I would only
say in this comnection that we could
iénore the advice given by Shri V. V.

iri only at our peril. I hope and trust
that the Railway Minister and his col-
leagues will rise above partisan feelings
in this country, and will think of the
efficiency of the railways and the deve-
lopment of our country and above all,
of endowing our trade union movement
with genuine responsibility and auto-
nomy. My charge is that as far as the
railway unions are concerned they have
been drained of all responsibility and
autonomy. If the trade unions are to be
made merely an appendage of the admi-
nistration, not only will it undermine the
labour movement in this country, but it
will erode the very foundations of de-
mocracy in our country.

Shri A. K. Gopalan (Cannanore):
First of all, I do recognise that there
have been some improvements in the
railways during the First Five-Year
Plan, however meagre they may be ac-
cording to the needs of the people. And,
as the Railway Minister has in his Bud-
get speech said the thanks are due to
the railwaymen all over the country and
the others who had something to do
with the Railway Administration.

I do not want to go into the details
of the Railway Budget, the expenditure,
receipts and their effects on the economy
of our country. We have spent Rs. 432
crores in the First Five-Year Plan and
the results are : 2-5 per cent more pas-
senger capacity, 11'4 per cent more
goods capacity, and an increase in earn-
ing after penodical revision of freights
and fares. Certain amenities to passeng-
ers have also been provided, like sleeping
accommodation for third class passen-
gers catering to third class passengers,
improvement of railway stations, plat-
forms etc. But one doubts whether we
could not have achieved more by
spending Rs. 432 crores.
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In the last Budget speech, the Rail-
way Minister said that there would be
an increase of 50 per cent in the next
Plan which would fully meet the de-
mands, but now we hear that as a result
of the cut of Rs. 355 crores, that pro-
mise would not be fulfilled, and he has
stated that the target can be fulfilled if
the resources can be found. I do not
go into the argument whether priority
must be given to the railways or to
heavy industries or the machine build-
ing industry. In the next Plan produc-
tion is bound to increase and when it
increases certainly the goods have to be
carried. I want to ask whether with the
amount allotted, we will be able to do
this. If Government had ta all the
resources available, we could have got
a little more, and the Railway Ministry
would be able to fulfil the promise made
in the next Plan. So, the question is how
the money allotted under the Second
Plan can be improved and the railways
can be made cheaper to the people and
also easily approachable to the business-
men, how the suffering of the passengers
can be reduced and the living standards
of the workers bettered.

In the Second Five-Year Plan we are
spending Rs. 1,125 crores. The Rail-
way Minister, while presenting the
Budget, expressed wish to get more
allotment and also to raise more money
out of the railways’ own resources to
make up the gap if possible. He also
stated that the railways would not be
in a position for the next year to carry
all the passengers and also meet all the
demands of goods. He promised to pro-
vide only for a 3 per cent yearly in-
crease in the passenger capacity, when
the demand will be to the tune of 6 per
cent. In the goods traffic, there is going
to be a serious bottle-neck. This means
that the lot of the third class passengers
as well as the industries will continue in
the same way in the next Plan, and I
do not know whether it will become
worse.

As far as the increase in freights are
concerned, the present proposal of an
increase of one anna per rupee with
the exception of grains, fooder, etc., is
making it reach its zenith. This increase
in freights and fares began from the -
days Shri Gopalaswami Ayyangar.
Last year an increase was made in the
fare. This year an increase is made in
the freight. I do not know how it will
affect trade and business. I highly de-
precate the move for further increase in
freights in the form of the surcharge
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now proposed. Nothing would be lost
if the Minister had waited for the re-
port of thé Freight Structure Enquiry
Committee which is already examining
the issue. This is a kind of indirect taxa-
tion and the burden will fall on the con-
sumer.

What are the immediate things that
the people expect from the Railway Mi-
nistry?>—Over-crowding to be eliminat-
ed, more amenities to the passengers,
and enough wagons for the movement
of goods.

As far as over-crowding is concerned,
the Railway Minister also has admitted
that there is over-crowding, especially
in the third class compartments. In some
of the lines, particularly the Grand-
Trunk Express, the Madras-Bangalore
Ex?ress, Bombay-Madras Express, Delhi-
Calcutta Express, etc., the over-crowd-
ing is deplorable. While travelling I
have seen in most of these lines that in
the third class compartment the door is
not open, and the way to get inside and
outside is through the windows, because
somebody will be waiting at the door to
see nobody else comes in. Not only that.
Those who are sitting are not able to
stand up and those who stand are not
able to sit. There have also been tre-
quent exchanges of blows when one
tries to enter, and after entering he
joins the people inside and prevents
others from getting in. So, at least as
far as the main lines are concerned,
I request the hon. Minister to see that
overcrowding is eliminated. Otherwise,
it will be horrible.

Shortage of wagons is seriously affect-
ing the movement of essential goods—
the Railway Minister has recognised this
—particularly in perishable things like
betel leaves, fish, etc., in the West Coast.
I have received complaints about betel
leaves and fish that lﬁey have not been
able to get wagons for them. In the
Second Plan production will increase,
but they are unable to promise that there
will be an improvement in the condition
as far as the movement of wagons is
concerned.

I do not know if over-crowding can
be eliminated immediately, but with the
amount of money at our disposal, I wish
to put forward certain suggestions which
if implemented, might give some relief
to over-crowding. I only want to say
that as far as the allotment for rail-
ways is concerned, with that amount
of money, we will be able to give
some relief in over-crowding as well

5 MARCH 1956

General Discussion " 1590

as movement of goods. There are two
ways in which it can be done: by mak-
ing more coaches and by makin_g move-
ment quicker. Delivery of repaired
coaches ~ must be quicker, and
the quality of the repair also must
be good. There must be efficient work-
ing of the workshops and full utilisa-
tion of their capacity. I understand—I
do not know whether it is correct—
that full capacity is not being utilised
even now in some of the workshops.
What is the guarantee that the coaches
are quickly sent back and the repair is
done well? The only guarantee is the
responsibility of the worker. Even if all
the coaches come into the line, if there
is no method of quick movement, then
it will be useless. Only the operators
can help in the quick movement of
trains. Even if new locomotives are
brought in, it would be useless if the
operators are indifferent. That is also
true as far as the movement of goods
is concerned. There are the marshalling
yards. I understand in Trichy for want
of space in the marshalling yards, so
many goods trains have to be stopped.
The bottle-neck will be there you do
not allow certain trains to move and
then priority is given. The best method
is to get the co-operation of the work-
ers.

The Railway Minister has acknowledg-
ed the role of the railwaymen as a whole
in helping to achieve increased efficiency
on the railways in spite of handicaps.
He has paid a tribute to them. But
has not said anything about their con-
dition and what he will do to improve
it. So, the most important problem, as
far as I can understand, is the problem
of labour and improvement in their
standard of living. Take labour into con-
fidence, make them understand that the
railways belong to them, that it is their
responsibility to see that quick move-
ment of trains and amenities to passen-
gers are guaranteed, and ask the work-
ers to make the maximum contribution,
and let the Government at least do the
minimum to improve their living stan-
dards.

Regarding the co-operation of the.
workers, Shri V. V. Giri has placed a
plan before the Railway Ministry. My
hon. friend Shri Asoka Mehta also spoke
about it. That is the main point I would
like to emphasise. What is the condition
of the workers today ? Take the case of
railwaymen. What the Railway Ministry
has promised is to make an a ent of
one rupee per day only to the Staff
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Benefit Fund and to provide some
schooling to their children and 75 beds
for TB patients so as to bring the num-
ber to 395. The Railway Minister has
also promised the distribution of grain
to the lower levels of staff, that is, the
clerks and train clerks. It means no
real increase in their wages. Out of
9,50,000 employees, 1 understand three-
fourths of them are getting less than Rs.
100—the Station Masters, Assistant
Station Masters, Ticket Examiners,
Clerks, and Commercial Clerks. Eighty
per cent of the Station Masters get
Rs. 64 to Rs. 170, 76:6 per cent of the
Ticket Examiners get Rs. 60—150, 76
per cent of the Clerks Rs. 55—130, 76
r cent of the Commercial Clerks get
s. 55-130 (Interruption).

Shri K. C. Sodhia (Sagar): What is
the average income of a person in this
country and how does it compare with
that of the railwaymen ?

Shri A. K. Gopalan: I do not want
to answer this question and if we go
into the question of the average income
of a person in this country and the ques-
tion of unemployment, the whole Rail-
way Budget wil' go. I will answer that
question when the General Budget
comes. .

Shri Nambiar : We cannot claim Rs.
400 per month.

Shri A. K. Gopalan : The other day
the railway staff organised a pay satya-
graha and there was also a demonstra-
tion of Station Masters for putting be-
fore Government some of their grievan-
ces and asking for redress. Today all
sections of the workers are discontented
and their conditions of service are de-
teriorating.

I want to point out the case of a sec-
tion of the workers, the TTEs. They
are those who are not cared by the
];R:i.lway and theybm those that are

ted the public also—especi
those w?h]c(o tra\re?l without tickets. uﬂ%
they who are responsible for increasing
the revenue of the railways; it is they
who find out the persons travelling
without tickets. If their standard of liv-
ing is not increased, instead of getting
increased revenue to the railways they
will see that that revenue is diverted

in some other way. When they go to.

other places they have no sleeping ac-
commodation; they cannot have ac-
" commodation in the second class wait-
ing rooms and there are no houses for
them. They are not also considered as
running staff and the amenities that are
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allowed to the running staff are not
allowed to them. They are the people
who come across all sections of the
travelling public and so they should not
be discontented. Their standard of liv-
ing must be improved and they must be
satisfied and made to understand that
they are responsible for the revenues of
the railways and that their behaviour
towards those who travel are good. I
would say that these people should be
included in the running staff and their
conditions of living should be improved
and they should be given some quarters
where they can rest when they go from
one place to another.

There is another point also as far as
the Commercial Clerks are concerned.
Those who have put in more than §
years are not promoted and there is
direct recruitment as far as Station
Masters are concerned. These people are
not given any chance. What will hap-
pen to hundreds and thousands of
these Commercial Clerks? When they
understand that they will have no pro-

~motion there will be no enthusiasm for

them to work.

The next point 1 have to urge is about
the appointment of a second Pay Com-
mission. It had also been repeated by

mission is necessary because it has been
brought before this House several times
that there is a complaint among our
workers and other sections of the peo-
ple also that the cost of living is in-
creasing and the standards of hving at
the time of the first Pay Commission
were entirely different from what they
are today. It will certainly satisfy them
if an announcement is made by the
Railway Minister that there will be
another Pay Commission and that in the
interim period some relief will be given.

The next point is that the Railway
Minister has said that there is a scheme
for associating the workers with the
management of railway workshops and
that the Railways will be asked to select
2 or 3 workshops for that purpose. I
am very glad that the Railway Minis-
ter has taken the initiative. But, as my
friend, Shri Asoka Mehta, has said, I
want to know how this will be done.
How are we going to associate the work-
ers with the management? As far as
the workers are concerned, if you want
to associate the workers, there must be
a united organisation of the workers. As
far as the organisations of the workers
are concerned, it is only one Federation
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that has been recognised. I also under-
stand that others have mo approach to
the management and their grievances
are not considered and they cannot re-
present their grievances. When there 1s
a split among the workers and when
they are not organised, certainly, there
is no use and the mere association of
the workers with the management will
not have such results as we want there
should be. The suggestion put forward
by Shri Giri and Shri Asoka Mehta is
in the interests of the country and in
the interest of the railways, for the im-
provement of the railways. The Rail-
way must take up the guestion and see
that all Unions are recognised, that all
are brought into one Union and that
whenever any representative is taken
for being associated with the manage-
ment it means that the whole of the
railway workers are associated. If that is
not done, there will be no improve-
ment. When discussing this in the
Labour Panel we had put forward this
suggestion. I, on behalf of some uni-
ons and on behalf of my party promis-
ed the Railway Minister that as far as
the unity of the workers is concerped,
as far as the organisation of the work-
ers and their unions is concerned, we
will try as far as is possible to see that
they are brought into one organisation.
We will get any benefit from whatever
money we get only if the workers are
united. They must be united; they must
be inspired; they must be told that the
whole development of the railways de-
pends upon them; that everyone must
understand that it is his responsibility.
He must feel that if anything hap‘rens,
he is to blame and that he is doing
something wrong towards the people,
towards the country. If such a feeling is
to be there, two things have to be done.
Whatever complaints of the workers
there are, they must be heard and heard
sympathetically and they must under-
stand that the Railway =~ Administration
is going to improve their conditions. As
far as the lower staff is concerned,
something should be done immediately
and we must see that there is unity of
organisation for the whole railwaymen.
Their representation should be such that
when there is an association of a cer-
tain section of the railwaymen with the
management it must mean that the
whole of the railwaymen are there. It
is only in that way that we will be able
to improve things.

As far as the amenities to passengers
are concerned, when there is a contented
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railway staff it will also help the
passengers and the movement of goods
and it will also help the Railway Ad-
ministration, because those persons who
are really working will give some advice
to the management and that advise in
many places will be such that the move-
ment of traffic and other things will be
made easy. I think that as far as this
point is concerned, all those who have
spoken so far—Shri Giri, Shri Asoka
Mehta and myself—are agreed and I am
sure that the Railway Minister will take
this point into consideration. We are
ready to give whatever help we can in
this matter because we want that in the
Second Five-Year Plan, when there is
going to be more production and in-
crease in everything, the Railways also
must work efficiently and, as far as
possible, it must be able to satisfy the
necessities of the people and the
country.
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Mr. Deputy-Speaker: I am sorry I
cannot allow any more time for the
hon. Member.

Sardar A. S. Saigal: I will conclude
in 2 minutes.

HElRg A S 9,¥9,¥3Y M TE T T
TFEAfEET AT §, SN § WG F@T
g1

Shri Viswanatha Reddy (Chittoor) :
The budget speech of the hon. Railway
Minister indicates a projection of the
very strong characteristics of efficiency

dsm:oe. Therefore, the keynote
of the Budget itself is efficiency and

every reason to be very proud of itself.
During the first Five-Year Plan, the
achievements of the railway administra-
tion have been very considerable and
they have been very ably mentioned in
the speech of the hon. Railway Minister.
Not only have the targets of the Plan
for the railways been achieved, but they
have been exceeded also. This is a mat-
ter over which the whole House must

be very happy.
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With regard to the second Five-Year
Plan of the railways, although it has
been necessary to cut down the Plan to
a considerable extent, the hon. Minister
has taken courage in both hands and
has assured the House that the construc-
tion of the mew lines that have been

. proposed, or at least the investigation
and survey of these lines, will be car-
ried on in the expectation that the ad-
ministration will be able to find enough
money to fulfil these aspirations. This is
a matter on which we certainly must
congratulate the Railway Administra-
tion, and particularly the  Minister of
Railways, who contrary to what Shri
Asoka Mehta had to say, is not a per-
son who is an expert in window-dress-

ins.hnag;mnv\_fhphaatheinmdienu

and the of a very good
administrator, and a very noble human
being. 1 take this i

to condemn the attitude taken by Shri
Asoka Mehta in this regard.

Shri Nambiar: If there is window-
dressing, that means there is something.
Shri Viswanatha ¢t I am sof
my hon. friend Shri Asoka Mehta has
not been able to justify his words. I
hope my hon. friend Shri Nambiar will
have something to say in this regard

later on.

Ever since I came to this House as a
Member, I have been following the de-
bates on the Railway Budget rather very
closely. And on every occasion, the
Minister of Railways announced the
setting up of one committee or the other
s0 that the public and the Members of
this House may ventilate their grievan-
ces in the course of the functioning of
such committees. In the first year, the
constitution of the Consultative Com-
mittees were announced ; in the second
year, the Railway Corruption Enquiry
Committee was announced ; then we had
the Railway Convention Committee,
which was of course a statutory body,
then, there was the Accidents Enquiry
Committee, and now we are having the
Freight Structure Eaquiry Committee.
Although this year, no such committee
has been announced, yet the announce-
ment that the facilities as originally
planned in the second Five-Year Plan
will certainly be fulfilled is quite enough
for our purpose.

Having said this, I would like to sa
a few words on the policy that the
way Administration should, in my opi-
nion, adopt with regard to the capacity
of the railway vis-g-vis the demands
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that are made on mu by ind and
commerce., In my view, in a backward
and developing economy like ours, it
should be the endeavour of the railways
particularly in our country to see that
the capacity of the railways to meet the
demands of the various sections of the
community on it shall be a little ahead
of the demands rather than fall short
of it. What I mean is that, having re-
gard to the great demands that are like-
Iy to be made on the Railway Adminis-
tration during the second Five-Year
Plan, it should be our endeavour to see
that the capacity of the railways is at
least 15 per cent ahead of the demands
rather than fall short of them.

In the light of the confession made
by the Minister in his speech, the dé-
mands cannot be fully met by the Rail-
way Administration. That means that
should there unfortunately be any cir-
cumstance like the calamity of floods or
damage to property and so on due to
disturbances, the strain that the rail-
ways will have to bear would be enor-
mous ; and that strain cannot easily be
met by the administration; and there-
fore the industry and trade will have to
suffer a great deal, and the problem will

me a perpetual one, ause the
endeavour of the Railway Administration
all along would be to catch up with the
demand, and the whole thing would be

. very elusive. Therefore, if the amenities

provided by the Railway Administration
are at least 15 to 20 per cent ahead of
the demands, then that will leave a
comfortable margin with which to cope
with any unforeseen circumstance. I
hope this objective, though at present it
seems to be a long-term objective, will
be constantly kept in view by the Rail-
way Administration.

Coming to freight structure, I should
say that I was one of the few Members
of this House who had often stressed
that the railway freight structure must
be more rational. I am very happy that
a committee headed a very able
gentleman is going into the whole ques-
tion. I hope it is not out of place now
if T suggest one more term of reference
to that committee. No term of reference
has been framed so far according to
what I am going to sugiut presently.
But I hope it is not too late even now
to frame such a term of- reference. I
have in mind a system by which the
freight is charged not only on the basis
of distance and the classification of
goods, but also on the basis of the value
of the goods that are being transported.



A cheap commodity cannot certainly
bear a high freight rate whereas a cost-
ly commodity mica, for instance,
could bear a little more freight char
It has been a usual practice of &
Railway Administrations not to consi-

- der this aspect at all. I could perhaps
give a small analogy to illustrate my
point. While charging import duties, we
do so on the ad valorem basis. Similar-
ly, if in the freight structure also, there
is an element—though it may not be a
very substantial one, yet it may be a
small one—of this ad valorem charge
then it would certainly help in protect-
ing the cheaper commodities which will
not be able to bedr a high freight
charge. I hope even now it is not too
late to send up such a suggestion to the
Freight Structure Enquiry Committee.

I now come to the announcements
made by the Minister. He said that the
third class has been abolished. I could
not exactly follow the meaning of this
announcement. Does he mean that the

* third class is abolished, and the second
class is retained, or in other words that
the rates of the third class would be in-
creased to the rates of the second class ?
Or does he mean actually the aboli-
tion of the second class and not that
of the third class ? That is a point on
which I hope this House will have some
clarification from the Minister.

With regard to the construction of
new lines, under the second Five-Year
Plan, the total milage proposed is about
3,000 miles, and the Minister has pro-
mised that at least a survey will be
made of all these new lines. Some of the
State Governments have suggested cer-
tain lines, and I hope the Railway Mi-
nistry will have in view the suggestions
made by the State Governments.

As far as Andhra is concerned, I
find that this year a line connecting Nel-
lore and Maidukur is proposed to be
surveyed by the Railway Ministry. As
far as Maidukur is concerned, it is a
dead end, both with regard to railway
stations and railway lines, because so
far there are no railway lines ending
with Maidukur. I would suggest that
instead of surveying only up to Maidu-
kur, which survey, I am sure will not
be realistic, the Railway Mini may
_have the survey extended either to
Cuddapah or Nandyal, which would be

f tage to this secuon
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lhh::;ars th: f : g f the
wit to unctioning o
Consultative Committees. I have tried
to study the papers that have been
supplied to us, but I do not find any
substantial statement anywhere as to the
working of these committees, except
that the zonal committees have met so
many times, and that the national com-
mittee has met so many times and so
on. We do not know what exactly were
the subjects discussed in these commit-
tees, and what were the decisions arrived
at by them. No administration report on
the functioning of these committees has
been given to us. Therefore, we are un-
able to judge how far these committees
are really useful. I think the main pur-
pose qf these committees is to avoid
small, little, tiny problems being brought
to the very highest authority here, and
find redress for those problems locally,
in the regions or the zones as the case
may be. Now, it is our ral experi-
ence—the experience of all the M.Ps., I
am sure—that even small problems con-
nected with the railways are sent up to
them, naturally because they are the
representatives of the regions. They
have no other means except to address
a letter to the Minister or to the Rail-
way Board here, and try to ventilate
the grievances. It will be a good idea.
I think, if all the M.Ps. are sent the
notices of the meetings of the zonal or
regional committees along with the list
of non-official members of those com-
mittees from time time, so that the
Members may write directly to the
Chairman of those committees or
through the non-official members with
rega to small grievances. Thus, all
petty matters may not be brought to
the very highest level. I have had occa-
sion several times to write to the hon.
Diguty Minister as well as the Minister
with regard to very small problems
which could really be adequately dealt
with at a lower level. But, in spite of it,
I was forced to write to the highest
authorities for lack of any other facili-
ties. Therefore, 1 suggest that whenever
these committees meet, the date of those
meetings and the places where they
meet may be intimated to the Members
who come from the particular zone or
region concerned, so that they may write
to the Chairman of those committeas
with regard to small grievances.

Lastly, 1 would confine myself to
certain local problems and I particularly
desire the attention of the hon. Deputy
Minister to this point, because he knows
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my region very well and he would tr{
to understand the problems involved
have had occasion to refer to the fam-
ous, or rather notorious Pakala—Dhar-
mavaram metre-gauge line on the South-
emn Railway. The hon. Deputy Minister
had had several opportunities, 1 am
sure, to witness the t performance
of this particular section of the South-
ern Railway. The fastest train on this
line travels at a giddy speed of 40 fur-
longs an hour! I wanted to put the
figure like that—in a respectable way.
There is a proposal to relay this track
with heavy (earth) Rails in order to put
heavier engines on the track and to
speed up the service. But I have been
told that this programme has been de-
layed or staggered because of the lack
of materials. Other sections of the rail-
ways throughout the length and breadth
of the country get their supplies some-
how quickly enough, but this section is
absolutely neglected, and I am sure the
administration has entirely forgotten the
existence of this section. They do mot
seem to get any material and the pro-
gramme which was to have been com-
pleted by the end of 1955 will, I am
told, go on till 1958 or 1959. I do not
know how long it will take. 1 would like
the Deputy Minister particularly to note
this and see what he could do to speed
up business on this line.

In this particular section, there is a
station ¢ Chintaparti station. As
long as I can retnember—and I can re-
member easily for the past at least 30
years—this station remains where it was.
Even today while throughout India all
the stations are being improved, this
station has got only a small wooden
cabin which is probably an old and re-
jected railway carriage. It still serves as
a station. It does not have any crossing
facilities. It does not have any goods
yard. It has practically nothing. The
traffic in the station is as g as any
other station on this railway. I hope
the Minister will note this and see that
something is done.

In Madana&ﬂe Road station, about
gir knows

which the very well,
several T.B. patients' have to en-
train and get down, because of

the sanatorium. The station has got
only one waiting room, common
fot".I the Ialtien'!t% ash well asdthc tra-
velli ublic. That is a ve angerous
tl:in;l,‘s bpecause it will mﬂ?ﬂ spread in-
fection of T.B. Therefore, I very hum-
ly suggest that a separate waiting room
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y be constructed there for the use
ofmeTB.pauenu so that disease may
not be a source of infection to other
travelling public.

There was another line suggested to
link Madanapalle with Madanap-
alle Road station, and this, I hear, was
also investigated and some proposals
were under way. I do not know at what
stage the proposal is. If investigations
have been made, I would urge that this
loop-line connecting the town and the
station may be expedited. I have got
certain very important grievances, and
I would finish in two more minutes.

Mr. Deputy-Speaker : You may send
them in writing. There are many Mem-
bers yet to speak.

Shri Viswanatha Reddy: I shall
finish in two minutes. I want to suggest
a connecting train between Macherla
and Nagarjunasagar dam which is very
important from the point of view of
the construction of Lbe Nagarjunasagar
dam. I see from zg budget
gapers that no allotment been made

or the constmcuon of this line although
a bridge is proposed to be constructed
across the Krishna at Nandikonda dam
site—a road cum rail bndf But no
allotment has been made. I hope it is
just a mistake, and even now the Mi-
|:|istri|.{ls could include this line in the pro-
posals.

In conclusion, I may reiterate my
initial statement that the administration
deserves congratulations of this House
and I think even Shri Asoka Mehta in
his desperation for not being able to
find any pinholes to k at budget
(uirul ::d the speech s mchMmis‘ler, mé

in a speech whi pertaine

more to France or England or USA
rather than to this country. I really con-
g atulate the administration for the per-
rmance they have shown in this year.
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Shri G. D. Somani (Nagaur-Pali) : Mr.
Deputy-Speaker, at the outset I would
like to congratulate the hon. Railway Mi-
nister for the excellent financial results
that he has been able to present to the
House in regard to the working of our
greatest national undertaking, the Rail-
ways. These excellent results fully reflect
the rising tempo of of achieve-
ments in our first Five-Year Plan and °
mndicate  future further  prosperity
for the Railways under the Second Five-
Year Plar.
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We find from the figures that the gross
traffic receipts have gone up from
Rs. 287 crores in 1954-55 to Rs. 314
crores in 1955-56 and the gross receipts
have been estimated at Rs. 345 crores
for the budget year 1956-57. Thus, a
surplus of Rs. 9.58 crores in 1955-56
is estimated to jump up to Rs. 22°99
crores during the budget . This sur-
plus has enabled the %lni way Minister
to increase the appropriation to the
Depreciation Reserve Fund from Rs. 30
crores in 1954-55 to Rs. 45 crores in
the revised estimates for 1955-56 and
it is proposed that the same level of
Rs. 45 crores will also be maintained
in 1956-57. The dividend to General
Revenues has also been raised from Rs.
34:96 crores in 1954-55 to Rs, 39-67
crores in the budget year. It is thus
clear that after making all these increas-
es, the Railway Minister still antici-
pates a substantial surplus of Rs. 23
crores which is a really creditable per-
formance.

It should also be said to the credit of
the Railway Ministry that have
not only been able to utilise full
allocation of Ps. 400 crores in the first
Five-Year Plan but, as a matter of fact,
they have been able to do something
more. It is about 8 per cent more ex-
penditure that has been utilised in the
first Five-Year Plan.

One would wish that the same cheer-
ful and excellent picture could have
been shown about the capacity of the
Rajlways to cope with the rising re-
quirements of our developing economy.
But, here, I am sorry to say that so
far as the cs&ncity of the Railways to
cope with e increased production
both in the agricultural and industrial
sectors is concerned, much still remains
to be done. In this context of the pre-
sent difficulties of the Railways, one has
to look to the targets in the second
Five-Year Plan. It is true that the Rail-
ways did present a very full and com-
Prehensive plant to the Planning Com-
Tnission in which they had asked for a
provision of about Rs. 1,480 crores for
the second Five-Year Plan and they
had, on that basis, anticipated 30 per
cent increase in the passenger traffic and
60.8 million tons increase in the goods
traffic. As it is, we find that the Plan-
ning Commission have reduced their
demand from Rs. 1,480 crores to
Rs. 1,125 crores, of which Rs. 375
crores ‘will also have to be found by the
Railways themselves. As the hon. Rail-
Wway Minister himself has pointed out,
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this allocation only provides for addi-
tional goods traffic of about 48 million
tons which they will be able to cater un-
der the second Five-Year Plan and thus
will leave very little for the increase in
the various miscellaneous sectors, be-
cause it is clear that the increased re-
quirements of coal, steel and cement
themselves will absorb the additional
capacity of what is being provided un-
der the second Five-Year Plan. Here,
therefore, is a situation which, natural-
1y, should cause a lot of concern and
anxiety. One should have waited all
along to see our national undertaking,
the Railways, struggling after the war
and during the post-war period to ¢
with the rising demand of trade and in-
dustry but this picture of our Railways
having to continue the struggle even up
to the end of the second . Five-Year
Plan—if anything the situation might
deteriorate —is 50 ing of
which the Planning Commission and the
Government must take serious notice.
It is gratifying, on the one hand, to
note that the Railways are in a posi-
tion to cope with the increased demand
that they have put because our experi-
ence in other sectors of our develop-
ment programme discloses that there
has been a shortfall in so many direc-
tions. Therefore, when the Railway Mi-
pistry places before the Planning Com-
mission a demand which they think
they will be able to fulfil, then, I think,
some more serious attention should be
given by the Planning Commission to
ensure that the entire plan of the Rail-
ways is sanctioned. The question of the
resources, of course, is there and in
view of the limited resources, natural-
ly, the priorities have to be worked
out.

In this connection, I would like to
make a suggestion to the hon. Railway
Minister and that is that the Railways
should make a direct approach to the
international market for raising addi-
tional funds which are required to fulfil
the unallotted target of their Ministry.
It should be possible to issue deben-
tures against the assets of our Railways
of anything from, say, Rs. 200 to
Rs. 300 crores during a period of five
years. If the Railway Ministry takes up
this question in consultation with the
Ministry of Finance and tries to tap the
international markets. I think, it should
be possihl(ei be?use our Railways are
very sound and prosperous concerns.
There is no reason why the Railways
should not be able to raise the balance
amount which they require under the
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second Five-Year Plan tapping the
international market. by tapping

Therefore, 1 suggest that whether it
is by additional borrowings in the inter-
nal market or even if it be deficit financ-
ing or if y tapping the in-
ternational market,—we should look to
the fulfilment of our plan in its entirety.

There can be no difference of opinion
that the increase in production in our
agricultural and industrial sectors must
follow and not precede the develop-
ment in our railway resources. So far
as the investment in our railway resour-
ces is concerned, it pays a double divi-
dend because it brings increased reve-
nue to the Railways and at the same
time, it also helps the development of
industrial and agricultural production
and thereby the increase in wealth is
also created. Therefore, it is highly
essential that some more thought should
be given by the Planning Commission
to ensure that the Railways do get what-
ever they can usefully spend under the
Second Five-Year Plan.

2 P.M.

Coming now to the present position,
I have to draw the attention of the hon.
Railway Minister to certain difficulties
and especially about coal, which certain
industries are experiencing. 1 have be-
fore me a representation that has been
made by one of the Calcutta suppliers
of coal in which they say—

“Since November 1955 move-
ment of coal from the coalfields
to Western India industrial consu-
mers in general and textile mills in
particular has shrunk to such a
dangerous level that a firstclass
crisis has presently developed for
most of these buyers who are, not-
withstanding their frantic ap%eah
and endeavours direct as well as
through their Chamber of Com-
merce and Association for the last
three months, apprehending a
closure at any moment of their
units. Latest reports show that
some of them have already closed
down and others may soon have
to follow suit.”

Going further, they say—

“In and from November 1955,
the daily target in CIC field was
raised from 332 to 400 wagons
for coal loading by the Railways
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who up to now have failed to im-
plement the same, as the actual
daily average reached in November
and December 1955 and January
1956 was aboy 324, 346 and 325
wagons ru?ctive] Representa-
tions made by various consumers
and/or their suppliers have been
parried with a suggestion from the
authorities to ask the collieries to
increase their indents. This sug-
gestion is impracticable as the fact
remains that the Railways have so
far failed to achieve and maintain
the daily target of 400 wagons
with the result that even the pres-
ent daily aggregate indents of col-
lieries in CIC field are not met in
full‘U’

This is a.picture of the supply of one
of the basic commeodifies which is
necessary for the running of the various
industrial units and it requires the urgent
attention of the Railway Minister to see
that certainly no industrial unit in the
country is allowed to stop or curtail its
activities due to the scarcity of wagon
supplies of coal.

There are then some other complaints
about the shortage of wagons in various
other industries and I would not like
to give a very detailed note of these
difficulties because I find that all these
difficulties are placed before the Minis-
try. But I would like to point out that
so far as the functioning of the various
industrial units in the country is con-
cerned, it should be possible for the
Railways to plan the necessary increase
and the necessary improvement for the
functioning of the various units so that
no bottleneck is created.

Then there is a complaint also from
Raiuﬂmnfwhcre even the transport a cgf
iron ore for export purposes is handi-
capped and cerfain mines are threatened
with closure simply because the supply
of wagons is not available. So far as our
reremphasise the. imphcations and 1
over-em| implications a

the hon. Minister will be able to
ensure that the export of our various
commodities is not in any way handi-
capped by the lack of transport facilities.

the incidence is only eight pies per maund
or less than & pic per scer. He could
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have stretched his imaginati
funherbyuyingthatiti:ntmcumor
a pie if the incidence is calculated on
the basis of per tola. But the fact is
that the incidence of freight increase on
the various industries has to be seen in
its proper perspective. As one connected
with the cement industry I can say that
the incidence will mean at least a
straightaway increase of Re. 1 ton
for the transport of cement. As tg:r hon.
Minister knows, the transport of
cement takes place even to longer
zones and an a freight of
Rs. 16 is incurred in the trans of
cement by every cement unit. vin
aside the qfur:ﬁon of raw materials a.ng
coal, the ight increase in the tran-
sport of cement straightaway goes up
by Re. 1 per ton. The present produc-
tion of cement is about 50,00, tons
and the freight is increased on this am-
ount. This, as I said, does not take into
account the increase that will fall on
the transport of limestone and other

materials. If a assessment is
}ake_naftheiu:idpel:g:rafthisincrme,
it will be aj iated that the incidence
is not so hght as the hon.
tried to make out.

_Especially in view of the fact that a
high power committee—the Freight
Structure Committee—is examining the
whole issue in all its implications, I
think it was hardly fair on the part of
the Railway Administration to have
imposed an interim increase and there-
by to some extent, frustrated the at-
tempt that might be made or the findings
that might come out of the deliberations
of the committee to rationalise the
freight structure. After all, it should not
be the aim of the Railway Administra-
tion to simply make profits and not to
look to the developmental side of our
economy, because at a time when our
industrial production is going up and
when we are on the threshold of an
ambitious programme of industrialisa-
ton, our railway freight structure
gz};c}f aho&lcd be tol stimulateb;nd en-
ourage development ivi
concessions in the various &etghtslm
not try to impose these increases year
by year. As Shri Asoka Mehta pointed
out, the increases comes to something
like 50 per cent after Independence,
and if one compares these figures with
those of the pre-war period, he will
find that the increase in the freight
structure comes to 100 per cent. This
continued increase of freight structure
year by year is really the camse of
serious impediment to the development
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of the industries. And while I am pre-
pared to concede that in view of the
Plan and the inflationary trend that
might be generated, some portion of
the incidence may be passed on to the
consumer, from the long term point of
view it will be in the interest of the
country as a whole and in the interest of
our national economy that our Railways
should follow a developmental policy of
keeping the freight structure as con-
ducive and as encouraging to the deve-
lopment of the various industries. As
things stand now, I would appeal to
the hon. Minister to at least extend the
exempted list a little further—to raw
materials like limestone, etc., which 1
referred to and which are very vital for
the functioning of any industrial unit. Si-
milarls;. our com;ilod:jt!i:hewhich tzrdr:
going for export might exempted.
The list can be a little more scientific
so that this increase in incidence may
not affect our export trade and our in-
dustrial development.

Lastly, 1 would like to say something
about Rajasthan. Rajasthan, as you
know, is a backward area and the

opment in Rajasthan arises from the
lack of n-mrt facilities. 1 find from
the hon. Railway Minister's speech that
so far as new surveys are concerned,
Rajasthan does not at all. I do
not want to go into the various detailed
proposals that have come to the Rail-
way Ministry from various quarters
about the development of railway faci-
lities in Rajasthan, !:n.lr.mll g:uk if our
goal of removing regio i ities is
to be achieved and if our mxm
areas are to receive some erential
treatment, then it is only fair that the
Railway Ministry must have in its pro-
gramme for new lines’ construction or
making new surveys every year these
backward areas. I would, therefore, like
to appeal to the hon. Minister to get
the pending claims of Rajasthan from
various areas sympathetically examined,
and if it is not possible to take all or
any of them for construction in the near
future, at least so far as surveys are
concerned, there is no reason why the
Railway Ministry should not be able to
undertake some more survegs so that as
and when funds are available, the new
lines’ construction may be taken in
hand.

In the end, I have only to say that at a
time when we are on the threshold of
the second Five-Year Plan, if the deve-
lopment of our railways does mot pro-
ceed in a manner which will enable
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‘them to cope up with the requirements .

of our developing economy, there will
be difficulties. From that point of view,
1 would like to repeat again that the
target of railway development as out-
lined by the Railway Ministry must re-
ceive more serious consideration than
what has been done and everything
‘possible should be done to ensure that
the railways get their full quota, so that
the transg:rt requirements of the coun-
try may met 1n full.

[SHRI BARMAN in the Chair]

Dr. Lanka Sendaram: I am certain
that my hon. friend, the Railway Minis-
ter, who has watched the progress of
the debate today will be convinced, if
he has not been convinced so far, that
in this number one public utility of the
country, the most urgent and pressing
problem is the
ment policy of Railway Board.
mally I would have attempted to deal
with the railway budget with reference
to all its component parts, but today I
have a special responsibility about this.
Having served the notice of pay satya-
graha on the Railway Board as Presi-
dent of the All India Railway Ministeri-
al Staff Association, I crave the indulg-
ence of the House to permit me to de-
vote my speech exclusively to the prob-
lem of the employment policy of the
railway administration.

Shri Lal Bahadur Shastri must have
noticed the complete unanimity of opi-
nion ranging from my esteemed and
hon. friend Shri Giri who opened the
debate to my friends Shri Asoka Mehta
and Shri Gopalan on the question that
the time has come when a final settle-
ment is made to the satisfaction of the
one million—ten lakhs—of employm
which the railway system ;E:loys
today in this land. In para 48 o
budget speech, the Railway Minister
has the following to say :

“The relations between the Na-
tional Federation of Indian Rail-
waymen and the Railway ‘Board
throughout the year have n cor-
dial....It is my firm conviction
‘that  differences of opinion can
best be solved by discussion across
the table and I trust that a meeting
for this purpose will be soon ar-
ranged between the Federation and
the Railwav Board.”

I am the President of the All India
Railway Ministerial Staff Association
and 1 do not know whom the leway
Minister is going to consult today, if-
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only for the reason that by the policy
pursued by the Railway Board in settl-
ing one section against the other all are
now ridden with political faction. I am
here to say that the two wings of the
National Federation of Railwaymen are
now fighting out in terms of competi-
tion as to who should control it. I have
long experience and I can talk with a
sense of responsibility and authority,
which I am sure, my hon. friend the
Railway Minister would not attempt to
contradict. My experience is this: the
partiality shown by the railway admi-
nistration to one wing has been res-
ponsible for all the troubles, as far as
the working personnel of the railway
system in relation to the employer is
concerned. I do not know w the
Railway Minister is going to call into
conference tomorrow or the day after.

My hon. friend, Shri Giri, was abso-
lutely right in what he said about the
Bezwada Convention being recognised
and the non-Bezwada section’s views
being put in cold storage. I would ask
my hon. friend, the Railway Minister,
for whom I have the greatest personal
regard, to see that this sort of factious
political consideration is not allowed to
continue on the railway system and that
he will not abet any particular section
to continue in a particular manner.

I can go into greater details, but I do
not propose to weary this House with
what you may call internal squabbles of
various sections of railway men. In

ara 48, the Minister has said the fol-
owing :

“The load of work and respon-
sibility of railwaymen is increasing
simultaneously with the complexity
of the problems they have to deal
with. ere will be a further in-
crease in this direction during the
coming years.”

Later on he has said:

“The fact that a larger number
of employees at the lower levels of
the Class I1I services now shoulder
heavier responsibility can be recog-
nised by a redistribution of posts in
the lower grades so as to effect an
appreciable reduction in the posts
in the lowest grade with a corres-
pondmi]uwrease in the numbers

for categories
like ofﬁce cler! train clerks and
others and by nppropnate adjust-
ment in case of station
masters.”
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1 want the hon. Railway Minister to
explain what exactly are the implica-
tions of this formula, which is for the
first time figuring in the budget state-
ment on the railways. I am here to say,
with the experience and authority which
1 claim to speak on behalf of the rail-
way clerks for whose benefit this for-
mula is intended, that the railway clerks
have studied this particular formula
and are not satisfied with it. If only the
Railway Minister were in town on
Saturday evening, he would have seen
the remarkable manifestation of the
feelings of the railway clerks. In my
experience of 30 years, I could not
have possibly dreamt of the sort of de-
monstration which took place before
the Parliament House, and later at his
own house. If only the Railway Minister
was in his own residence, he would
have seen it.

Shri B. D. Pande (Almora Distt.—
North East): I went there.

Dr. Lanka Sundaram : You came at
the last moment. If the Railway Minis-
ter was in his residence, he would have
seen the railway clerks demonstrating—
the very same Babus, who have permit-
ted themselves to be exploited by poli-
tical parties. I am very sorry to make
the statement, but I say it with all the
responsibility that I can command after
my experience with the various railway
unions. I would say, for the benefit of
the House, that today is the last day of
the five-day pay satyagraha of the rail-
waymen on 2 national basis. I would
request my hon. friend the Railway Mi-
nister to contradict my figures, if they
are incorrect. I have received the
from almost all the important stations.

In the Delhi area, out of 6463 Class
IIl employees, 6003 have offered pay
satyagraha and have not taken their
pay. Out of 2727 Class IIl employees
at Khargpur, Moradabad, Udaipur,
Khurda Road and Waltair, 2597 have
refused to take their pay. Out of 6249
Class IIT employees  at Ajmer, Asansol,
Jhansi, Ahmedabad;, Kanpur etc. 6180
have refused to take their pay. At
Jamalpur out of 756 Class III employees
756 refused to take their pay.

Shri B. D. Pande: What was the
total number 7

Dr. Lanka Sundaram: The total
number is about 50,000 at Waltair,
there was only one black leg, perhaps to
gladden the heart of the Railway Minis-
ter. I can go on multiplying instances
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like this. But let me make this point.
As one connected with the railway clerks
for four years, it was one of my privile-
ges to restrain them from taking re-
course to direct action. None of us
want to inconvience the railway ad-
ministration or to paralyse it. Let me
explain the demands of the railway
clerks. I will divide them into two cate-
gories.

The first item is with reference to the
implementation of the Central Pay Com-
mission's recommendations regarding
the scale Rs. 80—Rs. 220 to 96 per cent -
of the Disposal Clerks. The Central
Pay Commission has laid down this
grade for this responsible type of work
on the ?lea that mostly they are re-
cruited for these posts. The advisory
committee also accepted this fact. The
Railway Minister will certainly have to
answer this point. Why is it that the -
scale of Rs. 80—Rs. 220 recommended
by the Central Pay Commission has
been divided into two different scales,
namely, Rs. 80—Rs. 160 and Rs. 160—
Rs. 200? The vast majority of the
railway employees, the clerical staff by
and large, are feeling strongly about
this matter. I have the most cordial re-
lations with the Members of the Rail-
way Board sil:ting in the Official Gal-
lery ; I have nothing to say against the
individuals, but I have certainly a lot to
say against the railway system. The Rail-
way Board has become too wooden, too
iron and too antediluvian, to quote
Montagu. It has become a closed cor-
poration which has no vision or imagi-
nation. I personally give this assurance
once again that I have nothing to say
against the individual officers of the
Railway Board. But it is the whole ap-
proach that is bad. I ask my hon. friend
the Railway Minister to make sure that
this sort of thing does not continue for
long. The first step, namely the five-
day pay satyagraha is over this evening
and tomorrow I am sure there will be
the most personal and happy relations,
after the demonstration portion is over.
Now that the demonstration portion is
over, I want my friend to tell me whe-
ther up to the moment, in these five
days, there was any slow-down or pen-
down strike by these le. There was
nothing of that sort. In fact, I am here
with the greatest amount of pleasure to
declare that every railway Babu has
worked harder in these five days. than
ever before, because those were the in-
structions given to them on a national
basis, namely that they should make
sare that they ind only in the car-
protest ; and for
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the first time we find that they have
wome together. I earnestly request my
friend Shri L. B. Shastri not to pro-
voke them further, but to make the
-earliest possible effort to see that their
just and legitimate grievances are
redressed.

I have got here case after case. My’

hon. friend talks of cordial relations
with the railway employees. And in
para 49 of his speech, he said some-
‘thing about the partnership 0; thi rail-
‘waymen in the management of railways.
Very fine ideas! All of us are behind
him in his effort to push forward co-
partnership, so to speak, between the
-employers and the employees. But what
are these cases ? I have got with me so
many case files on a national basis, and
1 shall try to pass them on to my hon.
friend separately but with a memoran-
«dum accompanying the demands made.
1 could perhaps list here four or five
cases, which I am sure will indicate to
the House that everything is not all
right with the problem of the railway
employees.

Then come the demands of the stores
and the Assistant Station Masters. What
is their position? They want the scale of
Rs. 150—250, adequate channels. of
promotion, the application of uniform
rules, the relaxation of the so-called
vision tests, and the making available to
them of the gazetted holidays which are
available for the others. Are these un-
reasonable demands ? It is for the House
and the country to judge.

Then, take the question of pay clerks.
‘These poor fellows have to pay a secu-
rity deposit of Rs. 2,000. But what is
their scale of pay? They are perhaps
in the most unenviable position. As one
who has been on the railway system,
in the north, east and west, I would
say that their case deserves special at-
tention.

Shri Nambiar: Their
also has to be changed.

Dr. Lanka Sandaram: I am not go-
ing into all those matters because the

time at my disr;sal is  short.
But I have got re the

designation

whole
case file with me; and I am not mere-
ly briefed for the s h today, and I
happen to be the prmcipal executive of
this union, and therefore I hope the
House would give its support to my
<laim that 1 know what I have got to
say today in this debate.
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Then, there are the shroffs and cashi-
ers. They do not even get railway passes,
though they have been taken over from
the contract system to the other system.
There is also the question of the instruc-
tors of the Railway Training School at
Ajmer and those in other parts of India.
There also, the same position con-
tinves. Then, there is the problem of
the ex-combatant clerks. 1 wonder whe-
ther my hon. friend Shri L. B. Shastri
has ever looked into this question and
seen what their position is,

Then come the demands of the stores
accounts clerks. As regards what we
might call the post-1945 service recruit-
ment position, there are about 200 such
persons on the Western Railway and
several hundreds on the other railways.
What about their msition? I have got
with me any number of cases where
nepotism is stated to be running ram-
pant. I have got any number of case files
here. A man selected for a post was
superseded, because a mistake was sup-
posed to have been committed about his
selection. I can pass on any number of
these cases to my hon. friend the Rail-
way Minister.

The case of the graduates perhaps is
the most miserable on the railway s
tem. They are clubbed together with
matriculates. And what is their scale of
pay ? It is Rs. 50-130.

Shri B. 8. Murthy (Eluru): They do
not want graduates,

Dr. Lanka Sundaram : I know that,
I am talking of the graduates who are
available in the railway system today. I
am not talking of fresh recruitment of
graduates.

There is also the case of the dis-
pensers. There are about 4,000 dispen-
sers in the railway hospital dispensa-
ries. They demand only a pay-scale of
Rs. 80-220 and a selection grade of
Rs. 160-450. You will be surprised to
know that this category of employees is
one which does eighteen different types
of duties. Yet, nothing is said about
them at all. Like this, I can go on build-
ing up my case, section by section, in
regard to the grievances of various cate-
gories of railway employees.

I am here only to plead for a proper,
adequate and rational approach to tﬁeir
I|:::¢)blerm:, to mgke sure that these ten

khs of railway employees give effi-
cient and loyal service to the country.
My .hon. friend Shri V. V. Giri said
that he had 35 years of experience on
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the railways. I have not got so much ex-
; ntﬂfng?it 2710 28 years of i
somethi e 0 28 years of experi-
ence, and I could say this with confi-
dence that our railwaymen are patriotic;
and they are certainly willing to do
things properly, provi their demands
are attended to. We have been bringing
forward these demands to the notice of
the House times without number, and it
has become something like a hardy an-
nual. I would say that the time has now
come when the Railway Ministry should
tt;ke note of the direct action step by
em.

I repeat, without putting my hon.
friend under a sort of duress, that the
strike ballot has been withheld repeated-
1y on the advice of Ecc»ple like us and
because of people like us, for we did
not want to imperil the railway system
in India at present, at a time when the
Second Five-Year Plan is going to be
launched.

After all, the railways have made an
enormous surplus this year. Can there
be any doubt avout the efficiency and
loyalty of these railway employees in
the face of this ? Surely, you cannot ex-
pect them to be satisfied with this curi-
ous formula in the framing of which I
am sure my hon. friend Shri L. B.
Shastri has obtained the most ingenious
advice imaginable from the Railway
Board. Let him explain to the House
what he proposes to do with his formu-
la, and how soon he is going to imple-
ment it. I am not ly convinced
that the suggestion made by Shri V. V.
Giri for the setting up of another pay
commission is a proposition to be
up today. What has happened to the
implementation of the Central Pay
Commissions's recommendations ? Even
though so many years have passed yet
their recommendations have not been
fulfilled adequately. If another &a}r
commission is to be appointed, it will
take, God knows, how many years....

Shri B. S, Murthy : Then years.

Shri Nambiar : They can have interim
relief.

Dr. Lanka Sundaram: I am glad my
hon. friend Shri Nambiar talks of some
Interim relief. But I want my friend the
Minister to tell me how the formula is
;2]_1:? worked out in terms of interim

ief.
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Finally, 1 hope hon. friend the
Railway Minister I:{Il not misunder-
stand me, if I recall one incident in re-
gard to the railway babus whom I sought
to take to him, for even to receive these
railway babus was for him a blem
formerly. I have got any num of
precedents, and 1 have brought them
to his notice times out of number. And
what are these precedents ?

There is the Stenographers’ Associa-
tion here,- then there is the class II
Officers’ Association of the railway sys-
tem itself, besides the North-Eastern
Mazdoor Union, the North-Eastern
Railway Employees’ Union and so
many other sectional associations. My
association has made repeated requests
to my hon. friend. but my hon. friend
finds that he cannot talk to the railway
babus. The result is that they are driven
from pillar to post. And I repeat what
I said at the outset that both wings of
the railway union, a national organisa-
tion, are ting it out with a writ
peﬁtian in the High Court ; then, where
18 the relief for people ?

The Minister of Railways and Tran-
sport (Shri L. B. Shastri) : Perhaps my
hon. friend does npt know that I met a
thousand clerks and other employees
of the same category; I met them, dis-
cussed with them and spoke to them
for about an hour and a half.

Dr. Lanka Sundaram: 1 personally
am happy that my hon. friend has
come out with this statement, and I hope
he will continue that reasomable atti-
tude.

Shri L. B. Shastri: That will conti-
nue. I am very sorry the hon. Member
is absolutely wrong in saying that, for
recognition is one thing, and meeting
the workers and talking to them is quite
another. -

Dr. Lanka Sundaram : I am prepared
to concede on that point, but I think
my hon. friend has not understood the
point I was exactly trying to demons-
trate. There is a railway unron, and there
are some sectional associations,—I have
given the names of four of them, and
I could give other instances also,—but
these sectional associations have not
been recognised by Government, such
as for instance, the All-India Railway
Ministerial Staff Association, who do
not want to be swamped mostly by the
class IV employees. I could give any
number of instances to show that the
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Railway Administration is partial to-
wards one wing—the national organisa-
tion of the railwaymen's movement in
India. That is my main point.

I quite concede the point made by
my hon. friend Shri L. B. Shastri. He
was in Ajmer the other day, and I have
also been there recently ; in fact, I was
there only last Sunday; and my hon.
friend received thousands of people in
deputation, at Ajmer; I am not disput-
ing that point at all. In fact, he receiv-
ed a charter of demands a little while
ago at his own residence from the rail-
way babus.

Shri L. B. Shastri: No sectional
union is recognised.

Dr. Lanka Sundaram: What about -

the Class II Officers’ Association on the
railway system itself?

Shri L. B. Shastri : We are talking of
Class III employees. There is no union
of Class III em;iloyees which is recog-
nised by the Railway Board.

Dr. Lanka Sundaram : That is exactly
my complaint. The Class II Officers’
Association on the railways has been re-
cognised by you. Why not recognise
the Class III employees'....

Shri L. B. Shastri : It is not a union;
it is only an association. The hon. Mem-
ber has to make a distinction between
an association and an union. (Interrup-
tions).

Dr. Lanka Sumdaram: The House
will have patience with me. In fact, we
are going between circles now on this
point. The All-India Railway Ministeri-

Staff Association is an association by
itself ; its name itself is an association.
But I am not trying to belabour that
point here. The point I am trying to
make is this. Why can you not receive
them formally ? What is the difficnlty ?
Why should you feel infra dig when a
registered body like this comes to you
and says ‘Mr. Minister, these are our
problems’ ? When it comes to a question
of submission of memoranda to the
Railway Board, they do not even get
acknowledgment. I can list any num-
ber of cases. They do not even get any
acknowledgment = from the ilway
Board. Why should my hon. friend stand
on prestige at all ? t is the i
that T would like to pose before hin.
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_SirILB.M:Maylulzulhuthe
difference of opinion anses this way?
Only a few months back, the office-bear-
ers of the Federation were wholly op-

to the idea of the Minister or
the Railway Board giving recognition to
any sectional union. It is not my opinion
or the opinion of the Railway Board. It
is the opinion of the only Federation
which was working and is just“*at pres-
ent working on the railways.

Dr. Lanka Sondaram: I am comi
to the point. But I may here say that it
was at the unanimous request of all the
competing parties—that was two years
ago—that [ came to head the union.
Now, T would request my hon. friend to
see what Shri Giri said just now.
Why did you recognise the Bezwada
Union ?

Shri L. B. Shastri: He did not say
anything about the scctional unions.
That is a separate matter.

Dr. Lanka Sundaram : I am not mak-
ing a debating point, but what is your
difficulty in meeting the people ?

Shri L. B. Shastri: You are making
a debating point unnecessarily.

Dr. Lanka Sundaram: If it is un-
necessary, it is for the Minister to do
what he likes. I am not here to infuriate
him. I am not here to create a prob-
lem for him. I am here to let him know
that that body has been constantly
knocking at his door, at the Railway
Board's door, only to submit represen-
tations. He does not give them a chance.
1 repeat that the railway babus—the
wh.itg—c:;]larmgn-—nre tll.:llm whose pro-
pensity for what you call running way-
ward—as I said earlier—is well lmowyn
all over the world. They have for trade
union purposes, for the first time, come
in on what you call one single line.
1 have got telegraphic evidence from
other people. Let me drive home this
particular point of view. I am not put-
ting the Minister under duress. I am
only appealing to him so that it might
irqvoke him into further action. Let the

ailway Board and the Ministry sit
together and say : “This is my intention,
and this what I am p to do for
ymil. but I am going to do it immedi-
ately.”

For three years I have been waiting.
If it were not 5o, would have taken
a strike ballot. My hon. friend Shri
L: B. Shastri knows about it. A
satyagraha is not a strike.
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Shri U. M. Trivedi (Chittor): How
long can a talk like this go on?

Mr. Chairman : His time is up.

Dr. Lanka Sundaram : The right of
repartees is admitted according to the
parliamentary conventions. Perhaps 1
am at a disadvantage, but I do not want
more than a minute. The point is, things
have come to such a pass now, to a
crisis now, that the matter has to be
sertled. If tomorrow, the Minister is
going to pay, well and good. It is after
all a pay saryagraka. 1 hope the hon.
Minister is meaking arrangements to pay
them tomorrow. It is only a symbolic
gesture, a token, by 50,000 railway
babus in the name of the Father of
the Mation and according to the
siddhanta or creed of the Father of the
Nation. I make a Eersona] appeal to Shri
L. B. Shastri. Let him not misunderstand
what [ have said. I am not here to
raise a debating point. I am only prodd-
ing him into further action on the mat-
ter. I have had enough days of going
from pillar to post and meeting the men
on the Railway Board. I do hope that
in terms of the formula set out in sec-
tion 48 of the railway budget, he will
come down to brass tacks, so that those
people who are the most intelligent,
educated and volatile section of the ten
lakhs of railway men, will not, at the
beginning of the Second Five-Year Plan
get out of hand. That is all my plea.

Shri C. R. Narasimhan (Krishnagiri):
From my own point of view, the main
features of the present budget are,
firstly, concession to
secondly, increase in freight rates. Io
my opinion, the railways cannot allow
themselves to be an exception to the

neral law of economics, namely, the
aw of supply and demand. They have
also to adjust themselves to that law and
if at particular’ period, of years, the de-
mands of the railway, from the general
public, are very great, then the cost
structure of the services rendered by
the railways will have to adjust itself to
the type of situation that develops and it
is only in accordance with that principle
I think, that the railway has been forced
to increase the freight structure to a
small extent..I think that the public will,
after a careful deliberation, accept the
new levy.

- Further, the railways, in addition to

the responsibility of running the whole

System as a commercial concern, have

to look after the development of the

‘country, and  play their own part by
3—16 Lok Sabha
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way of contribution to the general fund.
In the circumstances, I do not think the
country will grudge, in the final analysis,
to contribute what the Railway Minis-
ter has asked the public to do by way
of this temporary increase in the freight
structure. It is also assured by the Mi-
nister that it is only a temporary thing
and that the whole scheme will be re-
vised when the sub-committee appointed
by the Government gives its report,
and then there will be time emough to
reconsider the whole thing.

1 come to a very favourite subject of
mine which is known as the subject
dealing with the restoration of the dis-
mantled lines. I am very sorry that in
the Second Five-Year Plan, the ques-
tion of dismantled lines has not been
properly appreciated. Up to the close of
the First Five-Year Plan, some attempt
was made to restore some lines. But
there is no mention of that in the
Second Five-Year Plan and there is no
mention of it in the budget either. This
is rather queer. The whole question
seems to have been viewed as one of
charity. I think it is very unfair. It is
not a question of charity. It is a question
of obligation on the part of the rail-
way to undo the wrongs that were done
during the British regime and during the
course of their policy which was one ‘of
waging the war successfully. Even after
10 or 15 years now, those places
where lines were dismantled, remain as
they were. As one who comes from an
area which has been deeply affected by
that policy, namely, closing 100 miles
in a particular district alone out of the
entire loss arising out of the dismantl-
ing of 800 miles or so,—I am deeply
distressed at this. The total number of
miles dismantled was about 800 miles:
and the share of my district in this mat-
ter was as large as 100 miles. If, even
after about 15 years we have to remain
in the same old condition, and when
there is no mention of it in the second
Plan either, it is very regrettable. In spite
of the possibilities of the production of’
steel, that area is forgotten. It is a seri-
ous matter, and I would like the Rail-
way Minister and others—the entire
Government—to see whether a particu-
lar district can be punished in this
manner and allowed to remain in that
condition for so long a period. After
all, in the matter of the Second Five-
Year Plan, in regard to the attentiom
paid to the railway development, what
do we see? We are told that priority
has to be given for the production of.
iron and steel. All right. I have no dis-
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pute about it. But then, that policy has
to be tempered with the necessities of
the situation. In this matter of restoring
the dismantled line in the district of
Salem, one thing has to be remembered.
That area i$ also in the near future
going to become a place—if all goes
well—where iron and steel will be pro-
duced. The production work is waiting
for the lignite to come up. And the
moment lignite is made available, noth-
ing prevents anybody—either private in-
dustry or the State Government or, for
the matter of that, the Central Gov-
ernment, or all of them pooling their
resources—from starting iron and steel
projects there.

Therefore, why cannot the Govern-
ment go a step further in the Second
Five-Year Plan period itself and re-
store the dismantled lines, which will
be of great help during the Third Five-
Year Plan period for going ahead with
the iron and steel projects there 7 We
are aware of the fact that the plan is
not only for the first five years or the
second five years; we have to have a
plan perspective, that is, we have to see
far ahead. Why not we do so? It is
neither too far nor too near. We have
to take into account the period of the
Third Five-Year Plan period when the
South will get the most important fuel,
namely lignite. According to the plan
announced here and in Madras State,
lignite production will start in 1960. If
that were so, then the production of
iron and steel will follow quickly. Why
not adjust our railway policy to suit
that ? What I mean is, if steel projects
have to get priority and therefore Dur-
gapur, Rourkela, etc., should get prio-
rity, why not remember that in the
Third Plan period, Salem district in
Madras State is going to have its plant
and why not prepare the Second Five-
Year Plan itself taking that fact into ac-
count ? Otherwise everything will get
delayed.

There is no inconsistency between the
present policy of shewing priority to
steel plants and the policy of restoring
in a modified form the dismantled lines
of Salem district. The Railways them-
selves will be deeply interested about
the question of lignite. The difficulties of
the Railways in hauling coal from the
North to the South are well known.
From 1960 lignite is going to be pro-
duced in the South, in South Arcot.
Therefore, the Railways themselves will
be deeply interested in hauling all this
lignite for the rest of the southern area.
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I may point out to the House that
Salem extends its two arms in two
directions. One is towards Bangalore,
that is the proposed line which is under
survey but which has not yet been taken
up. It is one arm. And the other arm is
towards the lignite producing area. There
can be one link connecting Secundera-
bad, Bellary and Guntakkal with Banga-
lore and Salem.

Shri B. S. Murthy : Where do both
the arms meet ?

Shri C. R. Narasimhan : At Salem. As

I pointed out, one arm is from Salem
to Bangalore, which is yet to be built.
We are functioning only with one arm !
1 want the other arm to be built. In the
interests of the Railways themselves the
sooner they start this Bangalore-Salem
line the better it will be for them. Lignite
ides cheap fuel and I am sure the
ilways will be the first beneficiary in
that respect. Long before even other
things start in South Arcot the Rail-
ways will get the first benefit and the
other will cast their evil eyes, or rather
will feel attracted—as they say in Hindi

Az & arft 9T WA g
or their mouths will water, as they say

—1I do not know whether that is the
correct expression.

Therefore, from every point of view,
firstly from the point of view of dis-
charging their obligations to the people
of Salem and forgetting that it is just
charity, secondly from the point of view
of the necessities of the Railways them-
selves for lignite, and thirdly from the

int of view that iron and steel pro-
jects should receive priority in the mat-
ter of railway lines, even from the third
point of view I say that the claims for
the restoration of the Salem branch line
are very high indeed. But I am sorry
to say that the peoTle of Salem have
been kept waiting all along and justice
has been delayed and practically denied
to them.

I have mentioned this previously, but
the facts are similar and I have to re-
peat the same remarks now.

Shri B. S. Murthy : The hon. Mem-
ber has forgotten one important point,
and that is that Shri Rajagopalachari
comes from that place.

_Shri C. R. Narasimhan : That is very
nice. But he does mot want to travel
now.

An. Hon. Member : He can travel by
air if he wants.
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Shri C. R. Narasimhan: There is a
fourth point. The general policy in
planning is utilisation of existing resour-
ces. These dismantled lines minus the
lines removed are the existing resources.
Why not make use of them ? It is a very
unsound policy. 1 mentioned it on the
last occasion and I repeat it now : when
the engineering knowledge is available
and the survey has been done and the
railway lines have been laid and have
been removed—and to the ‘best of my
knowledge even those were not taken
out of India; they were meant to be
taken out, but they are lying somewhere
in the Defence Ministry—when that is
the case and when the track is there,
why not use the resources ? Otherwise
it is unsound planning, it is unsound ac-
counting and unsound auditing.

Shri S. V. Ramaswamy (Salem):
Your remarks have had no effect.

Shri C. R. Narasimhan : Instead of
helping and encouraging me, my friend
is interrupting in this manner. I think he
would do well to keep quiet for a while.

I think I have said enough on this
matter. But I would request you to give
me five more minutes to make a few
observations, because I was interrupted
by my friends. In regard to this matter
I have addressed the Railway Ministry,
I have addressed the Planning Com-
mission and I know they are all very
sympathetic. But only the policy that
they have arrived at, namely that only
iron and steel projects should be given
priority, seems to stand in the way. But,
as 1 have already pointed out, this will
be in pursuance of that policy, that is
of developing at a future date the iron
and steel projects of the country; and
therefore my claim is not inconsistent
with the general policy of the Second
Five-Year Plan in this respect.

I will, in passing, mention just one
or two points. I gave notice of a resolu-
tion on railway warehouses. But some
how or other it could not get into the
agenda. I wish to put it to the Railways
that they would do well to afford these
f_apllilies, that is, railway warehouse faci-
lities—just as the Customs people give
warehouse facilities and the documents
become letters of credit. The same kind
of facilities the Railways can give in
stheir godpwns, particularly in areas
where foodgrains are produced, and
the same will go a long way in getting
them the necessary credit facilities.
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It may be said that a Warehouse
Credit Corporation is going to come.
But a statutory corporation will take a
long time to come into effective opera-
tion. The Railways are in a better posi-
tion and they may start it, if not in a
full measure, at least as an experimental
measure because it will be of some use.

Then I come to another point. Delhi
is not infected by jaundice alone; the
conditions of railway men seem to be
quite dominant in the minds of hon.
Members; Shri Giri started it, Dr.
Lanka Sundaram continued it, and I also
seem to be infected by the same kind of
thing ! I have only to speak for the class
of people known as directly recruited
station-masters. According to certain
rules of the Railways, the directly re-
cruited station-masters have been given
the back row and certain preferences
were shown to clerks and others who
were serving there and who later acquir-
ed the necessary qualifications. While
the clerks got the priority, the directly
recruited station-masters, though they
were recruited earlier, were made to
lose their precedence. 1 did address one
or two letters in this respect to the
Railways, but I got very unsympathetic
replies. I understand that certain peti-
tions have been submitted to Govern-
ment, and I would like the hon. Minis-
ter to re-examine the matter with a
judicial approach. There is great justice
in their demand. If some judicial au-
thority within his competence is invited
to give his opinion on this, he will cer-
tainly say that there has been a wrong
and there has been discrimination. The
policy pursued with respect to them has
not been, to the best of my knowledge,
in conformity with the policy pursued
either in the Railways or in other places.
Therefore 1 wish to repeat about their
case here.

Mr. Chairman: Particular cases might
be mentioned in the course of the De-
mands.

Shri C. R. Narasimhan: As regards

the railway concessions, generous
concessions have been givi to stu-
dents. T wonder whether t are appli-

cable to teachers also. I do not know
whether they will be confined to the
students only. I hope they will be ex-
tended to the teachers also.

Shri P. C. Bose (Manbhum North) :
gh)r.? not to the guardians of students
50 7
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Shri C. R. Narssimhan: I congra-
tulate the Railways for the successful
way in which they have performed their
work and for giving us great hope of a
greater success to achieved  during
the next Plan. It is a pity that they
have not been given money which they
deserved. I like that they should be
given more money, not because of the
rcasons advanced in general but be-
cause of the fact that they have been
able to absorb the money allotted to
them while many other departments
could not. T would have greater belief
and faith in the department which was
able to absorb the funds than in other
departments which have only paper
plans.

There are two ways of expansion—
double lines and alternative lines. Take
for instance the Madras-Trichy or the
Madras-Bangalore line. Instead of doub-
ling the same route which is quite costly
if alternative routes could be found out,
it could be very economical and more
areas could be covered resulting in
bringing more money to them. There-
fore, I plead for that also. I thank you
for the opportunity given to me to put
forth my point of view.

Shri Dabhi (Kaira North) : Let me,
at the outset, congratulate the Railway
Minister for presenting a third class
passengers’ Budget. I call it so not be-
cause it makes a provision for all the
facilities and amenities needed by third
class passengers—in fact it does pro-
vide for even the minimum facilities
and amenities needed by the 3rd class
passengers—but because ‘it makes a real
gesture towards third class passengers.
While presenting the Railway Budget for
the year 1951-52 in the provisional
Parliament, the then Railway Minister,
Shri Gopalaswamy Ayyanger, stated as
follows :

“The quality of the perfor-
mance of the railway undertakings
in passenger transport should be
judged by the amenities and facili-
ties it provides for the travelling
public. ' The largest proportion of
passengers are :raveﬁing by the
lower class and therefore the provi-
sion of amenities and travelling faci-
lities for this categon{r has to receive
the highest priority.”

It cannot be said that it is receiving
the highest priority or that it is very
high. At the same time, I submit that
for the first time in the history of the
Railways, the Budget shows a real soli-
citude for the comforts and facilities of
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third class passengers and sincerely at-
tempts to put that solicitude into prac-
tice. Take for instance the proposal of
the Railway Minister to abolish third
class and name it second class. Not only
that. He promises to provide sleeping
accommodation and cushion benches
also. Nobody would have thought be-
fore that such things would happen. No
third class passenger would have thought
that he would get an opportunity  to
travel in a fully air-conditioned fast
train. No third class passenger would
have dreamt of cinema shows not only
in the waiting halls but also in running

. trains. It is for these reason that I call

this a third class passengers’ Budget.

An. Hon. Member : Not a third class
Budget.

Shri Dabhi : Having said this, I want
to make a few observations. With re-
gard to the proposed surcharge of one
anna in the rupee on the freight traffic,
I would suggest to the hon. Minister
that he could exempt fresh vegetables
and milk which were carried from the
villages to the towns. It involves the
livelihood of so many people in the vil-
lages.

I am sorry to read in the speech of
the hon. Minister that even during the
Second Plan, overcrowding would sub-
stantially continue—in his own words. To
me, all the other facilities that are being
provided to the third class passengers
would not have meant much if over-
crowding is allowed to continue. It is not
merely physical discomfort and incon-
venience. What is worse is that the third
class passengers are in constant fear of
not getting any accommodation in the
train and of being treated like a herd of
cattle in overcrowded trains. That is
worse than the physical comfort or dis-
comfort. The Railway Minister had
given a promise that he would reduce
overcrowding by extending certain rail-
way lines or by more trains.

He has referred to overcrowding in
the North-Eastern Railway and the
Northern Railway. I do not understand
why he has not referred to the over-
crowding in the Western Railway, espe-
cially in the northern parts of Gujerat,
in the metre gauge and narrow gauge
sections. Some of the people have to
travel in open wagons.

The Minister has rightly stated that
the sleeping accommeodation provided in,
certain trains for the convenience of
third class passengers had given relief
to some extent. But I am sorry to say
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that the present three-tier sleeping acco-
mmodation is still continued not only
in the old carriages but also in the
new ones. I have brought this to
the notice of the hon. Minister several
times in this House and outside also.
We know that in such an arrangement,
the passengers cannot sleeE well or sit
erect. Nobody can think that the pas-
sengers will be lying on the berth for
all the twelve hours or will be sitting in
a leaning position. Therefore, I appeal
to the hon. Minister to do away with
this very inconvenient and uncomfort-
able three-tier berths -.and replace them
by ordinary two-tier accommodation.

One reason given by the hon. Mi-
nister for introducting the three-tier sys-
tem was that the two-tier system would
not be a paying proposition. I do not
admit that. In the first place, we know
that this accommodation is very incon-
venient and many people do not make
use of this and therefore, some berths
remain empty. Even if that is not
possible, I would suggest that a little
extra charge may be made. Instead of
Rs. 3i- it may be Rs. 3-8-0 or Rs. 4|
The passengers, by paying a rupee more,
would like to travel in a comfortable
position. When the railways are getting
more and more earnings from third class
passengers, even if the introduction of
the two-tier berths results in a little loss,
the railways should not grudge it. Every
year, there is an increase in the earn-
ings from third class passengers. There
is no change in the earnings from the
upper classes. [In 1954-55, the total
earnings from the upper classes were
Rs. 11 crores and 33 lakhs. In 1956-57
it is estimated that the earnings from
the upper classes would be Rs. 12
crores. The earnings from the upper
classes remain stationary. As regards
third class passengers in  1954-55
the earnings were Rs. 91 crores and 27
lakhs whereas in 1956-57, the earnings
are estimatted to be Rs. 99 crores and
40 lakhs. Within a period of 3 years,
the railways have got about Rs. 8
crores more from third class passengers.
I think the railways should not grudge
even a small loss in giving a little more
comfort to third class passengers.

3 P.M.

The hon. Minister said in his budget
speech that the Government havedfg—
cepted all the recommendations of the
Alagesan Committee. I do not know
how far they have been implemented.
My experience is that the food that is
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supplied at least in the Western Railway
in the restaurant cars and dining cars is
not worth the price that is charged for.
They charge as much as Rs. 2-4-0. The
quality of the food that is given is very
low. They use an inferior type of vege-
tables and the preparation is not good.
I have brought this to the hon. Minis-
ter's notice several times in writing. I
would like to draw particular attention
to one complaint about catering. I had
complained about this previously also
and the hon. Deputy Minister said that
arrangements had been made to cook
and serve separately the vegetarian and
non-vegetarian meals. I do not know
whether this system has ben intro-
duced or not. It is absolutely necessary
that to respect the feelings of the pas-
sengers, the vegetarian and non-vegeta-
rian food should be cooked and served
separately.

There is another matter to which I
would like to invite the attention of the
hon. Minister. I referred to this last
time also, that is, about the western
style of latrines. I do not think that any
Indian now uses paper. If he does not,
why then maintain all these western
style of latrines ? Again, no taps are at-
tached in these latrines, and possibly
passengers use the water tap which is
meant for rinsing the mouth. It is very
nauseating to think of taking that water
for the commode and also for rinsing
the mouth. I hope the hon. Minister
would immediately abolish these western
style latrines and attach taps in them. I
would like to quote one instance of red-
tapism. I had written a letter to the
General Manager of Western Railway
on 2-6-1955 with regard to the quality
of food supplied. He has not yet replied
to that letter.

I am glad that surveys of Sojitra-
Dhoika, Bhadran-Bhaite and Udaipur,
Himatnagar lines are being made. I
wanted to make one suggestion with
regard to the survey of the Udaipur-
Himatnagar line. I have also referred to
this matter before. The Government had
appointed in 1949, Shri P. C. Gupta to
survey this line. He had surveyed 4
routes out of which the first three lay
between Udaipur and Himatnagar. He
said that these three were not justifiable
propositions and so, he recommended a
fourth route that is Udaipur-Talod line
via Modasa and Dhansura. He had also
suggested that the Nadiad-Kapadvanj
line should be converted into metre

uge and connected with the proposed
ine. I do not understand why the
Railway Ministry has not taken up this
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recommendation into consideration. My
suggestion is that either the Madiad-
Kapadvanj line, which has become prac-
tically very inefficient, should be con-
verted into metre gauge and connected
with the proposed line or it should be
converted into broad gauge and con-
nected with the broad gauge line at
Nadiad. 1 hope my reascnable sugges-
tions would be accepted by the Govern-
ment and implemented because it is not
likely to cost the Government much,
but would give very great relief to the
passengers.

Shri 8. V. Ramaswamy : The Railway
Minister has presented three budgets and
this is his best. It is not merely his best,
but it is better than many other budgets
which have been presented over several
years. The Railway Ministry does
certainly deserve our hearty congratula-
tions for the way in which they have
conducted the affairs of the railways.
The officers above also deserve our con-
gratulations, though I would like to
mention one thing at a later stage,
which somewhat distresses me.

The report which the Railways have
submitted makes very agreeable reading.
It shows healthy improvement in many
directions. Considering the difficult cir-
cumstances in which the railways are
functioning, it must be stated that they
have done very well indeed. The general
conditions of operation are fair. Wagon
usage is certainly better. It seems to be
that it is better only in the broad gauge
section. The metre gauge section seems
to stay put. I hoge the Railway adminis-
tration will look into the matter and
improve the wagon position in the metre
gauge also. The net ton miles per wagon
bas also improved and the engine miles
per day per engine on line has also im-
proved. regards claims and disposals,
they have been fairly quick. The amount
raid is less though the number of claims
odged with the railways has increased.
If more steps are taken to see that
claims do not accumulate against the
railways and the railways do not give
occasion for ]aﬁing claims, it will be
very good. In this connection, I would
suggest that the Railway Security Force
should be invested with powers of in-
vestigation and prosecution. I understand
the Home Ministry may not agree to it
because it will mean losing the powers
of the police. There may be a conflict
that way. I hope the conflict will be re-
solved in favour of the railways because,
a large number of the claims against
the railways are due to thefts and pil-
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ferings within the railway premises. For
instance, even the Ellis patent locks are
broken down' and thefts are committed

of vel costly and valuable goods.
Though the Watch and Ward which
later became the Railway Security

Force know it, they are unable to bring
the culprit to book immediately. If, as
I submit, the powers of investigation and
prosecution are conferred on this Rail-
way Security Force, I believe the claims
against the railways may go down be-
cause there will be better enforcement
of security measures.

On the liabilities side, I would draw
the attention of the House to the fact
that the goods trains speed has not im-
proved at all, while in the matter of
the punctuality of trains I am sorry to
note there is deterioration. At pages 25
and 26 of the report you will see that
puncfuality on broad gauge trains has
fallen from 74 per cent to 72 per cent,
on the metre gauge section from 70 to
63 per cent, and the over-all position
is there is a fall in the broad gauge from
80 to 79 per cent and in the metre
gauge from 81 to 77 per cent. I am not
at all happy about this.

We, the members of the Public Ac-
counts Committee were travelling over
a distance of 4,000 miles in the new
Indian Railways and we were sorry to
note that not one single train arrived
on time. When the train does not arrive
and you ask the Guard or anybody, he
says “I do not know”. There is a sense
of general lassitude, there is not a sense
of urgency. To my mind, the value that
we set upon punctuality is the measure
of the vivacity of a nation. There must
be a sense of urgency to see that we
run on time, keep up the time, that
punctuality is maintained. There is a
general lassitude in that respect.

The Members of the Public Accounts
Committee—I am not the only one,
my statement can be borne out by others
also—were coming from Calcutta to
Delhi. Twice the train had to be stop-
ped by applying the vacuum brake be-
cause either the driver could not catch
the key, or the signal man could not
give the key. And what do we sce?
Having stopped the train somewhere
away from the station, the man walks,
jay-walks, as if he is going to a Barat.
There is no urgency to run and give the
key quickly, when hundreds of passen-
gers are waiting in the hot sun. That
feeling is not there. I do not blame
the Railway Administration. Not merely
the officers, but the hon. Members must
also see that the sense of responsibility,
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the sense of urgency and duty is infused
in every railwayman, and that he realises
that he is a great public servant, not
merely a person who draws money by
way of salary from the railways, but
one who owes a great duty to the na-
tion to keep its lines running. I sub-
mit that a concerted attempt to improve
this sense of duty by infusing into them
a sense of urgency and a desire to
maintain time, keep up punctuality and
run the trains on time, will be very
helpful. If we cannot do it, let us re-
vise the time-tables, or throw away the
time-tables. Let the trains come when
they like and go when they like.

When I was in Japan, I saw how
punctually their trains were running. If
the trains are to cross at a particular
point, the trains do cross, and if there is
any disparity in time, the fault is with
your watch.

Sardar A. S. Saigal: But there is a
lot of difference between Japan and
India.

Shri C. R. Narasimhan : But watches
are the same.

Shri S. V. Ramaswamy : But let us
emulate them. We must see that there
is a better sense of duty in our people.
I am not blaming the present administra-
tion, but I am giving expression to the
general feeling that our people must be
made to realise that we must as far as
possible be punctual, barring emergen-
cies. Even during the war period when
the companies were running the rail-
ways I can say that when the Guard
gave the signal, the engine driver al-
most within a few seco started. But
now, the driver is not there. He is chat-
ting over a cup of tea with somebody
else. This sort of laxity has'come about.
I want not merely the officials, but lead-
ers of public opinion also to tell them
that as far as possible we must see that
punctuality is maintained 100 per cent.

I can see from the report of Shri
Vashist, leader of the Indian delegation
which went to Russia, that the percent-
age of punctuality is very nearly 100
there. That is what he has reported. Let
us emulate them and let us improve
the punctuality on our railways.

I then come to the question of this
classification. Much has been said about
the overcrowding in third class coaches.
I wish to draw the attention of the
House to certain figures given in_this
report, and to ask whether the Rail-
way Administration cannot do some-
thing to shift the pressure on the third
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class and more evenly distribute pas-
sengers. For instance, the income from
the several classes are given at page

12
Air-conditioned
including Rs. crores
I Class .o 131 ”
II Class .. 473 "
Inter Class .. 548 "
111 Class .. 91.10 -

The total is about Rs. 102 crores, and
the third class certainly accounts for 90
per cent of the income of the railways.

I also see the same thing in the
number of passengers :
millions.
Air-conditioned .. 0.06
1 Class ..o 1131
II Class .. 4.4
Inter Class .. 18.0
111 Class 1,198.8

The same disparity is reflected in the
passenger miles :

millions
Air-conditioned . 36.7
I Class . 151.0
I Class . 604.5
Inter Class - 1,176.9
III Class .. 36,3449
This disparity between the top-most

class and the lowest class is so great and
glaring. Cannot the traffic be distribut-
ed over the several classes—that is what
1 wish to ask—either by readjusting the
fares or by increasing the amenities in
one class or decreasing the amenities
elsewhere 7 Can you not see that this
pressure upon the third class is shifted
on to the class immediately above, and
the pressure on that class is similarly
shifted on to the class above it. This
way some arrangement must be made,
and I submit the Railway Administration
must bestow its thought on this prob-
lem of changing the pattern of traffic.

In this connection, I would draw your
attention to what is stated in page 22:
“The process of progressive eli-
mination of First Class accom-
modation from Indian Railways,
which began from 1 October 1952,
was completed on the midnight of
21 March 1955.

“With effect from 1 April 1955,
the former First Class has been abo-
lished on all trains on Indian Rail-
ways, and the remaining classes,
i.e.. the Second. Inter and Third
have been redesigned First, Second
and Third, respectively.”
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I am sorry I cannot say this is a
great achievement. You may re-number
-to any exteni. You may give the psy-
chological satisfaction to the second class
passenger that he is travelling by first
class, and to the third class passenger
that he is travelling by the second class
by merely changing the numbers. Are
we going to be content with this psycho-
logical satisfaction, or is it physical
satisfaction that we are aiming at 7 If it
is the physical satisfaction that we are
aiming at, I submit that we should not
concentrate on changing the third class
into second class etc. At a later stage we
might think, let all passengers go by first
class, now the object seems to be first
and second class. At present the idea is
to abolish the third class to give the
third class passengers the psychological
satisfaction that they are travelling by
second class. At a later stage you may
say the existing first class might be called
super first class and the second class
may be called first class. Does it im-
prove matters in any way? The im-
provement must come from other sour-
ces. I submit this whole question of abo-
lition of the existing classes needs some
re-thinking. What is the idea in saying :
we believe in a socialist pattern, there-
fore let us abolish the classes. I think
there is some confusion of thinking.
Even in a socialist pattern of society I
do not think there will be a dead level
of equality among all. There will be
difference of income ; there will be diff-
erence in the means to pay for the class
of travel. It is not going to be that every-
body is going to sit on a cushioned seat
or.travel by air-conditioned coaches, We
must accept that.

Shrimati Tarkeshwari Sinha (Patna
East): What is the harm ?
_ Shri S. V. Ramaswamy: Even in

Russia, as I see from- the Report of the
Indian Delegation, there are no less than
4 different classes of trains and 5 difi-
erent classes of accommodation at
page 43, they say:

“The Soviet Railways have the
following categories of passenger
trains :

(i) Express trains,

(ii) Extra fast passengers,

(iii) Fast passengers and,

(iv) Slow passengers.

It was said that there are no different
classes of travel in the USSR but really
there are different kinds of accommo-
dati?n which are charged for differently,
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They are, ‘Upholstered coupe’ having
16 berths in a coach; Upgolstered 4
berth compartment having 32 berths,
non-upholstered compartment type, non-
upholstered general with sleeping  ac-
commodation, and non-upholstered gen-
eral with sitting accommodation. From
the figures given, I find that even the
fares vary. The figures are given. For
about 800 kms. for the first class, it is
250, for the second class, 165 and for
the third class 125, for the 4th class,
9Qdand for the 5th class, 80. There, it is
said :

“Fares vary not only with the
kind of accommodation required .
by the passenger but also with the
category of the train by which the
journey has to be made. For the
same kind of accommodation, the
fare is the least for a slow train and
heaviest for an Express train. There
are, therefore, in effect five (kinds
of accommodation) X four catego-
ries of trains—20 different faces
between two points served by Ex-
press as well as other trains.”

May I submit that instead of trying
to simplify, if we have these different
categories and have different fare strue-
tures for the different categories and try
to give as much comfort as possible in
the various categories we shal g0 a long
way to relieve the condition of the third
class passengers.

Mr. Chairman: Here also we have
express train fares and ordinary train
fares, different kinds and classes of ac-
commodation and different charges.

Shri S, V. Ramaswamy : With regard
to fares, there are only two classes, ex-
press and ordinary.

Mr. Chairman: It would be better
if the hon. Member incorporates  his
complete suggestion in writing. I think
that would be helpful for the Admi-
nistration,

Shri 8. V. Ramaswamy: 1 have
thrown out the suggestion. I would beg
of you to give me some more time to
show that there is not this abolition of
categories everywhere.

Mr. Chairman : Five minutes more.

Shri S. V. Ramaswamy : For instance,
in Switzerland, which is a predominantly
socialist country, where the dispanty *

een incomes is not so pronounced
and the gulf between the rich and poor
is not very large, there also you have
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got 3 classes with this ratio in fares.
First class 24, second class 12 and third
class 8. There also they have not given
up the 3 classes. In the Italian Railways
also you have got the first, second and
third classes. In the third class there is
-only seating accommodation and for
sleeping accommodation they have got
-extra fares in the first and second classes.
In West Germany also they have got
three classes, first, second and third
with this ratio in fares, 250 for the first,
150 for the second and 100 for the third
with extra charges for sleeping berths.
In France also you have got classes 1,
2 and 3 and the fares work out in the
ratio of 70, 50 and 40 without slee
ing .accommeodation-for the third. It is
only in the British Railways that you
have got-first and third. The third in the
British Railways are much better than
our first. It is, of course, because of
their opulence and because of the in-
.come that they bave and the facilities
they command to construct such car-
riages. Even there you have got second
«class for the transchannel trains.

[ am told—I have not been to the
USA—that in the USA there are 6
classes and different classes of fares to
-cater to the different needs of the peo-
ple according to their comforts and also
according to their means. Instead of
making it dear to the third élass passen-

ers, make it a little more dear for the
ower middle classes and the upper
middle classes and give them more
-«comfort and try to divert the traffic from
the third class to the higher classes.
That way, 1 believe, traffic congestion
and overcrowding in third class can be
eliminated. 1 trust the Railway autho-
rities. . ..

Shri D. C. Sharma (Hoshiarpur) : Why
not have two classes, the Lok Sabha
<lass and the Rajya Sabha class ?

Shri S. V. Ramaswamy : I will now
finish with the important question of
new lines. I am one with Shri C. R.
Narasimhan, . , .

An Hon. Member : In what ?

Shri S. V. Ramaswamy: I am one
with Shri C. R. Narasimhan—and 1
heartily support him—in the matter of
the restoration of dismantled lines. I put
the case for the restoration of the
Salem-Bangalore line on a better and
higher footing. It is not merely the
question of a steel plant but the elu-
minium plant that is_also coming up in
Salem. The object of the Railway Ad-
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ministration is to link up the northern
metre-gauge section with the southern
section and that is why we are in a
hurry and rightly too to construct the
Khandwa-Hingoli line. Merely linking
up Khandwa with Hingoli is not enough;
the linking up of Bangalore and Salem
is an operational necessity and it has
been accepted by the Railway Board
itself. Because, even after coming down
from Hingoli, they can come up only
to Secunderabad and having come up
to Secunderabad, the only line they
have got is the Dharmapuram-Pakala
line, which is over-worked. If the Ban-
galore-Salem link is pushed on further
up to Dindigul, I submit that in the
entire metre gauge half the congestion
will be relieved and the burden on the
Dharmapuram-Pakala line will be shift-
ed on to the Bangalore-Salem line. I
think it is an operational necessity.
They have accepted it and I do not
know why they are not doing it.

Shri C. R. Narasimhan : Better than
doubling.

Shri S. V. Ramaswamy : It is better
than doubling because you are opening
up new territory. It may mean a little
extra cost than doubling but it is better
because you are getting new custom. It
is true that in the case of doubling it
may be easier because vou have got the
existing bridges etc. But with a little
extra cost you can lay a new track and
open up mnew territory. You will have
more custom and you will be benefiting
the country much better. With all the
earnestness at my command, I support
my friend Shri Narasimhan in urging
the restoration of the Salem-Bangalore
line at a very early date. Otherwise, the
feeling would be that they have neglect-
ed that part of the country and that
they have been deprived of what was
rightly due to them by this Government.
Therefore, 1 submit that steps may kind-
ly be taken to restore this line as early
as possible.

There is another small matter which
I wish to touch upon.

Mr. Chairman: I think you should
leave something to be taken up when the
Demands do come up.

Shri S. V. Remaswamy : It appears
that people do not know that women
are working as porters. It is an extra-
ordinary sight to see in Saurashtra.
Under the Factory Laws women are not
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allowed to work beyond a certain hour
at night. But, I am surprised to see these
women working at 9, 10 or even at 11
p.M. carrying bags and baggages.

An Hon. Member: They will be
thrown out of employment.

Shrimati A. Kale (Nagpur): They
must have alternative employment.
Otherwise. they may be thrown out of
employment.

Shri S§. V. Ramaswamy : I do not
think they will be immediately thrown
out of employment. They are just like
our mothers and sisters. They should
not be allowed to carry these bags and
baggages after six o'clock. It is not as if
I am objecting to their working as
porters.

Shri Lakshmayya (Anantapur): Are
there women porters ?

Shri S. V. Ramaswamy : Yes, Sir. 1
may tell you they are in Saurashtra.

Therefore, I would earnestly submit to
the hon. Railway Minister that he will
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For three days I tried my best, but
could not get any accommodation.

Shri Ramachandra Reddi - (Nellore) :
1 join the several members who have
expressed their appreciation of the
budget and the proposals before the
Government for the development of
the railways. We have before us a very
comprehensive, progressive and impres-
sive budget. Coming at a time when we
are on the threshold of the Second Five-
Year Plan, I am sure that great efforts
will be made to secure uniform progress
in railway development. We are now
shown a mountain, in a mirror but by
the time we get at the mountain, it may
take a few years. We only expect the
earlier realisation of reaching the moun-
tain, though the image in the mirrer is
in the hand.

I notice with great ‘satisfaction the
increase in the number of zones. in the
railway system. Recently it has been in-
creased from six to seven and there
does seem to be a prospect of increas-
ing it to a larger extent. In this connec-
tion, I wish to submit that there is a
possibility and a desirability of carving
out a zone separately for the old M.S.M.
and the N.G.5.R. I am sure that it makes
a sufficiently long line and because of
the forthcoming developments in that
particular area, a separate zome can be
carved out for that particular area. In
this connection, 1 would also like td in-
vite the attention of the Minister to the
construction of the building for the head-

uarters at Madras for the Southern
ailway at a cost of 48 lakhs. Already
we have a very big building in Madras
and another at Trichinopoly to serve the
needs of that part of the country. If-
there is a possibility of having a new
zone for the area which was covered by
the old M.S.M. and the N.GS.R, 1
would suggest the construction of the
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headquarters not at Madras as it is now
proposed, but at Bezwada, which would
naturally be the most central place for
‘the new zone. In Bezwada we have
building materials, water facilities and
also cheaper electricity from the
Machkund project which serves the
whole of the east coast line. With the
possibility of the doubling up of the
east coast line and adding up a few
more lines, I am sure Bezwada will be
the most central place and any expendi-
ture on this behalf may usefully be diver-
ted towards a building not at Madras,
but at Bezwada.

Last year, we were assured by the
hon. Deputy Minister that the Kazipet-
Macherla-Nellore line would be surveyed
but from the s h of the hon. Rail-
way Minister I find that no such attempt
has been made and the matter will not
be taken up during the next year, 1956~
57. Recently I heard that the Minister
made mention of the fact that the Kazi-
pet-Nellore line would be taken up in
the Second Five-Year Plan, but so far
the indications are not favourable., I
want to be assured by the hon.
Minister that the Kazipet-Nellore
line would be taken up for surveying in
the year 1956-57 or at least in the year
1957-58.

In the course of the Budget Speech,
we noticed that a survey of the Maidu-
kur-Nellore line has been thought of. As
has been already pointed out by my
friend, Shri Viswanatha Reddy, this
would be a dead line and there is mo
possibility of its usefulness in the near
future. No doubt Maidukur is on the
main trunk road between Kurnool and
Cuddapah, but unless it is joined with
the Bombay line, its utility will be far
away. I therefore, suggest that the sur-
vey may be made up to Cuddapah,
which will be the nearest place where
it can be joined with the Bombay line.

As it is, I am told that sanction has

en accorded for constructing a road
tfndge at Chennur over Pennar. If this
line is going to be thought of, it is much
better that the Government construct a
road-cum-rail bridge there. Otherwise
whatever amount is spent will not have
been spent so usefully. I am more anxi-

ous that the Kazipet-Nellore line should

developed for the simple reason that

a very big project is under construction
It is probably one of the biggest pro-
lects in India, namely, the Nagarjuna
gar project. Either for the develop-
ment of the project or for the convey-
ance or transport of the products likely
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to be produced there in course of time
to other parts of the country, that line
should come in. I hope the Ministry have
not given up the idea of having that
line and 1T am quite confident that they
will revise their idea about it and see
I]h?t the matter is taken up without much
elay.

I have been always entertaining a
doubt about having a separate budget
for the railways. I should think that a
separate budget for the railways is a
vestige of the old British rule. At that
time, most of these railways were being
run by companies; and those compa-
nies had to maintain their own budgets
and their own administrations; and in
between, they could get sufficient help
from Government, and they had to ren-
der a good account of whatever money
had been advanced to them by Gov-
ernment.

But now the entire railway system 1s
under the Central Government; and
there are no more private companies in
the picture. Therefore, I see no reason
why a separate budget should still be
continued. As a matter of fact, for the
Defence Ministry, we are allocating
nearly half of the total receipts of Gov~
ernment, and vet we do not have a
separate budget for it. Similarly, for the:
Posts and Telegraphs Department, which
is also probably one of the biggest de-
partments under Government, and which
is a quasi-commercial concern,
we do not have any separate bud-
get. I am unable to comprehend the
reason why a separate budget for the-
railways alone is being continued.

I might also mention that the framing
of a separate b t for the railways,
and the giving of special attention to-
the Railway Ministry has become a mat-
ter of comment by the other depart-
ments. It has become an eye-sore to the-
other departments working under the
Central Government. The Railway Mi-
nistry has got under its employ more
than a million employees ; but there are
other departments also which employ
at least half that number.

If there is no uniform attention given
to all the departments under Govern-
ment, then there is a possibility of an
unhealthy rivalry developing between
one department and anotger. It is there-
fore necessary that Government should’
consider this matter much more care-
fully, and avoid having a separate bud-
get for the railways, which promotes a
sort of jcalous‘b between one department
and another. We do require that all the-
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departments under the same Govern-
ment should work in closer co-operation
and unison, with a view to having a
planned development of the entire sys-
tem of administration in the country.

As it is, the railways make some con-
tribution to the general revenues, and
the latter give money to the railways
for developmental s. But on the
money contributed to the general reve-
nues, Government have to pay some in-
terest. 1 see no reason why any interest
at all should be paid to the Railway
Board from the general revenues; for
that would mean that the moneys that
are collected from the other departments
and put into the Consolidated Fund of
India should also get some sort of in-
terest in the same way. I have more
than once pointed out that the special
funds which are intended for labour
welfare activities and so on should get
interest in much the same way as the
Railway Development Fund. Several
funds are_ collected under various Acts,
and these are all put into the Consoli-
dated Fund of India. Though the pur-
pose for which they are to be utilised is
specific, yet no interest is paid by Gov-
ernment oo such moneys. 1 do pot know
why special consideration is  being
shown only to the railways. 1 hope the
entire matter will be reviewed by Gov-
ernment in due course of time.

last year, 1 had suggested to the
Minister that there was an urgent need
for the revision of the schedules of
rates made available by the Railway
Ministry. If the Deputy Minister has by
now investigated into this matter, he
would have found that there is a great
disparity between the schedule of rates
existing in the railways as compared
with the PWD and the local fund rates.
In the same area, where the same kind
of 1abour and the same kind of manage-
ment are working, there does not seem
to be any need to maintain different
schedules of rates. If Government con-
tinue their policy of having a higher
schedule of rates for the railways, then
to that extent, it goes to prove that
Government are unnecessarily wasting a
good lot of money on the construction of
railway works.

1 have just tried to get a list of these
schedules, and 1 find that in certain
cases, there is a difference of as much as
13 to 25 per cent. I hope the matter
will be gone into, and in the interests
of the economic working of the railway
projects, the schedule of rates will have
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Incidentally, I may point out that the
works undertaken by the Railways are
not progressing according to schedule.
For instance, 1 might mention the case
of the construction work going on at
the Nellore railway station. The old
building was demolished a couple of
years back ; and a new building is being
constructed there. In reply to a question
the Minister told us that out of a total
sanctioned sum of Rs. 12 lakhs, only
about Rs. 5 lakhs had been spent so far.
That shows that the whole matter is at
a standstill and further progress does
not seem to have been made.

I would suggest to the Minister to
see that works. that have been taken on
hand are expedited, and that there is
not much time-lag between the com-
mencement and the completion of these
works apecial!y when the works are
comparatively smaller than the other
ones undertaken by the Railway Board.

Shri Siddananjappa (Hassan-Chikma-
galur): I thank you for the opportunity
you have given me to participate in this
debate. I would also join the previous
speakers in paying compliments to the
Railway Ministry for the splendid work
they have done under the First Five-
Year Plan; and 1 hope they will strive
to do much better in the coming years.

Shri Asoka Mehta was pleased to des-
cribe the Minister of Railways as a
supreme master in window-dressing. I
doubt whether the Minister is capable
of it. 1 believe that he is completely
what he appears to be, and not other-
wise. If you look at the speech of the
hon. Minister, it would be very appa-
rent that throughout, the Ministry has
been imbued with a spirit of duty and
service to the country and also they
have been motivated by a good deal of
zeal for the development of the coun-
try. T doubt whether anybody else could
have done much better than what the
Minister of Railways has done in the
circumstances in which the country was
placed. I am yet to see if any other
Ministry had achieved the target under
the First Five-Year Plan which this Mi-
nistry has achieved and has to its credit.
Not only have they achieved much
many items but they have exceeded the
targets in some of them. That is really
very creditable.

4 p. m.

There are some doubts expressed by
somé Members whether the Ministry
would be able to cope up with the more
onerous and heavier tasks which it
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would be called upon to orm under
the next Five-Year Plan. I believe, judg-
ing from the performance so far, " that
the Ministry will be able to cope up
with them provided no restrictions are
placed on the resources to be placed at
its disposal. Under the Second Five-
Year Plan, we are told that originally
the Railway Ministry had a more ambi-
tious plan than what is prqsentod now.
But the Planning Commission, on an
overall estimate of the resources and
the requirements in other sectors, has
thought it fit to put a kind of restriction
on the resources asked for. That could
not be helped, but the hon. Minister in
his speech has hinted at the way in
which the public can come forward to
make good the deficiency. He has said:
“In no way less important is the co-
operation forthcoming from the peo-
ple either in the form of voluntary
labour or contribution in the form of
land and money.” The hon. Member,
Shri G. D. Somani, who spoke a few
minutes back, suggested that the Railway
Ministry should not hesitate to ap-
proach the public in order to raise more
money needed for its plans, and he sug-
gested the question of raising deben-
tures. I think that is an idea which de-
serves consideration. The hon. Minister,
in suggesting the way in which the pub-
lic could come forward to help this un-
dertaking, has not given any concrete
suggestion. I think the Ministry will take
up the suggestion put forward by Shri
G. D. Somani and put forward some
concrete formula before the public and
solicit their co-operation. I hope the
public will come forward and lend their
helping hand to the Ministry in pushing
through its ambitious programme.

The hon. Minister has very rightly
stated that the effect of this cut in the
resources asked for will affect directly
the new lines which they have Pproposed
to construct under the next Five-Year
Plan. The P]anning Commission also
have stated that it is one of the import-
ant functions of the railways to con-
struct new lines in order to open up
backward areas. I remember the hon.
Minister made reference to the question
of opening new lines in backward areas
irrespective of the economics of the con-
struction of such lines. There is a wide-
spread feeling in the South that the
South has been neglected particularly
in the matter of railway communication;
=it is unfortunate that such a feeling

should subsist even when the hon. De-

puty Minister happens to be a Member
from that area.
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Shri Nambiar : That is all what he
got. Not the railways.

Shri L. B. Shastri: That was so be-
f?rc 1947. .

Shri Siddananjappa: I am inclined to
believe that that feeling is to some
extent justified. If you look at
the railway map of India, you
will find that there is a wide
contrast in the distribution of the rail-
ways. Some hon. Members who spoke
before me referred to the necessity of
developing backward areas. They have
suggested that transport is the first es-
sential for the development of any area.
Shri Asoka Mehta made out a very good
case for sufficient attention being given
to the development of the backward
areas. 1 happen to come from one such
backward area. Several times, hon.
Members coming from that area have
mentioned about that tract called Mal-
nad area. It is peculiarly situated and
it is a hilly area having very heavy rain
during the rainy season, but with abso-
lutely no water even to drink during
summer. Transport facilities there are
very scarce. The hon. Minister has
thought that he should devote consi-
derable attention to that region and
develop it and with that view, he has got
an aerial survey of the whole of that
Malnad area, which lies on both sides
of the Western Ghats, made. And it is
stated in his speech that the result of
that survey is being studied.

Further, another survey was made re-
lating to the line between Hassan and
Mangalore. That also lies across this
Malnad area which is very backward,
and the sdrvey of that line is stated here
to be nearing completion. It started near-
ly three years ago and now it is nearing
completion. I am glad about it. The
people there. having seen that the sur-
vey was taken up in right earnest, are
hoping that the construction also would
follow as soon as possible. But from the
speech of the Railway Minister it a
pears as though it is not going to g
taken up during the next Five-Year
Plan unless fresh resources are forth-
coming.

In this connection I would like to im-
press upon the hon. Minister the fact
that under the proposed reorganisation
of States, Mangalore and its neighbour-
hood will become part of Karnatak State
and Bangalore is the capital of that
State. If there is no rail connection
between Mangalore and Bangalore, it
will be very difficult for the people of
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that area to have dealings with the State
Government and its headquarters.
Therefore the-construction of this line
becomes all the more important and
urgent. I would therefore request the
hon. Minister to take up the construc-
tion of this line immediately funds be-
come available. s

In the same area there are other lines
which are equally important and urgent.
1 refer to the line between Kadur and
Sakalaspur. The survey of this line is
being taken up, and I hope that also will
he tacked on to the Hassan-Mangalore
line.

Next I come to the question of divi-
sionalisation. Some other Members who
spoke before me referred to the neces-
sity of creating more zones and divi-
sions. Mysore State had its own railways
before integration. It was a small and
compact area and the railways were
administered very efficiently, and the
grievances of the passengers and mer-
chants were immediately attended to
and redressed. But-after integration it is
felt that the administration has become
very loose and is not carried on as effi-
ciently as before and that grievances and
representations made to the administra-
tion by the persons affected are not at-
tended to for a long time with the result
that people are suffering hardships. This
is happening on account of the fact that
these divisions are very large, unmanag-
ably large, and the officers at the top
are not able to give immediate and di-
rect attention to the grievances of the
public. From that point of view I sup-
port the contention of the hon. Mem-
bers who suggested that there should be
more zones and further divisionalisa-
tion.

Next I come to the question of fitting
in the ex-State railway officers. There
are some officers who were serving in
the Mysore Railways, and the question
of their being fitted into the service
under the Governmeat of India is pend-
ing decision. 1 am glad to know that
after this long period the Ministry have
now come to some decision and that
they have evolved some formula for their
integration and for fixing up their posi-
tion. I hope that this formula will be
liberally applied to those officers.

In this connection I.would like to
refer to a particular class of officers.
There are some officers who were gazet-
ted officers there and they were recog-
nised as permanent gazetted officers
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there, but here they are not regarded as

ent tted officers. That makes.
a lot ‘of difference in the position they
are going to get under the Government
of India. I hope that question will be
talﬁen up and -considered sympatheti-
cally.

Then I come to the question of cater-
ing. 1 am glad that the Railways have
made up their mind and introduced de-
partmental catering. What we want is
simple, healthy and clean food. The
food which is now being served by the
contractors, as has been pointed out by
some of the previous speakers, has not
at all been satisfactory. 1 thereforé:
welcome this move on the part of the
Railways and I hope they will go for-
ward and introduce departmental cater-
ing in other places also.

Mr. Chairman: If the hon. Member
has not got anything special and parti-
cular, I suggest he may give a chance
to other Members also.

Shri Siddananjappa: That
Thank you.

is all.

Shri Mulchand Dube (Farrukhabad
Distt.—North) : 1 wish to join the hon.
Members who have congratulated the
Railway Minister for the efficient ma-
nagement of the railways. During the
time that he has been in charge of the
railways, the Railways have improved
in a spectacular manner. He has to be
congratulated further on his selection of
officers. 1 believe that since the present
Board has come into office the progress
has been much ater than it was be-
fore. The establishment of the Efficiency
Bureau has also to a very great extent
helped in the improvement of the rail-
way administration.

The railway budget will be.generally
welcomed by geo e inasmuch as it
seeks to abolis! e third class which,
apart from its having a certain amount
of discomfort and inconvenience attach-
ing to that kind of travelling, had also a
bad name ; the third class itself carried
with it a sort of stigma. 1 therefore con-
gratulate the Railway Minister on this
that he has abolished the third class.

While abolishing the third class he hag
not raised the fares. On the contrary, he
has given more concessions and provid-
ed more amenities for passengers of
third class also.
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The railway concessions have also
been increased; I mean the seasonal
tickets and other things. In that mat-
ler too, the concessions have been in-
creased while the fares have not been
raised at all. The one thing that I do
not like about the Budget is the imposi-
tion of a surcharge of one anna per
rupee on the freight, It seems to be a
blanket increase without any discrimi-
nation, or without any thought as to
whether a particuolar commoc%ty would
bear the surcharge or not. It should
have been carefully examined before
being levied. We are told that a com-
mittee is going into this matter and 1
do hope that this surcharge will be a
temporary measure and will g0 as_soon
as the report of that committee is re-
ceived, examined and considered.

We find from the speech of the hon.
Minister that adequate rolling stock in
the shape of engines, wagons and coach-
es has been acquired; some of them,
we are told,
others are additions. We are not told as
to how many of these would go towards
replacement of the existing stock. I un-
derstand that since the thirties there
has been no replacement and a large
percentage of the rolling stock has be-
come superannuated,

The Chittaranjan Locomotive Works
have done very well indeed and have
exceeded the target. But I do not know
what has happened to the Tata Iron
and Steel Company which were given
an order for the manufacture of metre
gauge engines. They seem to have
done very little or nothing because the
hon. Minister was silent about these
engines.

During the First Plan, the target fix-
ed for the Railways was Rs. 350 crores
which was subsequently raised to Rs. 400
crores and it appears that they have
come to about Rs. 432 crores or there-
abouts. It is certainly a very creditable
achievement on their part.

From the explanatory memorandum,
I find that the Allahabad-Kanpur sec-
tion of the Northern Railway is saturat-
ed and that it cannot bear any more
than what it is carrying at the present
moment. There is a proposal to double
that line. Tt appears to me that it will
cost about Rs. 4-5 crores at the lowest.
A provision of Rs. 1 crore has been

- made for the first phase. I do not know
what this first phase means, - we are
not told as to how many miles this first
Phase  will cover. 1 hope the hon.
Minister will tell us about that,
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There is another proposal for doubl-
ing the Kanpur-Unnao section. That is
probably 12-13 miles long and the cost
is said to be about 49 lakhs of which
Rs. 12 lakhs have been provided for the
doubling of this line in the present year.
From this, it appears that the doubling
of one mile costs about four lakhs or
Rs. 4.5 lakhs. Therefore, doubling of
the section from Allahabad to Kanpur
would mean about Rs. 4-5 crores. The
question, therefore, is whether this doub-
ling is necessary or whether further lines
should be opened. Dwoubling is said to
have become necessary because of the
heavy traffic in coal and other things
passing via Moghalsarai. If this trathc
is diverted from that section and carried
over to Lucknow from Moghalsarai,
then there may not be much difficulty.
There are three lines converging at
Lucknow and therefore, this scheme for
doubling this section from Allahabad to
Kanpur would become unnecessary.

From Lucknow onwards they can go
on to Shajahanpur which is already a
double line. In that case Rs. 5 crores
would be saved. That amount could be
utilised for establishing a link between
Shajahanpur and Farrukhabad so that
the traffic when it reaches Shajahanpur
cf « station between Hardoi and Sha-
jahanpur could be diverted to Shikoha-
bad. Therefore, my suggestion is that
instead of doubling this line from Alla-
habad to Kanpur at a cost of four or
five crores and spending another fifty
lakhs or so in doubling the line from
Kanpur to Unnao, it would be better if
Rs. 3 or Rs. 4 crores are spent in link-
ing Farrukhabad and Shajahanpur or
any other station that comes nearest so
that the traffic could be diverted with-
out any undue strain on the section
between Allahabad and Kanpur which
has alrcady become incapable of bear-
ing any more traffic.

The traffic in the next Plan is going to
increase by about sixty million tons.
That is what it is estimated. It appears
that besides ccal, cement, steel and
other things, the Railways will not be
able to carry any more; it appears so
froma the spcech of the hon. Minister.
If that is the state of affairs, my sub-
mission is that the entire Second Five-
Year Plan is bound to be a failure. The
success of the scheme will depend to a
great extent on the transport capacity
of the Railways and if that is not en-
hanced or kept at the present level, the

rospects for the implementation of the
gecond Plan would seem to be gloomy.
I hope the Planning Commission would
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be able to sanction more money for the
Railways. As far as I can see there is
just the possibility of the plan being im-
plemented by the Railways because in
the Second Plan, the eficit area in
grains may not remain so and in that
case the pressure of the carriage of food-
grains and other articles would to a
great extent be relieved because they
may be locally produced.

I congratulate the hon. Minister on
his promise to work still on the basis of
surveying and constructing 3,000 miles
of railway lines during the Second Plan.
I hope that the money that he expects
would be forthcoming both from the
public and from the Planning Com-
mission. I again congratulate the hon.
Minister on the Budget that he has
presented.

Shri U. M. Trivedi: It is always very
difficult for me at least to fling some
abuses against our Railway Minister.
Why I am not able to do it is because
he is a very good-natured man. That is
the only thing.

When I read his budget speech, when
I read the various small booklets, expla-
natory memoranda and all sorts of
things that he furnishes us, I find that
there is a good deal of tom-tomming on
our part about the improvements that we
have made. When I read this booklet
which is known as Better conditions of
travel, every time, we are told reinforec-
ed concrete benches have been provid-
ed in this place and that place, and so
many other things as if the railway ad-
ministration expects all of us to go and
stand in a queue or remain standing
till the train arrives. What are the ame-
nities that are provided ? Before coming
to this, I would ask the Railway Mi-
nister that he would do well not to look
at Delhi or Bombay or Calcutta or
Madras. We live in the villages. It is
there that we have to find out whether
or not these amenities have reached the
public or whether or not somethin
good has been done to the public. LooE
at the fans in the metre gauge trains.
There are fans. Are they working in the
third class compartments ? In the 156
bogies in the metre gauge in the Western
Raﬂwaf, not a single fan is working. Do
you call it improvement? Look at the
lights. In the whole of the Ajmer-
Khandwa line, a distance of 393 miles,
you will be surprised to find that while
reading lights have been provided in
the first class compartments, all of
them are blocked. Not a single light is
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working. The place is there, but it has
been blocked. These are small ameni-
ties for which Shri Achint Ram and
others are complaining and Shri Dabhi
has also drawn attention to them. If
you go into the lavatories provided in
the first class compartments, you will
find that the taps are leaking and water
is falling on your head when you use
the commode. You call it improvement.
Go to the mirrors. The space is there ;
there is no mirror. Please examine the
seats. I had the misfortune of going with
the Public Accounts Committee from
Jharasaguda to Nagpur. I wanted to
pull the seat; I could not. Even the car-
penter could not pull it out. He said :

‘B T AR Ffrar g1 "

As regards overcrowding, go and wit-
ness for yourself. The marriage season
will now begin. We have been witness-
ing the solar eclipse fair, the Pushkar
fair and the Urs fair in Ajmer. There
is intolerable overcrowding. You do not
find any facilities for the public. Why
do you call it improvement? Why do you

t yourself on your back and say you
ﬂ:ve done this and that? Last time
when the budget provisions were made,
I was happy that those who are going
to travel long distances will get some re-
duction in the fares. But, what does
the administration do? What do the
employees do ? Ask for a long distance
ticket and the reply is:

“ag fewe G AT AET & @ATE T, TR
amd arar

He will give a ticket to a junction
station 120 miles away, where the
charges will not be smaller on account
of the concession, but will, on the other
hand be at higher rate. He will not get
the advantage of travelling over a long
distance, beyond 300 miles. What is the
facility that has been provided to the
public 7

May I bring to your notice not smal-
ler things, but bigger things? Look at
the report which you have been kind
enough to circulate, What is the s
of the goods trains ? Has it not
deteriorating? It has gone down and
down and has reached the lowest level
possible, from 11.8 miles to 8.94 miles.
You call it improvement. I do not know
what method of improvement this is.
Again, will you be kind enough to ex-
amine vour ratio about punctuality of
trains ? The only trains which run in
right time are the trains which run 69
miles in 4} hours. The punciuality is



1667 Railway Budget—

the highest on the old Rajasthan Rail-
way of Western Railway which is a sec-
tion  between Udaipur—Chittorgarh.
Look at the Frontier Mail, the most im-
portant train for which you are going
to build a good number of crossings.
Without a single passenger having to be
booked, you have provided any number
of stations. What does that train show ?
A punctuality of 68 per cent. It has
gone down. Your own statistics show
that every train is showing that it is not
running in time. Only the mixed trains
show a punctuality of as much as 84
per cent. Is this improvement ?

Last but not the least is this question
of corruption to which I would like to
draw your pointed atiention. Have you
been able 1o check it? It has been on
the increase. As clear as day light, it is
on the increase. Only yesterday in the
evening 1 was standing at the Ajmer
platform. A travelling ticket examiner
was talking with me. A man came and
said.”

“qrem 2 Ay €1
The poor fellow standing by my side
could not say yes or no. He is simply

standing like a statue. Another ticket
collector comes and says :

“YaAT, =T @A, UFE 1

A police man comes and says :
“EHRAeTDaE”

The poor fellow in disgust said :
“arem, gu w1 #1,fFa-few a1 wAr
w0 FF v, g W AR
g &, SFT e FEA wEA
qzar g\’

This is going on. You have increased the
number of these ticket examiners enor-
mously. What do they do ? How do they
make money ? Do they really tax these
ticketless people ? No. Ticketless travel-
lers go as well as they can. Come with
me to the Delhi Station. At Sarairohilla
on the train to Ajmer you will be sur-
prised to see, every first class compart-
ment will be occupied by these ticket-
less travellers. Come today, come to-
morrow, I will show this. I throw a chal-
lenge. Nobody checks. Please take some
steps and check this. We will all be
satisfied. We are not here merely to
criticise. I am here to feel happy if you
could check this and see that all the
amenities are restored to the public.
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I shall now, one by one, draw atten-
tion to the administration and show how
it is going on. Take the Railway Board.
Individually every member may be a
very efficient man. But, is his efficiency
felt at the place where it should be
felt?  What are they? Bureaucrats
trained in bureaucracy from the bottom,
coming into the picture from the vari-
ous zones or various administrations,
B.B.&C.I, the G.LP., the Eastern
Railway, Northern Railway, etc. All
these have come up having learnt every-
thing of corruption that were there to
learn, and having known every method
of hoodwinking the Minister. They are
there and they tell you something and
you have got to believe that. Keep
them if you want. I dont grumble,
paying them Rs. 300 or 400 or 1,400
or 2,000 or 3,000. When, we are wast-
ing crores of rupees, what does it mat-
ter if Rs. 1,400 or 2,000 are paid to a
particular officer ? What I say is, make
them pubiic-spiriied. Instil your own
spirit of public service in the officers

at are sitting there on the Railway
Board. Don’t allow them to sit on files
and accumulate the papers. Just as we
had the grow more food campaign in
the past, here is a campaign of grow
more files. That is what is going on in
the Railway Board. Put a stop to this
and then you will know whether pro-
gress has been made.

ShﬁBhgmehAnd:Whntdoyou
suggest 7

Shri U. M. Trivedi: If there is more
time, I shall make suggestions.

Take the General Manager. 1 shall
refer to the question of the zones. We
have got the zones that we have created.
From zones we want to switch over
suddenly to the divisional administration
and do away with the district adminis-
tration or regional administration wher-
ever it exists. Let there be an enquiry by
the experts whether the divisional admi-
nistration has proved to be good. I say
that the administration -at the district
level in the old B.B. & C.I. and at pre-
sent in the Western Railway is much
better than the divisional administration
which obtains in the Northern Railway.
Let this be fully examined. Then you
may switch over to the divisional admi-
nistration, and leave the poor ministerial
staff at the mercy of the divisional
superintendent. Before that is done, I
will ask that this should be examined
completely.
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I will now draw the aitention of the
hon. Minister to his practice of al-
ways stating that the following surveys
are being carried on. When it is said
that such and such a survey is goingr;-n,
some people here become pleased. They
do not even care to see how much is
provided for the survey. What is this?
Are we to be told as boobies that the
survey is to be carried out ? The Chit-
tor-Kotah survey is going on since 1946
and still it is going on. We have yet to
decide whether there will be metre-
gauge or broad-gauge there. We do not
know whether we would have broad-
gauge or metre-gauge. If first broad-
gauge is suggested, then metre‘-’sauﬁe is
suggested and this goes on. e have
got the Ajmer-Kotah, Chittor-Kotah,
Dungarpur-Kotah surveys, all sorts of
surveys, doubling of the line from
Godhra to Ratlam. Can we draw a line?
Look at the map. Can we draw a line
from Godhra right up to Kotah? Ban-
swada can come into the picture, Dun-
garpur can come into the picture. It
passes through Neemuch. It lessens your
distance by about 85 miles. Why not
develop that line. That will save bottle-
necks and provide a new line. But there
is no imagination behind it, and nobody
wants to look at the picture with imagi-
nation. Doubling of the line—for whose
benefit ? For the benefit of those cor-
rupt contractors who get money out of
this project.

Then, look at the working of our
engines. What has happened to our
engines ? Why do they fail every time ?
All this W.P. and Y.P. class engines, the
moment they are taken on to the line,
thf,iy fail. Only the other day, on the
3rd night between Bhagwanpura and
Naraina, because automatic vacuum
brake is not yet provided in all the
metre gauge trains, a derailment took
place, and it could not be stopped al-
though it was seen by the brakesman.
It automatically dragged on to a whole
mile before it could be stopped.

Mr. Chairman: The hon. Member's
timeis up.

Shri U. M. Trivedi: I had a talk with
the Deputy-Speaker today. 1 represent
the Jan Sangh party I request you to
give me five minutes more.

Shri Nambiar: The Deputy-Speaker
is there. He has come to your rescue.
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[MR. DEPUTY-SPEAKER in the Chair]

Shri U. M. Trivedi : I have been able
to cover up till now only points which
concern the general public. Now, I
would like to draw the attention of the
hon. Minister to the fate of the poor
railway servants. All of them are not
able to approach you. All of them have
got no unions. 1 for one do not like this
idea of outsiders imposing themselves
upon these unions. I do not like it. So
many times they have approached me
to become President or something else.

Mr. Deputy-S) r: The hon. Mem-
ber may talk a little bit slowly. He need
not be pressed by time. I am not able
to follow.

Shri U. M. Trivedi : That is very kind
of you.

Sardar Hukam Singh (Kapurthala
Bhatinda) : Then he will require longer
time.

Shri U. M. Trivedi: No, 1 will not
take. You need not be afraid.

Sardar Hukam Singh: I am pleading
for you rather.

Shri U. M. Trivedi: The question of
station masters and assistant station
masters is always staring us in the face.
The most hard worked le are these
station masters and the assistant station
masters on the way side stations. The
station master or assistant station master
there has got to have the knowledge of
a goods clerk the knowledge of a ticket
collector, the knowledge of the working
of a guard, and has got t0 maintain
adminisirative control over all the staff
under him. Notwithstanding that, what
is he being paid ? He is paid much less
at sume stations than what a head ticket
collector gets. He has to control the
head ticket collector and the head
ticket collector gets Rs. 225 while the
poor station master pets Rs. 185. Does
he not deserve any consideration at your
hands when he is an all-rounder, when
he is an expert in all the things you re-
quire of him, when he has to take the
responsibility of the goods clerk, of the
booking clerk ? He is your bread-win-
ner I should say. He is the only man
who earns for the railway and takes
such a big responsibility, and yet his
case is not considered by you. I would-
plead with you, union or no union, do
please allow your mind to run to the
rescue of those who are not represented
by unions because they are the loyal
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servanis. They do not want o put you
under duress. It is these people to whom
and to whose amenities you should give
particular thought.

I had a very particular case to which
[ received a very curious reply. I do
not know why such a curious reply I
should have got from the General Ma-
nager of the Western Railway. We had
a system of engaging travelling assistant
luggage clerks and iravelling assistant
goods clerks on the Western Railway. So
far as the question of travelling assistant
luggage clerks is concerned, that system
nas been done away wiith and they have
been absorbed as guards, but what hap-
pens to travelling assistant goods clerks ?
They are being retained, but although
they go on travelling, do most of the
work, keep awake the whole night, deli-
ver all the goods at the various stations,

take delivery of all the goods, account

for all the goods, release all the goods
and control the whole labour, they are
not given travelling allowance and run-
ning allowance. I fail to understand, now
if they can be given travelling allowance
and running allowance on the North-
Eastern Railway and on the Northern
Railway, what prevents you from giving
the same facility to them on the Western
Railway ? But the point at issue is not
looked into. I will beseech you to look
into this problem and do justice to
them.

There is one other point which I wish
to cover and it is this. In my maiden
speech in this House I brought it to the
notice of the “Minister that this Watch
and Ward department was nothing short
of, according to my definition, watch
and rob department. You have now
taken away that nomenclature and you
call it the Security Force. 1 do not wish
1o usc very strong language about this
Security Force. It is a bogus thing,
humbug. Do away with this Security
Force. Have the police force. Have the
Central Police Force with all the powers
of a police officer to catch and investi=
gate thefts. Do not have this Security
Force which consists of the same old
strata. They are habituated to steal.
Only the day before yesterday standing
at the railway station at’ Chittorgarh 1
found a whole bundle of sugarcane bein
carried away by one Watch and War
man, and I pointed it out to the police
dHicer;

g a1 ava & fir Taw g wYE afe-
AT AE AT & ) FE W A Wy
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The police-wala smiled and went away.
It is these people who do at the small
stations all this pilfering business, and
we have to bear the burden of all this
pilfering. There must be some planning
to checkmate the evil activities of this
staff, and that can only be done if pro-
per recruitment is carried out at a pro-
per level and the whole system is im-
proved from top to bottom.

Siri Nambiar: How to improve ?

Shri U, M. Trivedi: We will discuss
it when you and I sit down together.

Sardar Hukam Singh: Will that
happen soon ?

Shri U. M. Trivedi: Yes, why not 7

Mr. Deputy-Speaker : There are still
cut motions. :

Shri U. M. Trivedi:
notice of 49 cut motions.

_Mr. Deputy-Speaker : I am reminding
m.

I have given

Shri U. M. Trivedi: I will take one
minute more, It is true that I have
tabled a very great number of cut mo-
tions. 1 did not want to dwell too much
upon it. I wish you well, I wish the Rail-
way Minister with all his kindness and
his kindhearted outlook will look into
the affairs with greater firmness.

Shri Bhagwat Jha Azad (Purnea cum
Santal Parganas): When I was hearing
the story, I must say the story of the
previous speaker, I was reminded of
some lines of Shakespeare. Before I say
these lines of Shakespeare I will say, why
I was reminded of these lines. It was
said in this House : doubling of lines—
for whom ?—for Public, no, for the be-
nefit of contractors.

Commode falling—where ?
On ground ?
No, on the masters.
Corruption in whom ?
In Officers ?
No, everywhere be it
public or others.
Metre-gauge, broad-gauge and all
others.
From where the remarks cometh ?
From facts

No, from confusion
and wrath.

Because, I have heard these remarks,
here.lamremind_ed of the lines of



1673 Railway Budget—

iShri Bhagwat Yha Azad] »
Shakespare :

“It is a tale told by an idiot
full of sound and fury, signifying
nothing.”

Sir, had the matter been so bad in the
Railways. everybody would have left
travelling in the Railways.

Shri U. M. Trivedi:
idiots 7

Shri Bhagwat Jha Azad : Probably, if
it had been so, they would have .geen
idiots. : .

Because it is not so and I agree with
some of the remarks—probably I am the
worst critic of the Railway Ministry—
but I cannot go to the hyperboles and
superlatives in which some of my hon.
friends are experts.

What I feel is this. It is really age
group in which I live, age group of opti-
mism; others are crossing into age
group of passion. That i why there
are these two approaches, of seeing
everything in the whole world, from the
Railway Ministry down to the com-
mode. For them everything is wrong.

What I feel is that the Railway Bud-
get is o Budget of praise. Even the hon.
Member who said : Wish you well, has
said so. That is the real feeling. There-
fore, everybody in this House, barring
a few who must be superhuman or
otherwise, everybody feels that the Rail-
way Ministry must be congratulated for
all the nice things in the Budget and
the surplus of 22 and odd crores, at
the end of the First Five-Year Plan. 1
feel that this is a Budget which gives
us courage and boldness, boldness to go
with confidence to another Five-Year
Plan in which we wish to fulfil many
things which we have not been able to
fulfil in the First Five-Year Plan. It is
most encouraging that we get encourag-
ing traffic in both goods and passenger
traffic which in turn will bring us more
and more revenue and this more and
more revenue we will be able to divert
to our development projects.

1 feel that in the Second Five-Year
Plan. due to the implementation of
many of our projects, we will have
more and more necessity of traffic and,
therefore, if the Railway Ministry is
able to meet those increasing traffic de-
mands in the Second Five-Year Plan,
certainly what rosy picture we have. We
should have a doubly rosy picture and
it must be doubly shining in the Second
Five-Year Plan. .- The most creditable
achievement of the Railway Ministry is

And become
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the implementation of the First Five-
Year Plan in a great way. As the hon.
Railway Minister very rightly said, our
main problem, the entire objective in
the First Five-Year Plan was to rehabi-
litate the assets which were falling far
short for the last two decades when
somebody else was running the ‘railways
for purely other purposes—not for the
purposes of the good of this country.
Secondly, there was a great demand for
the restoration of the dismantled lines,
lines which were dismantled to switch
off the resources from India to the Mid-
dle East war theatres or other places by
the then rulers.

Thirdly, the objective was to increase
amenities to passengers which were
much curiailed during the war years;
and fourthly—and not the least one—
it was the welfare of our friends and
staff who are working so hardly to meet
the demands of traffic.

These were the four objectives with
which we were charged—or rather the
Railway Ministry was called wupon to
fulfil—in the First Five-Year Plan
within a very short period. We
can say with pride and to our
great amazement and surprise mix-
ed with pleasure that we have been
successful to a great extent. My friend
may not be ready to agree with me on
this. The difference is this. He thinks
that on all occasions, whether he is
right or wrong, I must agree with him.

at is the difficulty.

Mr. Nambiar has been ,a scarce bird
in this session—I would not say for
doing mischief in this House—now
that he is here he must say what pro-
gress has been made on the Railways.
He is finding so much time for other
things but he must see things now.

Shri Nambiar : I travel for three days
in the train to come here and I there-
fore, know the progress in the Rail-
ways.

Shri Bhagwat Jha Azad: I say the
whole allotment of Rs. 400 crores in the
First Five-Year Plan has not only been
spent but another Rs. 32 crores has been
spent by the Railway Minist%' A major
portion of the allotment for the replace-
ment of rolling stock has been spent—
which is essential to rehabilitate the
assets. We feel with great pleasure that
all the demands for restoring the dis-
mantled lines have been completely
met; not only that; it has gone a step
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further and they are constructing 12
new lines. Unfortunately—my line is not
one of them. But, I feel that there has
been great achievement.

The greatest achievement is the Chit-
taranjan. Now, a farmer standing in his
field can say with pride: “Here is the
fertiliser produced in my own country
brought by locomotives manufactured in
my own country to my door, to redouble
my efforts in making the country self-
sufficient.” So, the locomotive is ours;
these compartizents are ours;
Sindri feruliser is ours; we were im-
porting up till now. Thereby we can
reasonably look with pride—others may
not ; it is their habit; it is a chronic
disease ; I wish we had some invention,
some penicillin or some mycine to cure
them of their diseases—but 1 certainly
feel that these things can be looked
upon with pride and we can reasonably
feel that in the Second Five-Year Plan
we can go with double speed and double
everything.

Coming to the Second Five-Year
Plan, 1 feel somewhat distressed. The
Railway Mipistry had planned to con-
struct about 3,000 miles of new lines mn
the country and had originally estimat-
ed a budget of 1,480 crores for the Plan
ﬁeriod. Thereby they wanted to increase

y 15 per cent. passenger traffic and to
alleviate overcrowding by 15 per cent.
That is what the Railway Ministry ex-
pected and it has given an indication in
the Railway Budget. The Railway Mi-
nister also said that it will be possible
for the Railway Ministry to carry a
further 60 million tons of goods traffic
—barring the 120 millions in the First
Five-Year Plan. I do not think it is an
ambitious plan; it is a just plan. I per-
sonally feel that in the first Five-Year
Plan we have not been able to meet
the traffic demands—the increased de-
mands due to the First Plan. But, be-
cause of the success we have achieved,
I am sure in the second Plan they
would increase. But, with the reduced
allotment given to the Railway Ministry
by the Planning Commission, it will be
very difficult for the Railway Ministry
to meet the increasing demand in the
country either for passenger traffic or
for goods traffic. I cannot blame the
Planning Commission. I know there are
a hundred and one necessities to be sup-
plemented, complemented and adjusted.
Nonetheless I feel, and I fear, that if
we are not going to reasonably allot am-
ounts to the Railway Ministry accordin
to its original estimate of Rs. 1,48
Crores, it will be difficult for the Second
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Five-Year Plan to make smooth ad-
vances or be able to meet all the bottle-
necks in the country im its first year,
or second year or even in the third
year.

5 FM.

Leaving aside the amenities for pas-
sengers and more coaches for them,
what is the position about the goods that
will arrive out of the Second Five-Year
Plan 7 Therefore, this cut to Rs. 1,125
crores and also the amount of Rs. 375
crores to be met by the Railways out
of its own revenue are indeed very diffi-
cult for the Railways. In this connection
I want to voice, if not my protest, my
remarks that it is not the right thing to
be done because I feel that when there
is going to be an amount of about Rs.
4,800 crores allotted for the public sec-
tor and some thousands crores for the
private sector, thereby doubling our
efforts, Railway Ministry will fail to
meet the increasing demands of the
country. Therefore, some way must be
found out to supplement its allotment of
Rs. 1,125 crores and it must come to
Rs. 1,480 crores, not less than that. 1
suppose the Planning Commission will
find its way to do this, because they
have given = hope to the Railway Mi-
nistry that they will review the things in
due course.

I cannot forget in this connection
that it is very essential that new lines
must be constructed in the country. The
Railway Minister has been good enough
to assure us that 3,000 miles of survey
will be taken up. The moment more and
more funds are available, these lines will
be constructed. After these four vears
so many hopes and aspirations have been
raised in the minds of the public in the
different areas for new lines. You can-
not judge the necessity of the construc-
tion of new lines only from the point
of view of revenue. There are backward
areas in the country which have got
every claim over you. They also must
be given sufficient attention. I belong to
a land—Santal Parganas—which is
mostly populated by Santals and Paha-
rias. I can tell you that the people there
have not even seen a railway and I do
not feel proud of it nor will the Rail-
way Minister. But the question is that
threre are not even roads, good roads in
the area to which I belong and in case of
a necessity to preserve law and order
there and that too, szy, in a rainy season
the Government help cannot reach there
even after five days. It is for such areas
that for the last four years I have re-



1677 Railway Budgel—

[Shri Bhagwat Jha Azad)

quested the Railway Minister for help
—not because .it is my constituency but
because it is such a backward area
where the Santals and Paharias have not
yet seen the light of civilisation, have
not yet known what are the facilities or
amenities of the modern days. If I ask
them what freedom is, they will say “I
do not know it; you know it because
you are a Member of Parliament.” In
such areas it is essential that we must
bring the people there in contact with
civilisation show them what we are
doing outside. It is therefore very neces-
sary and essential that the construction
of Perpainti-Godda line should be un-
dertaken ; also other lines Godda to
Deoghar via Dumka must be taken in
hand. The Planning Commission should
"review the allotment made to the Rail-
ways for the Second Five-Year Plan. 1
urge that the funds must be given for
the construction of the lines, not merely
to survey them. The Railway Minister
has given us hopes for these four years
and we have been raising this question
in the House all these years and it has
been very sympathetically considered by
the Railway Minister. But at the last

wighiour in this Budget, when there is this

announcement that so much will be cut
and only such and such lines are to be
constructed:. it is a bolt coming from
the blue, I mean this cut. Nonetheless
I am sure that the Railway Minister is
taking this with courage and has given
us the hope.

1 feel that even in goods traffic there
will be a shortfall in the Second Five-
Year Plan. If the original estimate is not
restored by the Planning Commission,
there will be a good many bottlenecks
hampering the economic development of
the country. My apprehensions are that
the Railways will not be able to meet
the demands of the Second Five-Year
Plan. oo

1 need not say much about the new
freight charges, which have been wel-
comed. 1 support the surcharze of one
anna and I say we should go a bit more
because we have to develop the country.
Of course, in the General Budget we
have imposed some taxes—though this
has been done most reluctantly by the
Finance Minister and most grudgingly
we have welcomed them. Similarly in
the Railway Budget we welcome this
surcharge. I go further and say that we
should go a step further and make one
anna into two annas. Trade and com-
merce are a vital part in the economy
of the countiy. Nonetheless they have
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got a role to play in the country and
that role is that they must contribute out
of their pockets something for the gener-
al development of the country—for the
amenities of passengers and for con-
struction of new lines.

I must say that the Railway Minister
has given us a hint that he will explore
the possibility of giving a share to work-
ers in the management. That is a very
important part which I wish to empha-
sise. Now we are committed to the set-
up of a socialist pattern of society in this
country and we have proceeded with
the question of nationalisation—we
have nationalised the Imperial Bank
and we are now nationalising insurance
and widening the public sector. As com-
pared to the First Five-Year Plan, there
are various industries in the Second
Five-Year Plan in which we are pro-
ceeding towards the socialist pattern of
society. I must say that it is a pride and
privilege to the national undertaking of
the country to give a share to the work-
ers in thc management of the country
and I am sure that experiment will suc-
ceed. 1 was just reading an article by
the Ambassador of Yugoslavia in which
it is stated that they have very nicely
given a hand to the workers in adminis-
tration and management of the various
industrial undertakings in that country.
1 hope the Railway Minister will take
courage in both hands and give a fair
trial to this experiment, and I am sure
with the backing of public opinion in
this country for giving a share to the
workers in the management, the Rail-
way Minister will succeed and succeed.

1 should not IorFet about one point
and that is the challenge offered to the
Railway Ministry. There has been law-
lessness in the country and there has
been complete lawlessness on the rail-
ways too. As the Minister himself ad-
mitted, there is corruption, and there
are so many things. After the big docu-
ment which had been submitted by the
Anti-corruption Comimittee, most of its
recommendations had been implement-
ed. We are plezsed to hear that. But
there is still one thing. Wherever you
go, first class or second class, the ticket
collecters say that they cannot demand
tickets from the passengers, that they
are afraid that they will be beaten and
thrown out of the window. The Gov-
ernment must take up the cha[len%e of
these rowdy students. I am sorry I be-
longed to these students for I was their
President for a period of 14 years or
so. But I feel that we must accept
the challenge and make ar-
rangements to see that ticketless tra-
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velling stops completely. Now this n{m
of people are found in all parts of
country, and if the country is to make
progress, this lawlessness must be put
an end to. Excuse me if I say that the
Railway Ministry is giving a fillip to the
indiscipline in the country by allowing
ticketless travellers in trains. This is not
only in my State of Bihar, but it is hap-
pening in other places as well. I urge
that we must meet the challenge. We
must strengthen the checking staff on
the Railways.

With these words I support this Bud-
get. The Railway Minister can look with
pride at what has been achieved in the
First Five-Year Plan and enter the
Second Five-Year Plan with confidence.
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Shri D. C. Sharma : I think there has
been a chorus of voices congratulating
the Railway Minister on the Budget that
he has presented before the House.

An Hon. Member : Join yours.

Shri D. C. Sharma: I also join in
that for the simple reason that the Rail-
ways are the common man's enterprise
in India. They are being administered
by a gentleman who ably represents the
common man.

It has been said that the -Railway
Minister is the supreme artist in window
display. I am glad to hear that, be-
cause the window is important.

Mr. Deputy-Speaker: You may start

the window tomorrow.
5.30 F.M.

The Lok Sabha then adjourned (ill
Half Past Ten of the Clock on Tuesday
the 6th March 1956.



PAPER LAID ON THE
TABLE.

A copy of each of the
following Notifica-
tions, under sub-sec-
tion (3) of section 49
of the Tea Act,
1953, making cer-
tain amendments
to the Tea Rules,

1554 \—

(a) Notification ~ No.
36(4)-Plant/s54, da-
ted the 17th April,

1954

(b) Notification No. 32
(9)-Plant/54, dated
the 22nd January,
1955

(2) A copy of the
Notification No. 15
(17)-Plant/55, dated
the 2oth February,
1956, under sub-
section (3) of section
48 of the Coffee Act,
1942, making cer-
tain amendments to
the Coffee Rules,

1955-

PRESIDENT'S ASSENT
TO BILL 1567

Secretary reported to
Lok Sabha that the
University Grants
Commission  Bill,
1954, which was
passed by the Hous-
es of Parliament
during the current
Session was assented
to by the President
on the grd March,

1g56.

DAILY DIGEST

[Monday, 5tk Marck, 1956)
CoLUMNS

DEMAND FOR SUPPL-
1567 EMENTARY GRANTS—
RAILWAYS, 1955-56.

The Minister of
Railways and Tran-
sport (Shri L. B.
Shastri) presented a
statement showing
Demands for Supple-
mentary Grants for
expenditure of the
Central Government
on Railways for the
year 1955-56.

DEMAND FOR EXCESS

GRANTS—RAILWAYS
1950-51, 1951-52 AND
1952-53.

The Minister of Rail-
way and Tra rt
(Shri L. B. Sm)
presented statements
showing Demands
for Excess Grants
for expenditure of
the Central Govern-
ment on Railways
for the years 1gso0-
51, 1951-52 and
1952-53.

RAILWAY BUDGET—
GENERAL DISCUSSION

General Discussion on
the Railway Budget
1956-57 commenced.
The discussion was
not concluded.

AGENDA FOR TUES-
DAY, 6TH MARCH,
1956

General Discussion on
the Railway Budget.

GIPN—I8 Lok Sabha—16-11-56—840.
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